
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE AT CHENNAI 

APPLICATION NO. 91 OF 2021 (SZ). 

& 

APPEAL NO.10 OF 202 1(SZ). 

G.DEVARAJAN, 

S/o Govindappa Naidu, 
15, Gandhi Nagar, 2-4 Street, 

Reliance Backside, 

Arumbakkam 

Chennai- 600 106 

E-mail: manuraj.office@gmail.com 
Contact-No: 99621 98210 

.. Applicant 
VERSUS 

1. THE STATE OF TAMIL NADU, 
Rep. by the Chief Secretary to Government, & three others 

... Respondents 

INDEX TO THE TYPED SET FILED BY THE 3®2 RESPONDENT 

  

  

  

  

  

  

    

S.No Date Description ieee 

Copy of the letter submitted to the Member 
Secretary, SEIAA by Executive Engineer/TNHB 

1. 96.06.29 | for submission of FORM I, IA and conceptual 1-3 

plan vide letter No. AND/PLG/849/2016 dated 
26.06.20 

2. FORM I 4-14 

3. FORM IA 15-26 

4. Conceptual plan 27-80 

5. 10.09.26 | Assistant Director of Survey Drawing of 81 
FMB/TNHB Land signed dated: 10.09.2020 

6. Assistant Director of Survey - Tamil Letter vide 82 
11.09.20 |letter no. Na Ka E1/2333/2020 dated: 

11.09.2020       
  

Corrections: Nil 

Page No: 

 



  
Assistant Director of Survey - English 
translation Letter 

83 

  

28.09.20 
COOUM River Field Measurement Drawing 
date 28.09.2020 

84 

  

06.10.20 

Sketch showing the Road width abutting 
TNHB Land issued by Deputy Inspector of 
Survey dated: 06.10.2020 

  

10. 

17.10.20 

Minutes of 182"° Meeting of the State Expert 
Appraisal Committee (SEAC) held on 17% 
October 2020 (Saturday) for the proposed 
construction of Mixed-use Development 
(Residential & commercial) at T.S.No.2 Block 
No.4 of Arumbakkam Village, Aminjikarai 
Taluk (Earlier Egmore- Nungambakkam taluk) 
Chennai District, Tamil Nadu by M/S. Tamil 
Nadu Housing Board Tamil Nadu vide Agenda 
No. 182-06 File no. 7627/2020 dated 11.10.20 

87-89 

  

LJ. 

18.11.20 

Copy of the letter submitted to the Member 
Secretary, SEIAA by Executive Engineer/TNHB 
for submission of additional details vide 
AND/PLG/869/2018 dated 18.11.2020 

90-92 

  

12. Compliance letter to the conditions received 
from PWD vide Letter no. DB/T3(3)/F- NOC — 
Arumbakkam/2020 dated: 03.10.2020 

(Annexure I) 

93-100 

  

Copy of the Village Map, Patta, FMB Sketch 
and TSLR copy for the T.8.No.2 Block No.4 of 
Arumbakkam Village, Aminjikarai Taluk 
(Earlier Egmore- Nungambakkam taluk) 

Chennai District 
(Annexure II) 

101- 

104 

  

14. Disaster Management Plan with the details of 
Risk Assessment and Vulnerability analysis, 

Mitigation and Preparedness, Response Plan, 
Contrel Room, On site disaster and Preventive 
Measures. 

(Annerure ITT) 

105- 
125 

  
15. Land use information system map from CMDA 

(Annexure IV) 
126- 

127 

  

16. Water Requirement Calculation during 
Operational phase and water waste disposal 
during operational phase and Water balance 
chart 
(Annexure V} 

128- 
131 

    es     Design details of GWTP & STP 
(Annexure VI)   132- 

165 
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18. 

17.11.20 

In principal approval obtained from 
Management committee of CMWSSB vide 
Letter no. CMWSSB/Area  VIII/SPL/2020 
dated: 17.11.2020 (Annexure VII) 

166- 
169 

  
19. 

16.11.26 

Consent letter from Greater Chennai 
Corporation for treated grey water towards the 
usage in the plantation of plants in the 
division 100 parks and nearby Parks vide 
Letter no. ZO VIII C No. SPL 2020 Dated: 
16.11.2020 (Annexure VITI) 

170 

  

20, Budget for management of Environmental 
Management Plan (Annexure VIII a) 

171- 
172 

  

21. Solid Waste Management Plan (Annexure IX) 173- 
177 

  

22. Revised Site Plan (Annexure X) 178 

  

09.10.20 

CMDA Demand Notice vide File no. 

CMDA/PP/HRB/N/0296/ 2020 dated: 
09.10.2020 

(Annexure X a) 

179- 
184 

  

24. Rain water Harvesting Management System 
(Annexure XI) 

185- 

186 

  

25. Storm water management (Annexure XII) 187- 
191 

  
26. 

19.12.20 

Minutes of 188 Meeting of the State Expert 
Appraisal Committee (SEAC) held on 19% 
December 2020 for the proposed construction 
of Mixed-use Development (Residential & 
commercial] at T.5.No.2. Block No.4 of 
Arumbakkam Village, Aminjikarai Taluk 
(Earlier Egmore - Nungambakkam taluk) 
Chennai District, Tamil Nadu by M/S. Tamil 
Nadu Housing Board Tamil Nadu vide Agenda 
No. 188-04 File no. 7627/2020 

192- 
196 

  

27. 
08.01.21 

Copy of the letter submitted to the Member 
Secretary, SEIAA by Executive Engineer/TNHB 
vide letter dated: 08.01.21 

197- 
199 

  

28. 
11.01.21 

Minutes of Meeting No.418 - SEIAA held on 
11.01.2021 & 12.01.2021 

200- 
202 

    29.   23.01.21   Copy of EC Certificate for the Proposed 
construction of Mixed-use Development 

(Residential & commercial) at T.S.No.2 Block 
No.4 of Arumbakkam Village, Aminjikarai 
Taluk (Earlier Egmore- Nungambakkam taluk) 

Chennai District, Tamil Nadu by M/S. Tamil 
Nadu Housing Board vide letter no. SEIAA- 

TN/F.No. 7627 {EC /8(a) /739/ 2020 
dated:23.01.2021   203- 227 
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30. Documents submitted to EIA for getting EC | 228- 
Certificate (Annexure } 321 

31. Project Layouts-(Annexure I) 129- 
241 

32. Gross fixed asset certificate (Annexure II) 242- 
243 

33: Land ownership documents (Annexure III} 244- 
246 

34. Acknowledgement of CMDA planning permit | 247- 
(Annexure IV) 253 

35. Request letter for Water supply & Sewage | 254- 
Disposal (Annexure V) 256 

36. NOC -AAI, Traffic , PWD, Flood & Fire and | 257- 

rescue services (Annexure VI) 271 

Si. Soil Test Report (Annexure VII} 272- 
336 

38. Traffic study & Circulation system (Annexure | 337- 
VIII) 342 

39. Maintenance of common facilities (Annexure | 343- 
IX) 344 

40. Disaster management plan (Annexure X) 345- 
353 

41. Corporate environmental responsibility | 354- 
(Annexure X]} 355 

42. Biodiversity management plan (Annexure XII} | 356- 
362 

43. Fire safety and protection measures | 363- 
(Annexure XIIT) 366 

44. Recent site photographs (Annexure XIV) 367- 
368 

45. Baseline report (Annexure XV) 369- 
381 

46. Disclosure of consultants (Annexure XVI} 332- 
383 

47. NHAI Elevated corridor Minutes of Meeting 384- 
406 

48, Legal opinion 407- 
410         
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49. 411- 

PWD Assistant Engineer Work Stop Notice 420 

50. Sketch showing the Distance between Actual | 421 
Boundary points & Retaining wall Boundary 

Sl. Site plan showing Land Reserved for NHAI & | 422 
Green Area 

52. Arumbakkam village Map 423 

53. Naduvankarai Village Map 424 

54. Combined Map of Arumbakkam & | 425 
Naduvankarai villages 

55. Arumbakkam (Block IV) FMB 1967 426 

56. COOUM River (Block 6) FMB Town Survey as | 427 
per 1966 

ov. National highways department sub inpector of | 428- 
survey, Thiruvallur dated 16/07/2020] 433 
subdivision of TNHB land. 

58. Site Photos 434- 
468         

true to the best of my knowledge and information 

Dated at Chennai this is the 

Corrections: Nil 

Page No: 

day September, 2021. 

Certified that the contents are the above documents are 

Counsel for the 3" Respondents 

 



| From Ts 

  

    

K, Ravichandran, B.Z., The Member Secretary, 

Executive Engineer and ADO, State Environment Impact ° 

Anna Nagar Division, Assessment Authority, Tamil Nado, 

Tamil Nadu Housing Board, s 3rd Fioor, Panagal Maligal, 

Thirumangaiam Shopping Complex, No.1, Jennis Road, Saidapet, 

Cleundl’ GO0201 Chennai — 600 018 

Letter. No, ANDYPLG/849/2016 Date: 26.06.2026 

Sub: Tamil Nadu Housing Board - Anna Nagar Division - Proposed Construction of mixed 

use development at S.No. 2, Block No, 4 of Arumbakkam village, Egmore — 

Nurgambakkam Taluk, Chenrai District - Submission of Form 1, [A and Conceptual 

Plan - reg. 

Ref: BIA Notification of MoEF dated Sept 14, 2006 amended 

With reference to the ebove, we are submitting herewith the Form [, Form IA and 

Conceptual Plan with annexure inchidiny checklist pertaining ta the above-mentioned 

project. The proposed project is construction of mixed use development with the total built up 

and Jand area of 1,42,385.11 Sq.m. and 33,146.8 sq.m respectively by Tamil Nadu Housing 

Board. The total prolgct cost is Re. 399.84 Crores and the sorutiny fee Rs.5,00,000 in favour 

of “The Memher Secretary, SEIAA, Tamil Nadu” is also enclosed. 

Hence it is requested to consider our application te the upcoming SEAC meeting and 

grant the Environmental Clearance for our project at the earliest. 

A Bree Boe itive Sinestro Ag 

Anna Nagar Division 

Enel: 

(i) Demand Drajt No. Biko}, daied: G4 -S7. 2210 

(ii) Form I & 1A and Conceptual Plan with Armexure & checklist 

 



Acknowledgement Slip for EC application 

This is to acknowledge that the propesal has been successfully uploaded on the 
portal of the Ministry. The proposal shall be examined in the Ministry to ensure that 

required information has been submitted. An email will be sent seeking additional 
information , if any, within 20 working days. Once verified, an acceptance letter shall 
be issued to the prapject proponent . 

Following should oe mentioned in further correspondence 
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. Proposal No, : SIA/TN/MIS/461937/2020 

Category of the Proposal . nisin and Miscellaneous Projects + 

.Name ofthe proposal _: yonosed construction cf mixed use 

. Date of Receipt of Proposal : 06 Jul 2020 

. Name of the Project proponent along with contact details 

. TAMIL NADU HOUSING BOARD - ANNA 
" NAGAR DIVISION 

h) State : Tamil Nadu 

c} District : Chennai 

a} Bincods : 800404 

a} Name of the proponent



  

DrjAYANTHLM, LFS., STATE LEVEL ENVIRONMENT 
MEMBER SECRETARY IMPACT ASSESSMENT AUTHORITY- 

To 

Sir, 

TAMILNADU 
3rd Floor, Panagal Maaligai, 

No.1 Jeenis Road, Saidapet,Chennai-15, 
Phone No; 044-24359073 
FaxNo +: 044-24359975 

  

Thiru. Ravichandran, 
Executive Engineer and ADO 
M/s.Tamil Nadu Housing Board 
Anna Nagar Division 
Tirumangalam Shopping Complex 

Sub: 

Ref; 

ce
) 

SEIAA-TN + Thiru.K,Ravichandran, EE and ADO, M/s.Tamil Nadu Housing Board, 

Anna Nagar Division, Tirumsngalam Shonping Complex, Ambattur, Chennai - 
Application for Environmental Clearance for proposed construction project jacated 
at $.F.No, SLNo.2, Block No.4, Arumbakkam Village, Egmore — Nungambakkam Taluk, 
Chennai District- Regarding 

i. Your application dated 26.06.2020 received by this office on 10.07.2020 
2, Oniine Proposal Na. SIA/TN/MIS/161937/2020 dated: 06.07.2020 

=000:= 

Your project proposal has been received in this office on 10.07.2020 along with 
the processing fee of Rs.5,00,000/- (Rupees Five Lakhs only) by means of 

TAP a ae Ma al re ee ean, ‘eas: Rt aw Fr St ee sae a a Demand drat drawn fom Ania Nagar West Branch iCIC] Bank bearing no 
546401 dated: 09.07.2020, 

The project proponent shall forward the Hard copy & soft copy of the updated 
proposal te the SEAC members, obtaining list from this office only on receipt of 
communication to forward the proposal to the SEAC Members. 

FIL. wn, FLPy alo EL Fim, el to EE es ee ot ee Se SS A ca Rese ee The POG shall contain this office reference Wien tic eTopect riuponeii iad veen 
advised to communicate the proposal ro the SEAC Members. 

The SEIAA will consider the proposal for the issue of EC only on receipt of 
recoinmendation from the SEAC. Lf yecort W . m 

For-MEMBER § ARY c 
SEIAA-TN 

\ 
&
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Repost 

Form-L 

APPLICATION FOR PRIOR ENVIRONMEN 

1. Basic Informations 

Al CLEARANCE 

  

Project Name 
Proposed construction of 

mixed use development at 
Arumbakam 

Company/ Organisation 
Name 

TAMIL NADU HOUSING 
BOARD + ANNA NAGAR 

DIVISION 
  

Registered Address 

Anna Nagar Division, Tamil 

Nacu Housing Board, 
Thirumangalam Shopping 

Legal Status of the 

Company 
State Government 

Nadu 600101   Complex, Chennai Tamil     
  

  

Address for the correspondence: 

{a}Name of the Aposlicant 

(b}Designation (Owner/ Partners CED) 

i Ravichandran K 

lExecutive Engineer and ADO 
ape Nagar Division, Tamil Nadu Housing Board, 

ea
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i
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AL
AR
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{cJAddress Thirurmangalam Shopping Complex, 
Chennai,, Ambattur, Tiruvallur, Tamil Nadu-600101 

3 {d}Pin cade 600101 

(e)E-mail tnhbarumbakkam @gmail.com 

(f)Telephone Na. d- 

(o}Fax No. 

Copy of documents in support of the 
competerce/autherity of the person 

aes NIL 
making this application ta make 
application on behalf of the User Acency , 

Category of the Proton Activin’ pe unr Soloduin of SIA Netticotion Aes: | 

(a}Major Project/Activity 8(a) Building and Construction projects 

(b)Minor Project/Activity RNiL 

{e)Category ip2 | 

{o}Proposal Number SIAs/TR/Mie/ 11837 /2520 
3. ‘i (e)Master Proposal Number(Single $W/161923/2020 

Window) 

(EAC wo iverned (fer caleyury A Projeis INFRA-2 
only) 

(q)Projec= 
Tyne(New/Expansion/Modernizatian) ERSSrES 

(a)jNumber of States In which Project will i 
4, 1 be Executed 

(b)Main State of the project iTamil Nadu | 

Details of Siate(s} of the project 

Gq 

No State Name District Name Tensit Name Village Name 

(1.3 | Tamil Nadu Chennai =agmore Numgambakkam Arumbakkam 

5. | Detaiis of Public Consultation: 
  

i 
, environmentelgerance.nicin/steie/Form BA POFaspx?pic=118734¢dpran0=S)A/T NIMISH 6199 7/2020 

A 

  
111
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| Public Hearing? 

(cjReasan 

{a}Whether the Project Exempted fram 

(d) Supporting Document 

Report 

Project Profiie 

se
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e
 

d
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Location of the project 

S.No, 2, Black No, 4 of 
Arutigckkam Village, 

Egmore — Nungambakkam ; 
Taluk, Chennai District 
  

Tawn / Village 

(Name of more than one 
Plot /Survey/Khasra Nc. 

Name of more than one   
  

  

  

  

  

  

: 2 
town may be entered by Arumbakkam itown may be entered by S-No. 2 
separating with) separating with) 

State Tami] Nadu District Chennai 
Tehshil Egmore Numgambakkam iPincode 600106 

Nearest railway station Kurattur jPistance from the 4.57 
project site 

7 Chennai international Distance from the rt : : Nearest airpa Alrport project site 1146 

Nearest - 
vi i Bistance from the 

Town/City / District Within City Limit project site 0 
Headquarters 

Village Pancheyats, Zila Greater Chennai 
Parishad, Municipai Corporation Address: 1131, 
Corporation, Local EVR Periyar Salai, Park . de 
bady(Complete postal Town, Ripen Building, iUpload Gt file Conyof Kmi Fil fooal 
addresses with 
telephone nos. ta be 

aiven) 

Chennat - 600 003 

Telephone No: 044 

25619555 

Uploaded GPS file 

  

Shape of the projact 
jand 

Site alternative under 

Since (Palvaan, consideration(If any} 
Uploaded Site aiternative 

under consideration 
  

Brief summary of 
project 

Uploaced B-ief summary of} 

project 
  

Does your project 
Incation falis under out 

of any following araas 
None of above Areas 

  
Proposed Built up area 
(Built up area or 
covered ares of all the 

floors puttogether 
including its basement 
and other service areas 

which are propased in 

the building or 
construction projects) 
{In Meter /Sqr) 

Existing Built Up 
135031.13 Area(in Meter /Ser) 

  

Boes it attract any of 
the general conditions 
given below? 

No 

  

Does It attract the 
specific condition given 
below? 

No 

  

tnterlinked Projects No 
  

Whether separate 

application of 
interlinked projects has 
been submitted? 

Pate of Submission 

  

Whether the proposzi 
involves 
approval/clearance 
under the Forest 

{Conservation)   Act,19807 No     
+ environmentclesrance.nic.in/state/Form_84_PDF.aspe?pic= 11S 734errono=S A/T NIMIS/ 16193712020 

eae 

      
ait
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my anvironmentdearance-nic.i7/stete/Farm_84_ PDF aspx ?pid=1167344prona=SiAT N/MIS) 16193712020 

Report 
  

Whether the proposal 
invahvac 

approval/clearance 

under the wiidlife 

(Protection) Act,19727 

No 

  

Whether the proposal 
involves 
approval/clearance 
under the C.R.Z 
notification, 20117 

No 

  

Whether there ls any 

Government 
Order/Policy 

ralevent/retating to the 
site? 

No 

  

Forest land 
involved{ hectares) 
  

Is there any litigation 
pending against the   project?   No       
  

Activity 

Construction, operation or decommissianing of the Project involving actions, which will cause 
physical changes in the locality {tapography, land use, changes in water bodies, etc.} 

  

S.No 

  
Information/ Checklist confirmation 

5 

Yes/No 
| 

Details there of (with 
approximate quantities/rates, 

wherever possible} with 
i source of information data 

  

Permanent or temporary change in land use, land cover or 
The proposed project site is 
elaccified ac Mixed Qecideantis! ucs Ct ieks Gina Casegr ed Paks Pte Raa 

  

  

  

  

  

      construction workers?     

1.1 i teen in intensity of land use (with No zane by Chennai Metropolitan 

P - a Development Authority (CMBA). 

Since the existing land is vacant, 

ho maior clearance activities will 
1.2 | Clearance of existing land, vegetation and buildings? No jtake place. Only clearance 

activities will ba carried out to 

remove shrubs and weeds. 

No creation of new land use as the 
1.3 | Creation of new land uses? No {site involves only construction of 

residential building. 

Soil Tasting hac heen dane ta find 
Ld Pre-construc-ion investigat ons e.g. bore houses, soil ‘le the suitability of soil for providing 

"" | testing? adequate foundations for the 
proposed structures. 

Construction of high-rise building 
1.5 7; Construction works? Yes | will be done systematically with 

economy of materials, 

ti ks? N No demolition worke wit be carried 
18 PE RGMENBOD Webns? © | out as the land is vacant 

1.7 | Temporary sites used for construction works or housing of Yes ji Inside the proposed site, a small 
area Will be utitized temporanily for 
construction of sheds for the 
migrated workers and materials, 
Buk most of the workers will be 

deployed from local area anty.   
sii
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“asl 
"B81/2021 Report 

  

1,8 
Above ground buildings, structures or earthworks inciuding 
linear steuctures,cut and fill cr excavations and fill or 
excavations 

Yes 

Excavation works will be carried 
out for foundation of ithe 
structures, Leter on, the site will 
be leveled. Thus, the cut and fill 
nrocess will be required. 

  

1.9   Underground works including mining or tunneling? No 

No underground works will be 
required as the proposed project is 

the construction of commercial & 

residential blocks. 
  

1.10 Reclamation works? Not envisaged. 
  

1.11 Dradaina? No Not envisaged. 
  

1,12 Offshore structures? No Not envisaged. 
  

Production and manufacturing processes? No 

Not applicable as the project is 

construction of high-rise 
residential building, 

  

Pacilities for storegs of goods of matarieis? Yas 

Temporary sheds will be 
constructed for the storage of 
cement end other materials during 
construction phase. 

  

1.45 
Facilities for treatment or disposal of solid waste or liquid 
effluents? 

Yes 

The grey water generation of 273 
KLD will be treated in grey water 

treatment plant of 280 KLD and 

the treated grey water (271 KLD) 
will be utilized for Toilet Flushing 
(105 HILO) ‘and Green Belt 
Development (20 KLD}. The 
sewage generation of 195 KLD will 
be treated in Sewage Treatment 

Plant of 200 KLD. The excess 
treated mray water fS6 KLM 
eae ag yee an oak eben alano 

SU Ee 

with the sewage generation (193 
KLD) will be utilized for watering 
roadside trees and OSR 
development. Bio degradable 
wastes Will be treated in OWC 

  

Facilities for jang term housing of operational workers? No 
No long-term operational phase 
workers Involved in this project. 

  

New road, rail or sea traffe during construction or 
operation? 

No 

The existing road network is 
sufficient for connectivity of the 
site with other parts of the city, 

  

1.18 
New road, rail, air water borne ar ether trarsoort 
infrastructure including new or altered routes and stations, 
ports, airports etc? 

There will be no change toa the 
existing transport infrastructure. 

  

1.29 
Closure or diversion of existing transport routes or 
infrastructure leading to changes in traffic movements? 

AS construction Works Wii be 

within a specified area, there is no 
need for closure or diversion of 

existing transport routes. 
  

1.20 New or diverted transmissian lines or pipelines? 
No new or diversion transmission 

lines & pipelines are required for 

this project. 
  

1.212 
impoundment, damming, culverting, realignment or other 
changes to the hydroicay of watercourses or aquifers? 

No 

There will not be any alteration in 
the hydrology of the watercourses 
or aguifers due to the proposed 

nraiect. 
  

1,22 Stream crossings?   Na 
There is no stream crossing in the 
project site. 

    2,23   Abstraction or transfers of water from ground or surface No   Water requirement will be sourced   
4/11
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Report 

waters? from CMWSSB. 

‘ ii ce, SH There is na change in the water 
1.24 TOLLE pee of: Eng: lane surface a ffecine No -bodies or land surface which 

; affects the drainage or runoff. 

Transportation of personnel & 

1.35 Transport of personnel or materials for construction, Yes construction materials during 
. operation or decommissioning? construction phase will be through 

existing roads onty, - 

As part of this project, no long- 
Long-term dismantling or decornmissioning or restoration term dismaniiing or 

1.26 No means Mae i 
works? decommissioning or restoration 

WUTKS WuUit be iTtiveEed, i 

1.27 Ongoing activity curing decommissioning which could have N There will not be any 
a ic cee Mee 

an impact on the environment? decommissioning works. 

During construction period few 
influx of pseple te an aree in elther temporari!y or workers will be stationed 

1.28 Yer : 
permanently? temporarily and others will be 

deployed locally. 

1.29 Introduction of allen species? No | No introduction of alian species 

1.30 ? Loss of native species or qanetic diversity? No No loss S De ete es it ts plain 
and there fe no significant species. 

s Only eco-ffendly activities like 
oe 

HA, pany other ncionsy No | tree plantation will be undertaken. 
  

Use of Natural resources for construction or operation of the Project (such as land, water, 
materials or energy, especially any resources which are non-renewable or in short supply); 

  

        

  

  

  

  

  

  

S.No Details thereof (with 
" Z i approximate quantities/ rates, 

Infarmation/Checklist confirmation Yes/No vheraver pobsibia) Witt 

source of Information data 

There is no. agricultural or 
2.1 | Land espedally undeveloped or agricultural land (ha) No {undeveloped land Involved En this 

proyect 

cs Total Fresh water Requirement - 
2.2 | Water (expacted source & competing users) unit: KLD Yes 204 KLD Source: CMWSSB 

2.3 | Minerals (MT) No j No usage of mineral is envisaged 

The approximate consumption of 
cement, steel, concrete, sand, etc. 

Canc eho reaboeisf eke Aaa eae eed fell nea mira eles Moanin . 207A DE 
2,4 PPR LEE PRE SE YR er PT fo Yes a WT Ge ne Poel i Fe a 

(expected source - MT) Bags Steel - 8865 MT Concrete - 

98001 Cum Blocks - 6629 Nos 

Sand ~ 3441562 Cur. 

2.5 [ Forests and timber (source - MT) No [NA 

2.6 Energy including electricity and fuels (source, competing Yes Total pawer requirement - 6500 

 €users) Unit: fuel (MT},energy (MW) KVA Source - TANGEDCO 

27 Any other natural resources (use approsriate standard No There is no need for other naturel 

™ punits) resources,         
me te ae an we A ee te ee oe % 

Vac, SLU aye; ti anspuit, ERCUEDSSONS OLY WN GRP SPEER Ae th 
-.Eot a. Be ee Ue 

LL LE IRL aI, UE PE 

    3 harmful to human health or the environment or raise concerns about actual or perceived risks 
to homan health 

S.No Information/Checklist confirmation Details thereof (with | Yes/No   
i 5 environmentdearance nic. in/state/Porm_3A_PDOF_aspx?pid=115734&pronc=SIA/TN/MISI161937/2020 514
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Bfgt2n21 Raport 

| | approximate quaniitles/rates, 
wherever possible) with 

| source of information data 

Hazardous material fike Paint, 
Use of substances or materiais, which ore nozarcous (25 shoal yorish. te anil fe pgee! tt 

3.1 | per MSIHC rules) to human health or the environment Yes #the project. As it will be stored in 

(flora, fauna, aid water supplies isolated place, it will not have any 
significant impact on environment, 

Changes in occurrence of disease or sifect disease vectors three wil na benny GER Are oe 
13,2 . nm ; No {diseases as activities are confined 

(e.g. insect or water borne diseases) to construction, 

Local peuple will get preference in 
the employment during 

enue . . foce construction phase. The proposed 
3.3 Affect the welfare of people e.g. by changing living yes | project impraves the 

conditions? J . 
socioeconomic standard of the 

Surrouraing oy Oroviding improved 
commercial services. 

3.4 Vulnerable groups of people whe could be affected by the No {Mot Applicable 
project e.g. hospitai patients, children, the elderly etc. 

3.5 | Any other causes No 7 Nil 

4 Production of solid wastes during construction or operation or decommissioning (MT /month} 

S.No Details tharanf {with 

Information / Checklist confirmation Yes/No aapromnate iene ii races, 
wherever possible) with 

source of information data 

. . There will not be any spoil, 
4.1 | Sooil, overburden or mine wastes No overbuiden or mise waste, 

The quantity of municipal solid 

soe waste geherated from the 
4,2 waste ( : i Municipal waste (domestic and or commercial wastes) Yes proposed project will be 2,239 

kg/day 

The quantity of Hazardous waste 
danerated fram the proposed 
arnject Canstrictor Phase: Paints, 

2 i, Solvents/thinners - 10 to 20 
43 Hazardous wastes (as per Hazardous Waste Management yes | kg/day (Disposed tothe 

Rules} 5 
authorized recyclers, Operation 
Phase: Used oil = 0.2 TPA 
(Pisnased ta TNPCR/CPCR 

authorized re-processors) 

4.4 | Other industrial sracess wastes No Not envisaged 

[ Not applicable since the praposed 

4.5 3 Surplus product Na project is construction of high-rise 
residential building. 

STP sludge of 23 ka/day will be 
4.6 | Sewage slucge or othe- slucge from effluent treatment Yes tused as manure for greenbelt 

development 

Construction weste will bo uscd in 

4.7 7 Construction or demolition wastes Yes jiand filling and road pavements in 
the surrounding low lying areas. 

4,8 | Redundant machinery or equipment No ¢Most of the equipments used         
enviranmentclearance nicin/state/Fom_8A_POF.aspx?pid=1157a4aorono=SiA/TN/MISH 61837/2020 
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~ §/34/2021 Report 

during construction phase will be | 
hired. 

There is no source for 
4.9 | Contaminated sails or other materials No contamination of soils or other 

materials, 

4,10 j Agricultural wastes Ne j Does not atise 

4.11] Other solid wastes No fo Ser eae Behetiyn 
i expected, 

§ Release of pollutants or any hazardous, toxic or noxious substances to air(Kq/hr) 

S.No Details thereof (with 

Information / Checklist confirmation Yes/No speremare oe 
WiC CVE PUI J Wwntae 

source of information data 

The gaseous emissions are 
expected from transport vehicles 

, an # 4 ; moving inside the project site, This 
54 Emissions from combustion of fossi! fuels from Stationary or Yes }will be minimized by controlling 

mobile sources ; eo 
the speed of vehicles, hiring well 
maintained vehicles, planting trees 
and spraying water pertodically, 

Does not arise since the proposed 
5.2 | Emissions from oreductlon processes No | profect is a mixed use 

develanment, 

Emissions like dust will arise 
during the transportation of 

cq | Emissions from materials handling including storage or vee {Materials and the dust will be 
~™ | transport ™" Pcontrolled by slow movement of 

vehicles, covering the materials 

properly and water spraying. 

Marginal quantity of emission is 
. ay an tote |G , expected from construction 

5.4 cai construction activities including piant and Yes activities which will be centrotted 

wr by suitable contro! measures like 
water spraying. 

Oust emission will be arrested by 
water spraying and covering the 

55 Bust oF OdouiS Tom handing of Treteriais inmchiaing Yes stored trateriais with tarpaulin 

*" | construction materials, sawage and weste cover Septic tanks & soak pit will 
be provided to treat the sewage 
during construction phase. 

5.8 | Emiecions from incineration of waske Mo | Not Apnilicable 

Emissions from burning of waste In open air (2.9. slash 
; ‘ i £ cable 

at matertals, construction debris} Na | Neteaplieset 

5,8 | Emissions trem any other sources Na Mb SroiSsiOnS: TO aly Bier 
scurces, 

6 Generation of Noise and Vibration, and Emissions of Light and Heat: 

S.No | information/ Checklist confirmation | Yes/No | Details thereof (with 

o
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environ mentclearance.nic.inatate/Form_85 POF.aspx 7 pld=115734&prono=SiArT MiMI5/161837/2020 WW 
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5fS112021 Report 

| approximate quantities /rates, 
wherever possible) with 

| source of information data 
  

6,1 
Frorn operation of equipment e.g. engines, ventilation 
plant, crushers Yes. 

RMC will be used at site. In case of 
ony usage of machinery 
equiprnent, then they will be 
properly covered and workers will 

be given ear plugs in noisy area. 
  

From indusirial cr similar nrncesses Noa Nat Anniicahle 

  

6,3 From construction or demolition Yes 

Noise levels in the range of 75-85 
dB fA} oOWill «=be = generated 
occasionally during the 

construction activities, Workers In 
the noisy areas will be provided 
with earmuffs and earplugs. 

  

Teves From blastina or 4 rom Diasting of ping iz
 

Ph]
 Not annlicahia 

= Pe 

  

6.5 From construction or operationa: traffic Yes 

During construction phase 
censtruction materiaic will he 
transperted by road, through weli 
maintained vehicles to control 

noise, vibration and emissions. 

During operational phase traffic 
noise and emissions will be 
increased siightiy that wiii oe 
minimized by paving roads with 
asphait / concrete, well maintained 
vehicles, slow movement = af 
vehicles and by planting trees, 

  

&.6 Fram iighting or cooling systems No 
Adequate enclosures, tree 
plantations will be provided 

  

6,7     From any other scurces     No Not Apphcable   
  

Risks of contamination of land ar water from releases of pollutants into the ground or into 
sewers, surface waters, groundwater, coastal waters or the sea: 

  

S.No 

Information / Checklist confirmation 

    
Yes/No 

Details thereof (with 
approximate quantities /rates, 

wherever possible) with 
source of information date   

  

Fol 
Fram handing, storage, use or so'llage of hazardous 
materiais Yes 

As the hazardous materials will be 

Stored in isolated place required 
safety measures are in place 

during entire nerind oF 

construction, no significant risk is 
envisaged, However adequate 
safety measures to mitigate all 
risks anticipated out of fire in 
diesel will be taken care off by 
instaHing suitable firefighting 
system. 

  

ad
 

hy
 

    
npr sin ey rts Fete co ete ea a eas narea rl Elle ccimn 75 RNa aya am it resroee lesa cae Rs 

TIGHE isthe ge wi Sewage wi Sec CHIC We WoOLcr Wr LES 

land (expected mode and place of cisctarge} 

woe 
i= 

    
The Grey water generation of 275 
KLD will be treated in grey water 
treatment plant of 280 KLD and 
the treated grey water (271 KLD) 

will be utifized for Toilet Fiushing 
(195 KLD}) and Green Belt 
Development (20 KLD}. The 
sewage generation of 195 KLD will   

BMT 

La
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~~ graty2021 Report 
a be treated in Sewage Treatment 

Plant of 200 KLD. The excess 

oy treated grey water (56 KLD) along 
with the sewage generation (193 

fy KLD) will be utilized for watering 
roadside trees and GSR 

my development. Bio degradable 
. wastes will be treated In OWE 

= By deposition of poliutants emitted to air inte tne land or There will be minimal emission of 
fo 7.3 Inte wiskar No pellirkeie Feministe ite 
a Trauks wee PML ee EE RE pp ey 

™ 7.4 | From any other sources No | No other polluting sources exist, 

£4 75 Is there a ris of long term build uo of podutants in the Na ae bo 9 eines fe oe 
“9 ¥ environment from these sources? : p # 

“ environment from these sources. 

i} 

| g Risk of accidents during construction or operation of the Project, which could affect human 
3 health or the environment 

ms 5.No Details thereof (with 
. 3 3 approximate quantities / rates, 

N i 3 information / Checklist confirmation | Yes/No wherever possible) with 

- i } source of information data 

‘a As the hazardous materials will be 
fo stored in isolated place required 

SH safety measures are in place 

2 during entire period of 

° 8.1 From explosions, spillages, firas etc from storage, handling, sie sae focten * aieane 
£3 use or production cf hazardous substances safety measures io mitigate all 

a risks anticipated out of fire in 
ne diesel will be taken care off by 
fy installing suitable fire fighting 
te Syston, 

oO 8.2 | From any other causes No | No risks frorn any other sources, 

iD The area under study falls in Zone- 
Il according to the Indian 

= Could the project be affected by natural disasters causing Standard Selsmic Zoning Map. The 
. ; : structure was designed to be 

ie &.3 { environmental damage (2.9. floocs, earthquakes, No ' 
2Y : earthquake resistant. The 

it landslides, cloudburst etc)? 3 ig E : 
proposed project will not be 

13 affected by natural disasters 
. causing environmental damage, 
my 

rl Factors which should be considered (such as consequential development) which could lead to 
' 9 environmental effects or tha potential for cumulative impacts with other existing or planned 

a activities in the locality 

oy Detaiis thereof (with 
i N Inf ‘ . . ; approximate quantities /rates, 
4 S.No | nformation/ Checklist confirmation Yes/No wherever possible) with 

| ] Saurce of Information data 

=) 9,1 | Lead to development of supporting util'ties, ancillary No | Proposed Infrastructure like roads, 
se development or development stirmujated oy the project pawer supply, atc. will not create 
i which could have mpact on the environment e.g.: i any impact on the enviranment. 

os tot Housing development in and 
eS ® Supporting infrastructure (roads, power supply, waste around profect site No Extraction 

er waste water treatment, etc.) Nii 
3 2 housing development   
_., @nvironmentclearance. nic. nistate/F orm_BA_POF. aspx? id=? 15734 &pronc=SIAFT N/MISH 8183 7/2020 
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o extraccive industries 
o supply industries 

  

Ls 

  

            
  

  

    
  

  

  

  

  

  

  

  

  

  

  

o Other 

32 Lead to after-use of the site, which could have an impact on Nt No impact will be seen due to 
q “ a mis 

the environment proposed the activity 

7. +! No impact is seen due to the 
9,3 | Set a precedert for later developments No proposed activity 

ga | Have cumulacive effects Cue to proximity to other existing No {Not applicable 
or planned orojects with similar effects 

(IIf) Environmental Sensitivity 

Aerial distance (within 
S.No Areas Name/ identity 1Skm.} Proposed project 

I j iscation boundary 

Areas protected under inte-raticnal convent ens, national thin is # 
1 jor local legislation for thetr ecological, landscape, cultural No ae SHER eRe HIEUD ” 

2 radius 
or other relaced value 

Areas which are important or sensitive for ecclogical 
2 j reasons - Wetlands, wetercourses or other water bodies, No Nil 

coastal zone, biospkeres, mountains, forests 

Areas Used by protected, important or sensitive species of No such areas within 15 Km 
3 4 flora or fauna for breeding, resting, foraging, resting, over No radius 

wintering, migratior 

Coovuern River — 0.01 km (N} 
Chetpet Lake — 3.77 km (E} 
Adyar River - 5,6 km (S) Kerattur 

; z -s F jJake- 5.61 kr (NNW) Retteri 
4 {Inland, coastal, narine or uncerground weters Yes Lake - 5,97 km (NNE} Aqtbattur 

Lake - 7.38 km (NW) Porur Lake 
- 7,47 km (SW) Ayanambakkam 
Tank - 7,69 km (WNW) 

Ho stn Brees ASRIn 2S. A 
5 | State, Natione! boundaries No 

radius 

5 Routes or facilities used by the public for access to No No such areas within 15 Km 
recreation or other tourist, piigrim zreas radius 

7 § Defence Installaticns No Be y such areas within 15 Km 
radius 

& EDencely nosulated or huilt-un araa Yes Arumbakkam + 0,1 km ($1 

Appasamy Hospitals - 0.95 km 
{SE) Prime Indian Hospitals - 0.1 

Areas occupied by sensitive man-made land uses co] GCNebenD Hostal Gar 
9 [ (hospitals, schools, places of worship, communit eg | SECIES A Chilton BiniG * ae6S facies} ' iP Py community (SW) National Star Matriculation 

Higher Secondary School — 0.29 
(SE) Ambal Matriculation School - 
0.43 (33 

Areas containing important, ‘igh quality or scarce Nes SUG BeBe WKN 25° Ri 

10 j resources.({ground weter resources surface No padine 
resources, forestry,egriculture,fisheries,tourism, minerals) 

11 | Areas alreedy subjected to pollution or environmental No No such areas within 15 Km 
damage.(these where existing [sca] environmental radius 
standards are exceeded)         

y anvironmentciaarance.nic.in/state/Form_GA_PDF aspx?pid=115734¢&oreno=SIAT N/MISH 6193 7/2020 
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ef 
~"5931/2021 Report 14 Py : a 

mi Areas susceptible to natural hazerd which could cause the 
ry 12 | Project to present environmental problems (earthquakes, 

  

The area under study fats in 
No Yone-Ilt, according te the Indian     

    

  

  

  

  

        
  

    

  

{ subsidence, PES IE es, SPORT: Roading or extreme or ; Standard Seismic Zoning Map 

a adverse climatic canditians) similar effects i 

ey Decument to be attached 

a 1. [Upload a capy of PFR Uploaded a copy_of PEFR. 

- 2, iUpload a copy of EMP Uploaded a cony of EMP. 3 
ay 
ae 3: ublded Scanned copy of Uploaded Scanned copy of covering jetter.. 
=, ie cavering letter, 

Shall Upload Additional 
os 4, lattached if any{Single Uploaded Additional attached if any(Single PDE). 
oe PDF} 
. Whether It is 4 violation 

case and application is 
A being submitted under 
3 me Notification Na, ne 2 
eae §.0.804(E) dated i 

od 14.03.2017 ? i 

"eH Essential Details Sought 

2 | s, Na EDS Sought Date EDS Sought i Letter 
4 * 
  

x It is requested te submit the above detaits through online 
ae (1.) § 25/08/2020 and hard copies to the SEIAA office for further orecessing | EDS Letter 

of the application. 
  

It is -equested to submit the above details through online 
a {2.) | 25/08/2020 and hard copies to the SEIAA office for further processing | EDS Lether 

of the application. 
    {3.) | 14/10/2020 The correction have Seen made as per the instruction     
  

              

  

  

  

- received i 

3 Additional Details Sought 

“a = ADS Sought Date ADS Sought Letter 

a 
NO Record ' 

Pah 
jem nnn nm an nnn — 

- Undertaking 
. E hereby give undertaking that the data and information given in the application and enclosures 
a are true to be best of my knowledge and belisf. And I am aware that if any part of the data and 

i information fourd to be false or misleading at any stage, the project will be rejected and 
Js clearance given, If any to the project will ba revoked at our risk and cost. In addition to above, I[ 
ow hereby give undertaking that neo activity/ construction / expansion has since been taken up. 

> Name of Applicant Ravichandran K 

Designation 

Name of Company {Applicant Name 
should not be given here) 

Executive Engineer end ADO 

1.
 

+ 

| 

[rae NABU HOUSING BOARD - ANNA NAGAR DIVISION 

Anna Nagar Division, Tami! Nadu Housing Beard, 
meee Thirumangalam Shopping Complex, Chennai 
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Form {A TNHB. - Proposed Construction of Mixed Development 
  

FORM IA 

Land Environment 

  

g 

No 
Information Details with source of Information data 
  

1.4 Will the existing land use get 

significantly altered from the project 
that is not consistant with the 

surroundings? (Proposed lane use must 

conform te the aporeved Master Plan / 

Development Plan of tie area. Change | 

of land use if amy and the statutory 

approval from the competent authority 
are submitted). 

Attach Maps of (i) site location, (fi) 

surrounding features of the proposed 

site {within 500 meters) and (iii) the 

site (indicating levels & contours) to 

appropriate scales. [f not available 
attach anly concentual plans. ee ater Se ee PO 

The proposed project site is classified as 

Mixed Residential Zone by Chennai 

Metropolitan  Develgnment Authority 

(CMDA}. The supportive document of the 

same is enclosed as Annexure. 

The map showing the site location and 

surrounding features of the site are given 

in Figure 1.1 and Figure 1.5 (Chapter 1). 

The site layout indicating the contour 

levels is enciosed as Annexure |. 

  

1.2 List out all the major project 
requirements in terms of the 

Land area, 

Built-up area, 
Water consumption, 

Power requirement, 

Connectivity, Y
V
 

WV 
¥
 

® Community facilities, 

® §©6Parking needs etc. 

Mixed use development consisting of a 

Commercial block (28+6+19 Floors), 2 

Residential blocks (26+5+79 Floors - each 

152 units) with a tetal of 304 units 

® 33,157 Sq.m. 

e 1,35,037.13 Sq.m. 

» Fresh Water Consumption - 304 KLD 

s 6500KVA 

a The Project Site is well connected by 

road, rail and air ways. The project 
site is located adjacent to 

Poonamauee nigh Road. A other 

connectivity like rafl and airways are 

well connected to the site, 

»® Nil 

» Pravided fn the conceptual plan 

    1.3   What are the likely impacts cf the 
proposed activity oan the existing 

facilities adjacent to the proposed site? 

(Such as open spaces, cammurity 

facilities, details of the existing land 

use, disturbance to the local ecology)   The proposed project is the construction 
of imixed development. This with be 
provided with open space, stilt & 
basement provision for parking and 
vandscaping internally itsel?. An adequate 
mitigation measure will be adopted to 
reduce the negative impacts due to the   praject during the Construction. 

  

  

Mis. Geo Expioration & Mining Solutions October 2020 
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Form iA TNHB - Proposed Construction of Mixed Development 
  

  

1.4 [Will tere be any significant land 
I disturbance resulting in erosion, 
subsidence & instability? (Details of soil 

type, slope analysis, vulnerability to 

subsidence, seismicity etc may be 
dthrant given, 

The type of soil is silty sand frem ground 

level to 14.0 m. The oronosed nroject 
site is a vacant land and classified as 

mixed residential Area and not utilized 

for cultivation. The project site falls 

under Seismic Zona - Hi (Moderate). 
  

1.5 Will the proposal iavalve alteration of 

natural drainage systems? {Give details 

an a contour map showing the natural 
drainage near the proposed project 

site} 

The project site does not involve any 

alteration natural drainage systems. The 

surface drainage will be planned as per 

existing conteur system. The map 

showing the natural drainage of the 

project site is shown in Figure 1.3 

(Chapter 4). 
  

1.6 What are the quantities of earthwork 

invelved tn the construction activity 

cutting, filling, reclamation etc. (Give 

detaits of the quantities cf earthwork 

involved, transport of fill materials 

trom cutside the site etc.) 

All “the topsoil excavated during 

construction pase shall be stored and 
used for landscape development within 

the project site. 

The lower strata earth excavated from 
pile foundation is either used for filling 

the oplinths, road substructure and 

leveling. The excess quantity will be 

transported to outside for leveling cf 

sites. 
  

1.7 Give details regarding water supply, 

waste handling etc, during the 

construction periec. 

The quantity of water required during 

will be met from nearby water supplier 

through tankers.The concrete debris will 

be used for site grading and road filling. 
  

1.8 Will the low lying areas & wetlands get 

altered? (Provide details of haw tow 

lying and weilands are getting modified 

from the proposed activity) 

The proposed project site is fairly flat 

with minor undulations. There is no 

wetland within the project site. 

  

  
1.9 Whether construction debris & waste 

during censtruction cause health 

hazard? (Give quantities of various 

types of wastes generated during 

construction including the construction 

labour and fhe means of disposal}     
No, the waste does not contribute to any 

health hazards. 

Construction Waste: 

¥ Waste materials like MS Rods, bricks, 

concrete, broken tiles, wood pieces, 

cement bags etc. which will be 700 

ko/day (Max.) during peak construction 

would be segregated. Recyclable 

material will be sold to authorize 
dealers. Rest will be used within 

project site for fiiling & leveling 

purpose. Remaining will be sent for 

disposal through authorized vendors. 
Cement bags will be used for road 

making. 
  

  
  

Mis. Geo Exploration & Mining Soiutions October 2020 
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Farin i4 TNHB - Proposed Construction of Mixed Develapment 

  

¥ Excavated Soil of 14,520 m* will be 

stored in covered areas and will be 

later used for landscaping purpose. 

Remaining soil will be used for back 

filling & leveling of site. Unused soil 

will be-tisposed off to designaicd side 

through authorized vendors on 

payment basis. 
  

ll. WATER ENVIRONMENT 

  

§. No. information Details with source of Information data 
  

2.1 Give the total quantity of water 

requirement for the propesed project 

with the breekup of requirements for 

various uses. How will the water 

requirement met? State the sources & 

quantities and furnish a water balance 

statement. 

During operation phase water 

requirement wiii be met through 
CMWSSB. Fresh water demand is 304KLD. 

The Water Balance Chart is given in the 

Figure 2.1 of Conceptual Pian 

  

2.2 What is the capacity icepencable flow 

or yield) of the proposed source of 

water? 

The Water requirement during 

construction phase will be met through 

Water Tankers. During the operation 

phase the water requirenient will be met 

from CMWSSB which is having adequate 

quantity of water, 
  

2.3 What is tne quality of water required, 

In case, the suppiy is not from a 

municipal source? (Provide physical, 

chemical, biclogical characteristics 

with class of water quality) 

Water requirement will be met fram 

CMWS556 and the quality of water 

confirms the as per {5 10500 drinking 
water standards. 

  

  
24 

  
How much of the water requirement 

can be met from the recycling of 

treated wastewater? (Give the details 

of quantities, saurces and usage) 

The grey water generation of 273 KLD will 

be treated in grey water treatment plant 

of 280 KLD and the treated grey water 

(271 KLD) will be utilized fer Toilet 

Flushing (195 KLD} and Green Belt 

Development (20 KLD). The sewage 

generation of 195 KLD will be treated in 

Sewage Treatment Plant of 200 KLD. The 

excess treated grey water (56 KLD) along 

with ihe sewage generation (193 KLD} will 

be utilized for watering roadside trees 

and OSR development. Bio degradable 

wastes Will be treated fn organic waste 

converter and non-bio degradable wastes 

will be disposed to Authorized Recyclers. 
The water halance chart is given in Figure   2.1 (Chapter 2) of the Conceptual Plan. 
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2.5 |Wil there be diversion of water from 
other users? (Please assess the impacts 

of the project on other existing uses 

and quantities of consumption) 

There will be no diversion of water from 

ather users. Water will be sourced fram 

CMWSSB through pipes. 

  

2.6 | What is the incremental pollution load 

quantities and composition 

wastewater generated from 

proposed activity} 

freer veenetenenbae canmratoe fears tho 
12 e WOSLC FFL sel Ie aLweu Lawl Lit 

proposed activity? (Give details af the 

  

The grey water generation of 273 KLD 

WH Be treated in grey water treatment 

plant of 280 KLD and the treated grey 

water (271 LD) wiil be utilized for Toilet 

Flushing (195 KLD) and Green Belt 

Develapment (20 KLD}. The sewage 

generation of 195 KLD will be treated in 
Sewase Treatment Plant of 200 KLD. The 

excess treated grey water (56 KLD) along 

with the sewage generation (193 KLD) 

will be utilized for watering roadside 
trees and OSR development. Bio 

degradable wastes will be treated in 

organic waste converter and non-bio 

desradable wastes will be disposed to 
Authorized Recyclers. The water balance 

chart is given in Figure 2.1 (Chapter 2) of 
the Conceptual Plan. 

  

2./ | Give details of the water requirements 
met from water harvesting? Furnish 

details of the facilities created. 

Runoff from the roof will be collected 

and led to the sumps. And fer the paved 

and unpaved surface trench cf 1m wide 

will be constructed all along the 

boundary in which pits of 29na0s will be 

Isid inside the trench, The layout 

showing Rain water harvesting details are 

provided in Annexure | 
  

2.8 | What would be the impact of the land 
rete ante, wereebia ae ules de a 
usc Lidises ULLOTE bas oue wi 

proposed project on the runoff 

characteristics [quantitative as well as 

qualitative} of the area in the post 

construction phase on a_ long-term 

basis? Would it aggravate the problems 

of flosding or water fogging in any way? 

There will be no major changes in the 
land use pattern of the project site. 

During the rainy season only little 

The buildings will be designed with 
adequate storm water drainage network 

and rain water harvesting structures and 

also the compound will be constructed 

maintaining the site contour, in order to 

prevent water logging in the project site 

during monsoons. 

increase in water level can be observed. | 

    2.9 | What are the impacts of the proposal 

on the ground water? (Will there be 

tapping of around water; give the 

detalis of ground water tabte, 

recharging capacity, and approvals 

obtained fram competent authority, if   Ground water will not be tapped for this 

project as the water requirement will be 

met from CMWS5SB. So, there is no 

depletion of ground water, Raiiiwater 

harvesting system will be proposed fer   recharging of ground water to improve   
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any] 
  

‘Tquality and quantity of ground water 
resources. 

  

2.10 | What precautions/measures are taken 

afore? ne dotorl. if eat a tat 

anc the measures taken to avoid the 

adverse impacts) 

to prevent the run-off from 

construction activities polluting land & 
seat ty ry re oo 
GUMIRe: oe [eee SESS Ue RAILS 

During the construction ohase the runoff 

from the construction site will not pollute 

much. So, the runoff is connected ta 

external stem water drains after 

required filtration. 

  

we 
D
8
 

2.11 | How fs the storm water ‘rom within the 

sie managed? (State the provisions 

made to avoid fleoding of the area, 

indication cantour leveis) 

details of the crainage facilities 

provided along with a site layout 

Runoff from the roof will be collected 
and led to the sumps. And for the paved 
and unpaved surface trench of Im wide 

will be constructed all along the boundary 

in which pits of 29nos will be laid inside 
the trench. The excess water and other 
surface run-off will be disposed through 

external stormn water drain, 
  

“a
po

 
i 

i, 

2.12 ;| Will the deployment of construction 

laborers particularly in the peas period 

igad to unsanitary conditions around 

the project site. Justify. 

Most of the laborers will be deployed 

locally and the adequate sanitary 

facitities wit be provided for workers 

residing there temporartly. 
  

ee
   

2.13 | What on-site facilities are provided for 

the collecticn, treatment & safe 

disposal of sewage? (Give details of the 

quantities of wastewater generation, 

treatment capacities with technology & 

facilities far recycling and disposal) 

During construction phase, Septic tanks 

foliowed by soak pit will be provided to 

treat the sewage generated from 

construction laborer camp. 

During operational phase, the grey water 

generation of 273 KLD will be treated in 

grey water treatment plant of 280 KLD 

and the treated grey water (271 KLD} will 

be utilized for Toilet Flushing (195 KLD) 

and Green Belt Development (20 KLD). 

The sewage generation of 195 KLD will be 

treated fi Sewage Treatraent Plant uf 200 

KLD, The excess treated grey water (56 

KLD) along with the sewage generation 

(193 KLD) will be utilized for watering 

roadside trees and OSR development. 
  

toitets or any other use   treated waste is used for flushing of   The treated waste water will be pumped 

ta separate overhead tanks from where it 

will be re-lifted to flush water tanks. 
From there the treated wastewater will 

be supplied ta Water Closet and Urinals 
through separate fiushing down take 

pipes. Flushing lines (using recycled | 
treated effluent) shall be painted with a 

suilable detnarcaling colur as per 15 

Codes to differentiate the pipeline fer 

end usages, Separate tanks will also be 
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. 

7 provided tram where it will be utilized for 
o ! toilet flushing and green development. 

Oo Hl, VEGETATION 

‘a PS. No] “"Inferrmation | Details with source af information data 

a 3.1. | fs there any threat of the project to the | No. 

a biodiversity? (Give a description of the 

a local ecosystem with its unique 
~ features, if any) 

ang 3.2 | Will the Construction involve extensive |No, there will not be any significant loss 
a clearing or modification of vegetation? |in trees or vegetation. Qnly minor 

oj {provide a detailed account of the trees | clearing activities will take place to clear 

. & vegetation affected by the project) [the thorny shrubs and trees around the 
st Periphery of the project Site. 
a 3.3 | What are the measures proposed to be |The green belt development will be done 

- taken ta minimize the likely impacts on jin and around the periphery of the 

st important site features (Give details of | project site in an area of 5,060 Sq.rm. 
e: proposal for) Yee «= plantation, /List of species proposed for green Belt 
° landscaping, creation of water bocies |development are given in Conceptual 

oO etc along with a iayout plan to an |plan, 
oy appropriate scale?) 

is I¥. FAUNA 

co S. No. information Details with source of Information data 
°y 4.1 |Is there tikely to be any displacement |The project activity is neither displacing 

“ of fauna- Doth terrestral and aquatic | any terrestrial or aquatic fauna. The land 
“2 Gr creation of barriers for their does not come wniaer migration route or 

“ movement? Provice the details. does not intercept any corrider of fauna 

~ movement. 

“3 4.2 | Any direct or indirect impacts on the [There is no direct or indirect impact on 

2B avitauna of the areaf Provide detatis. | the avifauna of the area. 

- 4.3 | Prescribe measlires such as corridors, | Not applicable 

ES fish ladders etc to mitigate adverse 

4 impacts on fauna 

3 V. AIR POLLUTION 

sd 5. No iarnaecn Details with source of information data 
63 5.1 |Will the project increase atmospheric |There is no significant increase in the 

/ concentration of gases & result in heat |atmospheric gases due to the proposed 

2 islands? (Give details of backeround air | construction of commercial buildings. 

ay quality levels with predicted values | DG set is the only possible source of 

. based on dispersion models teking into | emission. The emission will be dispersed 

at account the increased traffic | with adequate height of stack. 

25 generation as a result of the proposed i Authenticity of baseline Monitoring 

a Mis. Geo Exploration & Mining Sotutions October 2020 
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canstructions) Report has been enclosed. 

The heat island effect is minimized hy 

developing green belt and parks. , 
  

5.2 What are the impacts on generation of 

dust, smoke, odorous fumes or other 

hazardous gases? Give cetaiils ‘jn 

relation to all the meteorological 

parameters. 

The proposed project invelves the 
construction of commercial blocks hence 
no odorous fumes and hazardous gases | 
generated. 

Dust generated from construction & road 
activities is suppressed by sprinkling of 
water in the activity zone and 
insignificant level of smoke arose from 
the construction equipment & vehicles 
which is mitigated by proper 
maintenance. 

During operational phase only fugitive 

emissions are expected. Greenbelt will be 

developed within the compound and they 

will help the sorption of gaseous 

pollutants. 
  

Will the proposal create shortage of 

parking space for vehicles? Furnish 
details of the present level of transport 

infrastructure and measures preposed 

for improvement including the traffic 

management at the antry & exit ta the 

project site 

Adequate parking area of 39,374.26 Sq.m 
will be provided within the project site. 

Also, the site is well connected to the 

existing road network which is feasible. 
This infrastructure does not cause any 

bottleneck. 

  

  

5.4 Provide details of the movement 

patterns with internal roads, bicycie 

tracks, aedestrian pathways, footpaths 

etc., with areas under each category 

The whole area will be connected with 

weli-maintained internat roads and 

pedestrian pathways will be constructed. 

The roads are shown clearly in the site 

layout. 
  

5.5 Will there be significant increase in 

traffic noise & vibrations? Give details 

of the sources and the measures 

proposed for mitigation of the above 

The noise level inside the site will be 

increased slightly due to the movement 
of vehicles and from the machines used 

in construction activities. The noise level 

will be reduced by the slow movement of 

vehicles. installation of speed humps will 

reduce the speed of the vehicles. 

Properly well-maintained vehicles will be 
used to reduce the noise. Proper 

enclosures wiil be provided for D.G. sets. 
    5.6   What will be the impact of DG sets & 

other equipment on noise levels & 

vibration in & ambient air quality 

around the project site? Provide details   The DG sets will be provided with 
acoustic enclosures. Equipment shali be 

kept in good conditions to keep the noise 

level within 90 dB {A).   
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Form iA TNHB - Pronosed Construction af Mixed Development 

Vi. ASTHETICS 

5. No. Information "Details with source of Information data 
6.1 | Will the proposed constructions in any |The proposed project will not affect 

way result in the obstruction of a view, 

scenic amenity or landscapes? Are 

these considerations taken into account 

by the proponents? 

obstruction of the view, scenic amenity 
or landscapes around the project site. In 

fact, this project will exhibit green belt 

development around the periphery of the 
project site. 

  

  

    
€.2 |Will there be any adverse impacts from |As the proposed project will be carried 

new constructions on the |out within the confined area there will 

existingstructures? What are the inot be any adverse impacts from new 

considerations taken inte account? CONSITUCTICNS Of the existing siructires. 

6.3 |Whether there are any local | No local considerations. 

considerations ef urban form & urban 

design influencing the design criteria? 

They may be explicitly spett out. 

6.4 )Are there any anthropological or | There are no anthropological, 
archaeological sites or artifacts nearby? 

State if any other significant features in 

the vicinity of the proposed site have   been considered. 

archaeological, artifact sites nearby the 

site area     
  

VII.SOCIO ECONOMICS 

  

S, No, Information :; Details with source of Information data 
  

7a Will the proposal result in any changes 

to the demographic structure cf local 
population? Provide the detatis. 

There will not be any changes to the 

demographic structure of local 

ipopulations, as jit is mixed use 
development comprising both 

commerctal and residential buildings and 
the socio-economic power cf the 

surroundings will increase. 
  

72 Give details of the existing social 

infrastructure around the proposed 

project. 

The people (ving in the vicinity of the 

preject areas have been employed. 

Many Educational Institutions & 

industries are located within 5 km radius 
    73 Will the project cause adverse effects 

on local communities, disturhance to 

sacred sites or other cultural values? 

What are the safeguards proposed?   The proposed project will not cause any 
disturbance ta fhe lneal cammunities. 

There are no sacred sites or cultural 

values nearby.     
  

Vib. BUILDING MATERIALS 

  

S. No. Information Details with source of information data 
    8.1 May involve the use of building 

materials with high-embodied 
energy. Are the canstruction     

jused and their use is inevitable. Some of 

ithem have high embodied energy like 

Standard list of building materials will be |   
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materials sroduced with energy 

efficient pracesses? (Give details of 

energy conservation measures in the 
selection of building materials and their 

energy efficiency) 

efficient material in the pranosed 
project wherever feasible has Osen 

considered. 

Efforts have been taken to minimize the 
7 i 4 fre wee ee ae et oa | ee ue of virgin wood and Buildine: materials 

to the possible extent materials with 

high recycle content are proposed to be 

used in the project. 

Also, the regionally available materials 

are given priority. 
  

  

      
  

  

§.2 |Transport and handling of materials] “ Use of well-maintained vehictes for 

during construction may result in construction activities 

pollution, noise & public nuisance. What | ~ Vehicies carrying = construction 

measures are taken to munimize the materials shauld he pronerly cavered 

impacts? “ Equipment like earmuffs, earplugs 
etc., will be used for hearing 

protection for workers 
“ Cover pilés of building materiats like 

cement, sand and other materials 

“ Limitation of vehicle speeds 

“ Control dust through fine water 

sprays 

8.3 {Are recycled materials used in roads | “ Excavated top soil will be used for 

and structures? State the extent of green expanses in the site 

savings achieved? ¥ Broken concrete will be used for 

erosion contral 

8.4 iGive details of the methods of |The method of collection, segregation & 
collection, segregation & cisposal of the | disposal of the garbage generated during 

garbage generated during the aneration jthe operation phases is detailed in the 

phases of the project. Conceptual Plan. 

IX. ENERGY CONSERVATION 

| 

Me Informaticn Details with source of Information data 

9.1 | Give details of the power requirements, | Electricity connection is obtained from 

source of supply, backup source etc. 

What is the energy consumption assumed 

per square foot of built-up area? How 

have you tried to minimize eneray 

consumption? 

TANGEDCO. Total Electric load for the 
project is 6500 KVA, Deiaiis on energy 

conservation are provided in Chapter 4 

of the Conceptual Plan. 

  

9.2 What type of, and capacity of, power 

back-up you plan to provide? 

4x 250 KVAcapacities of DG Set will be 

used as backup fer power requirement 

during emergency conditions in operation   phase of the proposed buildings. 
    9.3   What are <he characteristics of the glass | We propose to pravide good quality glass   
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you plan to use?Providespecifications of 

its characteristics related ta both short, 
wave and long wave radiation 

for window panels. 

  

9.4 What passive sclar architectural features 

are being used in the burlding? Mlustrate 

the appricatians made in the proposed 

project. 

(i) The window wall ratio of the Building 

envelope is also maintained to enhance 

the entry of required daylight and limit 

the entry of heat. 

1. Windows will be provided to reduce 

both heating/coolingenergy 

consumption, 

2. The Building envelope is designed in 

an energy efficient way by limiting 

the heat entry through the Building 
envelope 

3. Use of energy efficient larans. 

4, Shrub planting helps in shading walls 

and windows. 
  

9.5 Does the layout of streets 4 buildings 

axinize the potential for solar energy 

devices? Have yeu considered the use of 

street lighting, emergency lighting and 

solar hot water systems for use in the 

building complex? Substantiate with 

details. 

Solar street lights (450 Nos) and solar 
seesad in cot om meen scetld dee Te ee 

Bone. WHE WO Loe HT PouuUcilk Crem Sy ag 

maintenance cost.   
=A, 

  

9.6 Is shading effectively used ta recuce 

cooling/heating loads? What principles 

have 5een usec to maximize the shading 

of Walls on the East and the West and 

the Roof? How much energy saving has 

been effected? 

Green belt with native trees will be 

developed on the periphery of buildings 

and boundaries the project site. This will 

enhance sun shine in the winter. Shade 

trees will save 40 % on summer cooling 

costs when trees mature. 
  

od
 

wa
 Du the structutes ise energy-efficient 

space conditioning, lighting and 

mechanical systems? Provide technical 

cetaiis. Provice details cf the 

transformers and motor efficiencies, 

lighting intensity and = airecenditioning 
load assumptions? Are you using CFC and 

HCFC free chillers? Provide 

specifications. 

ii fas peel proposed ty constilit 

buiiding considering natural ventilation, 

reducing dependent on electrical energy. 

Use of LED lamps which are energy 

efficient. 

    9.8 What are the likely effects of the 

building activity in altering the micro- 

climates? Provide a self-assessment on 

the likely impacts of the proposed 

construction on creation of teat itand & 

inversion effects?   * The air pollutants released inte the 

atmosphere is inslgnificant and that 

too from the vehicles/equiprnent’s. 

> Trees and bushes planted around the 

site helps in reducing the Weal istand 

effect by feducing ambient air 

temperature through evapo-     
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transpiration. 

® The area will be dry and the warm air 

which is less dense rises up and helps 

in the dispersion of pollutants. Thus, 

there will be no inversion effecis. 
  

we
 

‘d
e What are the thermal characteristics of 

the building envelope? (a) raof; (b) 

external walls; and (c} fenestration? Give 

details of the material used and the U- 

values or the R-vaiues of the individual 

components. 

The U value atid the R value for root, 

external walls and fenestration wiil be 

designed as per the standards of Energy 

Building Code. 
  

  

  

Parameter Configuration Resultant : 
Proposed Value 

U-Factor }|RC Slab finishec 
for roof in bituminous 

waterproofing, 0.261 

PCC Laid to slope, | Wém?(‘C) 
IPS and = white 
china mosaic with 

glazed finishing 
U-Factor | 200mm block 
for walls | work, clad in | 9-393 

25mm granite | W/m'(°C) 
slabs         
  

  

9.10 What precautions & safety measures are 

proposed against fire hazards? Furnish 

details of emergency plans 

All buildings will be designed such that 

when an emergency situation arises 

evacuation can be done efficiently. The 

firefighting system consists of automatic 

itire alarm system, smoke alarms, fire 

| extinguishers and fire hydrants. 

Contact details for the nearest Fire 

Safety Department wit be disprayed 

praminently within the site. 

  
  

  

    
9.11 |IF you are using glass as wall material | Glass will be used as a wall material in 

provides details and specifications | the proposed project. 

including emissivity cd thermal 

characteristics 

9.12 |What is the rate of air infiltration into | This is a construction project with no 

the ouilding? Provide details of how you | significant pressure difference inside and 

are mitigating the effects of infiltration. | outside of the building. Infiltration will 

be reduced by sealing cracks and gaps 
and by properly placed plants near the 

_ buildings. 
9.13!Te what extent the non-conventional |The site layout has been developed   energy technologies are utilized in the 

overall energy consumption? Provide 
details of ihe renewable energy 
technologies used. 

utilizing renewable resources i.e. 

sunlight and local air movement. The 
blocks will be spaced such that sufficient 

sunlight and natural ventilation reaches 

each dwelling unit reducing the 

depencency on electrical energy.   
taking into consideration the need for |   
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X. ENVIRONMENTAL MANAGEMENT PLAN (EMP) 

5, No. Information Details with source of Information data 

The impacts on air suality during 
19.1 Environmental Management construction & aneration phase will be 

woule consist of all mitigation | due to vehicular movement, which will 
measures pertaining to be controlled by spraying water on roads, |. 

_ anticipated impacts raised due to the | use of dust covers, etc. 

ivarious activities related to the 
project during onstruction The Impacts on noise quality during 
Operation phase. Along with that | construction & operation phase will be 
Environmental Monitoring Plan will be | due to the vehicular movement and this 
propased in such a way to monitor the | will be controlled by adopting better 
impacts during operation phase for | traffic management. 

the entire period. 

The impacts on water quality during the 

construction & onerational phase will be 

due to waste water generation which will 
be treated in the GTP &STP and treated 

waste water will De used for gardening, 

toilet flushing& utilized for watering 

road side trees and OSR Development. 

The impact on soil wilt be due to 
generation of construction waste. This 

will be controlled by implementing 
appropriate waste management system 

in both the phases of the project. 

The detailed EMP is given in Section 4.0 
| ; of Conceptual Pian. 

1 hereby given imdertaking that the data and information given.in the application and 

enclosures are true to the best of my knowledge ad belief and | am aware that if any part 

of the data and information submitted is found to be false or misleading at any stage, the 

project will be rejected and clearance give, if any to the project will be revoked at our 

risk and rost, 

UTIVE EMGINEER & ¢ 
Date: 10.10.2020 iy\ R DIVISION 

Place: Chennai — .. .. 

  

Le a oust 
pausing Rawre 

(Signatufe of SAS apa Chennai-6oo 

K, Ravichandran, 8.E., 
Executive Engineer and ADO, 

Anna Nagar Division, 
Tamil Nadu Housing Board, 

Thirumangalam Shopping Complex, 
ennai = 608104 

Ake 
“Le 
WHS ai! ea 

October 20771 Se ee Ee
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Conceptual Plan TNHB - Proposed Construction of Mixed Development 
  

2. PROJECT DESCRIPTION 

2.1PROJECT DETAILS 

M/s, Tamil Nadu Housings Board has proposed te construct mixed develonment consisting of 

a Commercial block {2B+6+19 Floors), 2 Residential blocks (2B+5+19 Floors - each 152 

units) total of 304 units at S. No. 2, Block No. 4 of Arumbakkam Village, Egmore - 

Nunnambakleam Taluk, Chennai Oletrict, Tamil Nadu with total built up area of total built wn area of 

4,35,031.13 Sq.m. and land area of 33,1457 5q.m. 

Topography: Tonographically, the project area is undulating terrain. There is no aiteration 

in drainage pattern. 

Site connectivity: The project site is located adiacent to the Poonamallee High Road. All 

other connectivity like rail and airways are well connected to the site and the details are 

provided in the Tabie below. 

TABLE 2.1 ENVIRONMENTAL SETTING OF THE PROJECT SITE 
  

    

  

  

  

  

  

  

  

  

  

  

      
  

(S.No. | Particulars Details 
i 1 Latitude 13°04°3B.08°N 

Zz Langitude 80°12'18.84°E 

i; 3 Present Land Use Mived Residential use zone 

a Poonamalle High Road - 0.03km (5) 

4 Nearest Highway « Jawaharlal Nehru Road - 0.51 km (W) 
e Shanti Colony Main Road - 0.61 km (N) 

® Korattur- 4.57 km (NNW) 
| e Perambur- 5.31 km (NE) 

5 + Nearest Railway Station * Nungambakkarn- 3.9 km (ESE) 

e Chetpet- 4.05 kin (E) 

« Mambalam- 4.90 km (SSE) 

6 Nearest Airport Chennai International Airport -114.4@ km (SSW) 

f Negract Town! City Within City Limit 

a Hills’ Valleys NIL @within 10 km radius} 

a Tonopranhy Plain 

10 patil Parks /Wildiife | Guindy National Park - 8.76 km {SSE} 
_ anctuaries 

e Coovum River -0.01km (N) 
e Chetpet Lake - 3.77 km (E) 

» Adyar River - 5.4 km {5} 
i , e Korattur lake- 5.61 km (NNW) 

11 Reservoirf/Lake/River/Sea | Retteri Lake - 5.97 km (NNE) 

« Ambattur Lake - 7.38 km (NW) 

a PorurLake - 7.47 km (SW) 
« Ayanambakkam Tank - 7.69 km (WNW) 

M/s. Geo Expioration & Miniig Salutions Geraber 2026 
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5. No. Particulars Cetas 

12 Reserved/ Protected Forests | NIL {within 10 km radius) 

43 Archaeological important | # Egmore Museum -5.49 km (E) 

Places » Wellesley House ~8.57 km (E) 
14 Seismicity Seismic Zone Ill as per |S 1893 {Part-1): 2002 

2 5 Defense Installations NIL (within 10 km radius) 

| 16 Nearest Port Chennai Port -9.374 km (E} 

TABLE 7.2 LAND USE SPLIT UP OF THE PROJECT SITE 

§. No. Description Area (5q.m) % 

4 Plot Ceverage 5,192.29 15.64 

2 Green Belt Area 5,060.00 15.26 

3 OSR 3,346.00 19,09 

4 Onen Parking Area 4,769.70 14.39 

5 Internat Roads 10,960.91 33.06 

6 Other Utility area 66.40 3.38 

7 Children’s Play area 514.60 01.55 

8 Future Expansion 2,707.00 8.16 

TOTAL LAND AREA 33,157.00 190.00 

TABLE 2.34 a) BUILT UP AREA STATEMENT WITH FLOOR WISE ACTIVITIES 

Block Mame Activity Ng, of. Floors el Sang | men fei Gaaiy| Total (equ) 

_ Parsing Basement + 9368.00 9368.00 
_ Parking Basement 2 9368.00 9348.00 

__ Office Ground 2771.25 2771.25 
Office 1st Floor 276992 2769.92 

Office 2nd Floor 2769.92 2769.92 

Gifice 3rd Floor 2769.92 _ 2709.92 

Office 4th Floor 2769.92 2769.92 

Office 5th Floor 2769.92 2769.92 

Block | Office §th Floor 2769.92 2769.92 

(Commercial) |..Cffice.. 7th Floor 2769.92 2769.92 
| Office 8th Flaor 2769.92 2769.92 

Office 9th Floar 2769.92 2769.99 

Office 40th Floor 2769.92 2769.92 

Office 17th Floor 2769.92 2769.92 

Office | 12th Fioor 2769.92 276992 

Office | 43th Floor 2769.92 2769.92 
Gtfice 14th Floor 2769.92 2769.92 

Office 15th Floor 7769, 92 7769.97 

Office 14th Floor 2769.92 2769.92 

Mis. Geo Exploretion & Mining Solutions October 2020 
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OIE i7ith Floor 2705.92 2709.92 

Office 18th Floor 2769.92 7769.92 

Office 19th Floor 2769.92 2799.92 

Office Sub Total 55,399.73 18,736 74,135.73 

Stitt Floor 46.37 1032.41 1078.78 

1st Floor 1078.78 1078.78 

2nd Foor 1078.78 1078.78 

ard Floor 1078.78 1078.78 

4th Floor 1078.78 1078.78 

5th Floor 1078.78 1078.78 

6th Floor 1078.78 1078.78 

7th Floor 1078.78 1078.78 

Bth Floor 1078.78 1078.78 

9th Floor 1078.78 1078.78 

Block || (Residential) 10th Floor 1078.78 1078.78 

iith Floor 1078.78 1078.78 

12th Floor __ 1078.78 1078.78 

43th Floor 1078.78 1078.78 

{4th Floor (078.76 {078.78 

75th Floor 1078.78 4078.78 

16th Floor 4078.78 1078.78 

17th Floor 1078.78 1078.78 

18th Floor 1078.78 1078.78 

19th Floor 1078.78 1078.78 

Galy Fatal 20, 543049 Vo pats 24,575.80 

Stitt Floor 53.84 1278.15 1281.99 

ist Floor 1281.99 1281.99 

and Floor 1281.99 | 1294.99 

3rd Floor 4281.99 | 4281.99 
4th Floor 1281.99 1281.99 
Sth Finnr 128199 1781.99 

6th Floor 1281.99 4281.99 

th Floor 1281.99 4261.99 

&th Floor 1281.99 1281.99 

th Flaor 1281.99 1781.99 

Block Ill (Residential) 10th Floor 1281.99 1281.99 

11th Floor 1281.99 1251.99 

12th Floor 1281.99 1281.99 

13th Floor 1281.99 1281.99 

i4ih Floor 1281.99 1281.99 

75th =toor 1281.99 1281.99 

* 6th Floor 1281.99 1281.99 

“7th Floor 4281.99 1781.99 

48th Floor 1281.99 1281.99 

“Sth Floor 1281.99 1281.99 

ub Total 24,477,85 1228.15 | 29,639.86       
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Conceptual Plan TNHB - Proposed Construction of Mixed Development 
  

  

ae ee tee dell I 

  

  

  
  

            
  

  

  

  
  

  

  

    
  

Alacle Il & Ul Combined Baseinient 7 ab04 o6t4 

CO Combined Baserrent 2 6804 6804 
wh CHeieties if alid 
= Adhd mo 72 

WaSsLle Tanagement, 

Generator & Pump | 
room) Sub Tatal a Tape 13,680 

Total $1,00,424.57| 34,404,564 4,35,041,13 

TABLE 2.3(b) SUMMARY OF BUILT UP AREA STATEMENT 

No. of. | No. of. Non FS] | 
Block Name Figars Units FSI (Sq.m) (5q.m) Total (Sq.m) | 

Block |- Commercial | 28* S* 55,399.73 | 18,736.00 | 74,135.73 

Block Il - Residential | 28*5* | 452 | 20,543.19 | 1,032.41 | 21,575.60 
19 Floors i 
3h eo 

Block Ill - Residential | *2* 5° 152 24,411.65 1,228.15 25,639.80 
19 Floors 

Block fi & IH (Combined 43,608.00 13,608.00 
. Basement) _ _ 

Suh Structure 72,00 72,00 

Total 304 1,00,426.57 | 34,604.56 | 1,35,031.13             
  

TABLE 7.4 SALIENT FEATURES OF PROPOSED PROJECT 
  

  

  

  

  

  

  

  

  

  

  

S.No Description Betails 

1 Survey Number 2 

2 Revenue Village Arumbakkam 

3 Tatuk Egmore - Nungarnbakkam 

4 District Chennai 

5 Total area of Extent 33,7573g.m 

6 Total Built up area 1,35,031.13sq.m 

7 Achieved FSI 3.03 (Permissible FSI -3.25} 

8 MaKITIT Budi neTEit 73.79 1 

9 Road width 7.2m 

10 Brief Description of Froject The proposed project is construction of 

mixed-use development consisting of a 

Commercial block (2B+G+19 Floors), 2 
Residential blocks (2B+S+19 Floors - each 

152 units) total of 304 units, 
  

11 Expected Occupancies 7,546 Nos 
  

12 Parking provided 
ae Fhe TT pe eon A Fil oe me! 

Gur “Wheeler ra rking a mee Ad 
Two. OS 

  

  

Twao-Wheeler Parking | 2,212 Nos 

13 Green belt Area 5,060 sq.m (15,26 4%) 

44 Total Fresh Water Recuirement 304 KLD 
  

5a) Source of Water Supply Chennai Metropolitan Water Supply and 

Sewerage Board (CMWS55B) 
  

16 e Domestic       | 304KLD   
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Conceptual Plan TNAB - Proposed Construction of Mixed Development 
    

  

  

  

  

  

  
        

1s Toilet Flushing frecycled water} 195 KLD 

® Green belt development (recycled | 20 KLD 
water} 

7? Quantity of waste water generation Grey water generation - 273 KLD 
Sewage generation - 195 KLD 

18 Treatment system for waste water) Grey water treatment plant - 280 KLD 

generation Sewage treatment piant - 200 KLD 

19 Mode of disposal of treated waste | Toilet Flushing - 195 KLD 
water . Green belt development - 20 KLD: 

| Reuse for watering road side trees and 

i OSR development - 249 KLD 
20 Solid waste generation, treatment 

and management in kgf day 

ak Municipal Solid waste 2,239 ke/day 

e Bio-degradable 896 ke/day (OWC) 
:e Non-Biodegradable 1,343kg/day (Authorized Recyclers) 

ak STP sludge 23 ke/day (Manure for Gardening) 

at Hazerdaus waste 0.2 TPA (Disposed te TNPCB authorized 

re-pracessors} 

ai Power requirement & Seurce 6,500 KVA & TANGEDCO 

* OG sets e 4% 250 KVA 

22. | Project cost ~ | Rs. 399.84 Crores     
  

2.2POPULATION DETAILS 

The total manpower requirement during the construction phase and the expected 

poputation during the operational phase of the project are given below in Table - 2.5a and 

Tabte - 2.55 respectively. 

TABLE 2,53 MANPOWER REQUIREMENTS DURING CONSTRUCTION PHASE 

  

S.No. Description 
  

    
Approximately 
320 persons 

- Inclusive of workmen, Labourers, Supervisors, Engineers, 

| Architects & Managers 
  

  

(38HK - 6 persons per unit and 1 person for every 10 sq.m for office buiiding as per 

  

  

  

  
  

  
  

      

Description | No. of DU — 

Biock | - Commerciai 5540 

Block fl - Residential 152 912 

Block I! - Residential [> 152 912 
Visitors 182 

Total 304 7,546     
  

National Building cede) 

Mis, Gea Exnlonction, & Mining Satutions. October 2020 
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Conceptual Plan 
  

2.2 CONSTRUCTION MATERIALS 

Quantity of construction maieriais recuired is given in Tabie 2.6. 

TABLE 2.6 QUANTITY OF CONSTRUCTION MATERIALS REQUIRED 

  

  

  

  

  

        

S. NG. | MATERIAL DESCRIPTION | APPROXIMATE QUANTITY | UNITS OF MEASUREMENT 

1 Cement 287435 Bags 

2 Sand 3865 Cum 

3 Concrete 9RN0t cum 

4 Steel 6629 MT 

5 Blacks 341562 Nos     
  

2.4 WATER REQUIREMENT 

Water requirement during Construccion Phase will be about35 KLD which will be sourced 

Trom outside through tankers by civil contractors. 

Total water requirement during operation phase will be 519 KLD. The fresh water 

requirement of 304 KLD will be sourced from Chennai Metropolitan Water Supply and 

Sewerage Board (CMWSSB). The request letter submitted to CMWSSB for supply of fresh 

water dated: 26.06.2020 and the same is enclosed as Annexure ¥. The detatis of water 

requirement calculation are given in Toble 2.7 & 2.8 and the water balance chart is shown 

  

  

  

                    

        
  

  

in Figure 2.2. 

TABLE 2.7 WATER REQUIREMENT DURING CONSTRUCTION PHASE 

Water Dernand Per ; 
Total Demestic 3 

oe Description No, of Pagiaie person/Day ne Water Flushing 

, Persons ‘=" , |Bomestic| 1.” Demand | “joer. 
Person/ Flushing (LFCD} 

D Use {LPCD) 
ay Use 

4 Workers 320 45 25 20 8000 6400 

2 Curing - - - 21,000 

TOTAL i 29,000 | 6,400 

GRAND TOTAL (IN KLD) 35 

M/s. Gea Exploration & Mining Solutions October 2020 
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Conceptual Plan TN&B - Proposed Construction of Mixed Develapment 

TABLE?.2 WATER REQUIREMENTCALCULATION DURING OPERATIONAL PHASE 
  

  

  

  

  
  

    
            

Water Demand as per Water Requirement 

Description Population norms (LPCD) (L.PCD) 

Domestic | Flushing | Domestic Flushing 

Block | ~ Commercial 5540 25 20 138588 110800 

Block il - Residential 912 $0 45 82080 41040 

Block Hi - Residential Siz $0 45 82080 47040 

Visitors 182 5 10 910 1820 

Total” 7906 303570 194700 

Total (KLB) 304 t 495     
  

“Source: Nationa Buiiding Code 2076 

eo
3 

La
e 

i
s
 

i
2
 

in
st

 
Aes

ner
 

C3
 

  

  
Fresh Water Requirement 

  
  

  

  

    
  

    

    
  

    

    
  

  

      

  

      

    
      

{304 KLD} 
i 

£ | 

Domestic Toilet Flushing 
(304 KLB) i (195 KLD) 

273 KLD : 195 KLD 
* 

Gray water Treatment Plant Sewage Treatment Piant 

(286 KLD) (200 KLD} 

z 195 KLD : 
Treated Grey water |. : Treated Sewage 

{271 KLB} (193 KiB) 

20 KLD 

  

  

abe cmpmneedigh SM Watering Road side a Honore _ 

‘ 56 KLD Trees and OSR 
4 Develepment 

  Green belt 249 KLD 

development ——» Fresh Water 

(20 KLD} oows Treated Water     

Source - CMWSSB 
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Conceptual Pian 

2, 5WASTEWATER GEMERATION AND DISPOSAL 

5.1 DURIN ha
 

TNHB - Proposed Construction of Mixed Development_ 

Quantity of sewage generated during construction phase will be 14 KLD. Thus, the sewage 

will be treated by providing septic tank followed by scak pits. 

2.5.2 DURING OPERATION PHASE 

The sewage generated will be separately collected and treated the grey water and sewage 

generated during the operation phase. Quantity of grey water and sewage generated during 

operational phase shall be 273 XLD and 195 KLD respectively. The grey water generated will 

be treated through grey water treatment plant of 280 KLD capacity and the sewage 

generated will be treated through Sewage Treatment Plant of capacity 200 KLO. The 

treated grey water of 271 KLD will be utilized for Toilet flushing (195 KLD) and greenbelt 

development (20 KLD). The excess treated grey water of 56 KLD and sewage cof 193 

KLDtotalling 249 KLD will be utilised for watering road side trees and OSR development. 

  

  

  

  

  

  

  

  

CHARACTERISTIC OF SEWAGE 

Characteristics i 
CPCB Standard 

| RaraMnEeers Raw Sewage | Treated Sewage andar 

pH 6.5 - 8,0 6.5 -7.5 6.5-9,0 
: Fee FA wee S1TE 2 Bone flit 2 20 weg (hit 
; va ae Pilar sat 7 ww ORUERF MT eS PI the 

BOD 350 mg/tit < 10 ma/lit <1 ma/lit 
cop 600 me/lit < 20 mg/lit < 50 mg/lit 

Oi & Grease | 100 me/lit < Sima/iit . 

Fecal Coliform | 19° - 10° 2 < 100           
  

CHARACTERISTIC OF WASTEWATER 
  

  

  

    
  

        

      

  

Characteristics 

Earameters Raw wastewater | Treated water Grey Siahaane 

pr B.0- 9,9 6.5 - 7,5 6.5 - 9.0 

T35 400 mag ftit < 10 me/it < 100 mg/iit 

BOD i 250 mg/tit « 10 mg/lit < 30 ma/lit 

cop | 500 me/lit < 30 mg/lit --- 

M/s. Geo Exploration & Mining Solutions October 2020 
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Conceptual Plan 
  

BLOWER » ANOXIC TANK 

  

BAR SCREEN 

  

ba 

EQUILIZATION TANK. 
  

  

w 
            

  
| RETURN SEUDGE 

SECONDARY SETTLING TANK 
        Sd

 

4 z = 

      
    

  | CLARIFIED WATER TANK = | ——i—“‘éi 
  

  

  5 

PRESSURE SAND FILTER 
      

COMPOSTING 

) | 
ACTIVATED CARBON FILTER 

        
  

    
LUDSE FOR MANURE 

  

¥ 

UV DISINFECTION 

| 
¥ 

TREATED WATER TANK 

        
    
  

  x 

WATERING ROADSIDE TREES AND 
OSR DEVELOPMENT 

        
FIGURE 2.2a SEWAGE TREATMENT PLANT PROCESS FLOW DIAGRAM ‘ 

  

Mis. Geo Expleration & Mining Solutions October 2020 
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Sewage Treatment Plant - 200 KLD 

Scope of Work 

* Concent development, design & detailed Engineering 

® Fabrication & supply of all equipments 

e Erection of ali equipments 

e Testing, pre commissioning and commissioning of the plant 

ridw LOPIStiCs 

  

  

  

  

  

                

Sewage Treatment Piant 

Source : Domestic Sewage 

Capacity ; 200 KLD 

Operating hrs 20 hrs 

Plant Flow Rate £10 cum/hr 

Quality Logistics 

S.No Parameter Units STP Inlet STP Outlet 

1 pil - 6,0- 8.0 6.0 - 8.0 

2 TSS Meg/l 10-400 <10 

BOD Meg/l 250-350 <20 

4 cop Me/1 500 - 650 <150 

5 Total Nitrogen Mzg/l <50 <10 

Codes & Standards 

All design: fabrication, inspection, and testing of the plant will be dene with 

respect to the latest Indian Standards, Incase of non-availability of standards, good 

engincoring practice will be adopted. 

Standards to be followed 

Pressure vessels - ASME SEC VIII 

Pumps - 1§5120 

Others - Available IS standards 

Incase of non-availability of standards, good engineering practice will be adopted. 
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Process Description 

SEWAGE TREATMENT PLANT 

The Raw Sewage from various sources will get cojlected in the Collection 

tank through Bar Screen Chamber in order to remove the floating particles, 

The sewage is then pumped to the Anoxic tank, Air diffusion is provided in 

the aeration tank through air blower & diffuser arrangement. 

The Sewage from the Collection tank is then pumped to the Anoxic tank 

provided with agitator mechanism in order to address the Total nitrogen. 

The Overflow from the Anoxic tank is then sent to the aeration tank. Air & 

ciffuser arrangement is provided in the aeration tank, Biological treatment 

takes place through the special type of floating media called MBER media. 

MBBR Mecia will expedite the treatment with minimum sludge. 

The aerated sewage is then led to tubesettler tank provided with 

tubesettler Internals where the sludge settles at the bottom of the tank. 

The clarified water is then sent to Clarified Water tank. Here Sodium hypo 

chiorite dosing is done for disinfection purpose in iniet of PSF & Outlet of 

ACF, 

The settled sludge is recirculated to the aeration tank to maintain the MLSS 

concentration and the excess sludge will be pumped into the sludge holding 

tank from: where it is sent to the filter press unit through Screw pump for 

dewatering purpose. 

The clarified water is then pumped to Pressure Sand Filter(PSF), Activated 

Carben Filter (ACF) using filter feed pump in order to remove the 

suspended particles, Turbidity, Color and odour. The outlet af Activated 

carbon Filter stared in starage tank for further process. 
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Equipmenis List 

SEWAGE TREATMENT PLANT 
Civil Work - Client's Scope 

Equalization / Collection tank, Bar Screen Chamber, Anoxic Tank, Aeration tank, Tube 

Settler Tank, Sludge Holding Tank, Clarified Water Tank, STP Treated Water Tank, PCC 

/ RCC pedestal for all Electromechanical items, 

Electromechanial Work — STP Plant 

Bar Screen, Raw Sewage Transfer Pump, Air Blower & Diffusers - Collection tank & 
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42 
Aeration tank, MBBR Media, Sludge Recirculation Pump, Tube Settler Internals, Screw 

Pump, Filter Press unit, Hypo Dosing System, Filter feed pump, Pressure Sand Filter 

(PSF), Activated Carbon Filter (ACF), Intercannecting pipes & Valves and Instruments... 

Electrical Work 

Flosr Mounted Electrical panel & cabling; Non - Compartmentalized 

  

  

  

  

  

    

  

    

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  
  

      

  

    

S.No. Description — Unit Qty 

L Raw Sewage Transfer Pump | No 2 

Type: Centrifugal Non clag (LW + 15) 

| Capacity: 18 cam/hr 

| Head: 12m . 

| MOC: CI / 

Make: Kirloskar/ eq. ° 

2 Bar Screen No 1 

Bar screen Sige: 500 mm #1500 mm 

Spacing: 10 mm 

Thickness: 6 mm 

MGC: 58304 

Make: HECS 

3 Anoxic Tank Agitator No 1 

Type: Pitched Paddle 

MOC: $5304 

Make: HECS 7 

4 Air Blower - Aeration tank & Collection tank Nos 2 

Type: Twin Lobe Rotary (1W + 15S) 

Capacity: 320 m3/ hr 

Pressure: G4 kse 

Mac: Cl         
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Make: Airvak / ec. 
  
  

  

Diffusers - Aeration tank No 34 
  

i Twpe: Tubular fine Bubble 
  

| Diameter: 90mm 
  

Length: 1009mm 
  

MOC: EFDM 
  

Make: HECS 
  

  

Diffusers - Collection tank Na 10 
  

Tyne: Disk, Coarse bubble 
  

Diameter: 150 mm 
  

MOC: EPDM 
  

Make: HECS 
  

  

MBBR Media LS 
  

  

Type: Floating type Bio media 
  

Surface area: 250 sqm / cum 
    

MOC; PP ana 
  

  

Make: HECS 
  

  

Tube Settler Media LS 
  

Type: Inclined Settler 
  

Structure: Hexagon Chevron shaped,Self supprt 
  

rea as wn anal 
Plan Settling Area: 12m2/m3(at 60 dee slope} 
  

Laying Angle: 60 deg 
  

Max.Temperature : 65 deg Celcius 
  

Fitting arrangement; Tongue & Grooves 
  

Sheet Thickness: 1 mm 
  

MGC: UV Sthilized PVC 
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Shidge Transfer Pump No 
  

Taran: CanmbuiGies) REawal ar 
LY Per WSR SPO EFL 
  

Capacity: 3 cum/br 
  

Head: 12m 
  

MOC: Cl 
  

Make of Pump: Kirloskar/ eq 
  

  

  

Hypo Dosing System Set 
  

Dosing Pump 
  

Type: Electronic metering type 
  

Capacity: 0-6lph 
  

| Pressure: 2 ksc 

  

  

' MOC: PP 
    

Make: Edose / eq. 
  

Dosing Tank set 
  

Type: Cylindrical Vertical 
  

Capacity: 100 ltrs 
  

MOC: HDPE 
  

aVagnaeore DHRAELEdR f oD barad 
  

  

ii Filter Feed Pump No 2 
  

Type: Centrifugal Mancbloc (1W+15) 
  

Capacity: 10 cum/hr 
  

Head: 30 rm 
  

Moc: Cl 
  

Make: Kirloskar / Eq 
  

  

12 Pressure Sand Filter Na 
  

Type: Cylintrical vertical 

  

  

Capacity: 10 cum/hir 
  

Diameter: 1106 mm 
  

HOS: 1560 mm 
            
  

  SERS 
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Shell Thickness: 6 mm 
  

Tick Thisenace: ww 
ad LifLMiGaa, Oo ire 
  

Media: Pebbles / Sand 
  

: Accessories: MS Frontal Piping with butterfly valve 
  

| Make of filter: HECS 
  

Make of MS Piping: Jindal / Tata / eq. 
  

Make of Butterfly Valves: Intervalve / L&T / Marck 
fed. 
  

  

13 Activated Carbon Filter 
  

Type: Cylintrical vertical     

Capacity: 16 cum /ar 
  

Diameter: 1200 mm 
  

TE. A eee 
PEL. Lou PLidis 
  

MGC: MS Epoxy 
  

Shell Thickness: 5 mm 
  

homies o 
1ST] LINCECSS: 6 Off 
  

Media: Pebbles / Sand 
  

Si
 < mi
 an
e 

SE
 

or
 Accessories; MS Frontal Piping with buttertly van 

  

Make cf filter: HECS 
  

  

Make of MS Piping: Jindal / Tata / eq. 
  

Rdalee of Datreefi Usborne: Tetavisliy Make CL GUE YaovoSs! iiccrVdsy 

/ eg. 
  

14 Screw Pump 

  

No Fo
k 

  

Tyne: Single Stage Single Screw 
  

  

  

MOC: Cl 
  

Make: Icura / eq 
  

  

is Filter Press Unit No 
  

  
  

Capacity: 2 cum/hr 
  

MOC af Plate: PP 
      Plate Size: 480mm x 480mm       
  

  BALA 
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Make: lcura / eq 
  

  

  

  

  

    

  

  

  

  

  

    
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

            
  

16 | Interconnecting Pipes & Valves Lot 1 

MOC of Water Pipeline: MS B Class 

Make of MS Pipes: Astral/Supreme 

MOC of Air Pipeline:S8304 

Make of SS Pipes: Jindal /Tata. 

Type of Valves: Ball / Butterfly / NRV 

Make of Butterfly Valve: Intervalve / L&T / eq. 

Make of NRV: Intervalve / L&T / Marek / eq. 

17 «| Electrical Panel & Arressaries Lot 1 

Type: Flaor Mounted Nan Compartmentalized Type 

Sheet Thiclmess: 1.6 mm 

MOC: CRCA Powder Coated 

Make of Panel: HECS 

Components: MCB/OLR/Contactor 

Make of Switchgears: Siemens / Schneider/ ABB. 

Make of Cables: Havelis/orbit/polycab 

S.No. Description Unit Qty 

1 Bar Screen Chamber - 1m x 0.5m x 0.7m No 1 

Z Collection iank -6mx 3.5m x 3m No i 

3 Anoxic tank -2.5m x 2.5m x 3.5m No 1 

4 Aeration tank - @mx4m x 3.2m No 1 

5 Clarifier tank - 4m x 4m x 2.9m No 1 

_ 6 ; Filter Feed tank - 2mx4m xz 2.5m No 1 

7 Sludge Hoiding tank- Im x 4mx 2.5m No 1 

8 Treated Water tank-5mx4mx3m No L 

ei scum 
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Conceptual Plan TNH - Proposed Construction of Mixed Development 
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Grey Water Treatment Plant - 280 KLD 

Scope of Work 

« Concept deveicpment, Design & Detailed Engineering. 

® Fabrication & supply of all equipments, 

s Erection of ali equipments. 

*® Testing, pre commissioning and commissioning of the plant. 

Flow Logistics - firey Water Treatment Plant 

  

  

  

  

  

  

  

Plant Capacity : 280 KLD 

Operating hour : 20 hrs 

Piant flow rate :14cum/hr 

Design flow rate 114 cum/hr 

QUALITY LOGISTICS 

| 1 pH - 6,5 - 8,5 65-8, 

2 | TSS Mag/l < 100 <20 
4 | BOD Mg/! 40-60 <20 

5 cep Me/l 80-100 <50 

6 |0&G Mg/! 50 <5               

Codes & Siandaras 

All design, fabricatian, inspection, and testing of the plant will be dane with 

respect to the latest Indien Standards. Incase of non-availability of standards, good 

engineering practice will be adopted. 

Tandaras to be fHEWweE 

Plain & reinforced cement concrete - 18456: 2000 

Concrete structure for the storage of liquids - 183370: 1981-88 

Pressure Vessels - ASME SEC VIL 

Pumps - 185120 

Others ~ Available IS standards. 

Incase of non-availability of standards, good engineering practice will be 

adopted 
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Process Description 
oe 

a The effluent is then passed to bar screen chamber unit to remove the floating 

solids then it sent to oil skimmer to remove oily substances and gets collected in 

the collection tank fromm where it is pumped to the flash mixer tank through 

individual raw efflzent transfer pump. 

© The effiuent is then pumped to the Flash Mixer unit provided with agitator 

mechanism for neutralization, Acid / Alkali & Coagulant, Flocculant dosing is done 

in the fash mixer tank, 

* The overflow from flash mixer unit is sent to the Primary clarisettler tank 

provided with Tube Settler media where the sludge settles at the bottom of the 

tank. 

e The overflow from the Primary Clarisettler tank is sent to the oxidation tank 

provided with air diffusion through air blower & diffuser arrangement. _ 

« The averfiow from the oxidation tank is sent to the secondary clarisettler tank 

provided with Tube Settler media where again the sludge settles at the bottom of 

the tank. 

e The over flow from Secondary clarisettler tank wil] be sent to the clarified water 

tank. 

e The settled sludge at the bottom of the Primary & Secondary clarisettler tank is 

sent to the Filter press unit through sludge screw pumps for dewatering purpese. 

* The water from the clerified water tank is fed to Pressure sand filter & Activated 

carbon filter for the removal of suspended solids, colour & odour. 

2 The treated water is stored in ETP Treated water Tank 

Equipments List 

Civil Works 

Ali Civil tanks, Pedestals for Mechanical equipments 

GWTP Electro Mech Equipments 

Effluent Transfer Purp, Dosing System, Bar screen, Oil Skimmer unit with Oil Collection 

tank, Flash Mixer agitator, Primary Tube Settler tank, Aeration tank, Secondary Settler 

tank, Primary & Secondary Tube Settler media, Air Blower, Primary & Secondary sludge 

Pump, Filter feed Pump, Pressure Sand Filter, Activated carbon filter, Instruments, 

Interconnecting Pipes & Valves, Screw Purp, Filter Press Unit 

ne nose Seas riearecine inte een reer econ rR FEe oe anette arb ed ed i NCS 
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Electrical Works: 

Floor mounted Nan - compartmentalized Electrical Panel & Cabling 
  

  

  

  

  

  

  

  

  
  

  

  

  

  

  

  

  

  

  

  

    
  

  

  

  
  

  

  

  

  

  

  

  

              

S.No Description Unit Qty 

it Bar Screen No 1 

Size: 600% 1700 mm 

Thickness: 5 mm 7 

Spacing: 6mm 

MOC: SS 304 

Make: HECS 

2 OU Skimmer Unit No 1 

Type: Belt type 

Size: 100mm W x im ht 

MOC of belt: PU White 

MOC of Structures: MS Powder coated 

~|RatngsO5HP 2 t—<“i‘“SOS*SSSSCS™” : 

Make: HECS 

Oil Collection Tank 

Type: Cylindrical Vertical - 

Capacity: 100 ltrs 

MGC: HDPE 

Make: Sintex / Rene | 

i 

3 Raw Effluent Transfer Pump No Zz 

| Type: Centrifugal nonclog (iW + 18) 

Capacity: 14cum/hr 
Head: 12 m 

MOC: Cl 

Make: Hirloskar / cq 

4 Flash Mixer Drives No i 

Type: Geared motor type 

Speed; 90 RPM 

| Rating: 0.25 HF 
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MOC of Geared Motor: CI 
  

Male: Greaves / Transtech /eq 
  

Flash Mixer Agitator 
  

Type: Impeller type 
  

Shaft dia: 32 mm 
  

Shaft Length: Suitable to the tank size 
  

MOC: $8 304 
  

Make: HECS 
  

  

Dosing Pump (Alum, Poly & Lime) 
  

Type: Electronic Metering type 
  

Capacity: 0 - 50 Iph 
  

Pressure: 2 Kse 
  

MOC: PP 
  

  

o a
 

  

  

  

Make: Sintex / Reno / eq 
  

Agitator Mechanism No 
  

Type: Impeller type 
  

Rating: 0.25 HP 
  

Make: EECS 
  

  

Primary Tube Settler Media LS 

  

  

Type: Inclined Settler 
  

Structure: Hexagon Chevron shaped,Self supprt 
  

Straight kt: 750 mm 
  

Plan Settling Area: 12m2/m3{at 60 deg slope) 
  

T sectee = Aee alo oll 
LA VULE ANBIE, OU UE 
  

Max.Temperature : 65 deg Celcius 
  

Fitting arrangement Tongue & Grooves 
  

Sheet Thickness: 1 mm 
  

Mac: UV Sthilized PVC 
      Make: HECS         

B2
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Air Blower for Aeration 
  

Type: Twin Labe Rotary (1W +15) 
  

Shee Capacity: 300 m3/ hr 
  

Pressure: 0,4 ksc 
  

MOC: Cl 
  

na 1 Se * f 

Md Ke: Avan ¢ BL 

  

Mctar Rating: 7.5 HP No 
  

Make: Kirloskar /CGL/ eq 
  

  

Diffusers ~ Aeration Tank Nos 38 
  

Type: Tubular Fine Bubble 
  

Size: 9mm dia x 100 omm Length 
  

MOC: EDPM     
: Maxe ; HECS 
  

  

| Secondary Tube Settler Media 
  

Type: licliied Setter 
    Structure: Hexagon Chevron shaped,Self supprt 
  

Straight ht 1500 mm 
  

Plan Settling Area: 12m2/m3[at 60 deg slope) 
  

Laying Angle: 69 deg 
  

Max.Temperature : 65 deg Celcius 
  

Fitting arrangement: Tongue & Grooves 
  

Sheet Thickness: 1 mm 
    » MOC: UY Sthilized PVE 
  

| Make: HECS 
  

  

16 Pri, & Sec, Sludge Pump 
  

a i Pie ec FT Perse ace cae a ei aa cat 
Py¥pe. LEME Rel Url Liu     

| Capacity: 3 cum/hr 
  

| Head: iS m 
  

MOC: Ci 
  

      
Make: Kirloskar / CGL / eq         

  

  

53



fi
 

eet
 

1 
3
 

tod
 

P
S
 

ha
e 

e
o
o
g
s
o
 

Na
t 

wet
 
Ad

 
CG 

og
o 

< 
tS

 
Re

 
ke
 

il Filter Feed Pump Nos 2 
  

i Flow: 14 cum/br (AW + 1) 
  

Head : 30 meters 
  

  

MOC; Cl 
  

Make: Kirloskar / CGL / Eq 
  

  

12 Chlorine Dosing System 
  

Dasing System 
  

apacity: 0 -4lph No 
  

Pressure: 3 ksc 
  

Type: Electronic Metering Pump 
  

MOC; PP 
  

Make: Edose / Eq. 
  

Dosing Tank No 
  

Type: Cylindrical Vertical 
  

Capacity: 100 ltrs 
  

Moc: HBPE 
  

Make: Sintex / Reno 
  

  

13 Screw Pump 
  

Type: Single Stage Single Screw 
  

Capacity: 2 cum/ar 
  

Head: 50 m 
  

MOC: Cl 
  

Make: Icura / eq 
  

  

14 Filter Press Unit No 
  

Type: Manual type 
  

ee "Pannen 
tad PALLY, Ae LDS ILE 
  

MOC of Plate: PP 
  

Piaze Size: 480mm x 480mm 
  

  

; Make: leura / eq 

    to   Pressure Sand Filter       
  

RAST GARTNER 7 ASSERT Re 
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Type: Cylintrical vertical 
  

Capacity: 14 cum/hr 
  

Diameter: 1250 mm 
  

Hase: 1800 mim Rue 
  

MOC: M3 Epoxy 
  

  

Dish Thicness: 8 mm 
  

Madia: Pebbles / Send 
  

Accessories: MS Frontal Piping with butterfly valve 
  

Make of filter: HECS 
  

Make of MS Piping: Jindal / Tata } eq. 
  

Make of Butterfly Valves; Intervalve / L&T / Marck 
fec, 
  

  

16 No 
    

Type: Cylintrical vertical 
  

Capacity: 14 cum/hr 
  

Diameter: 1250 mm 
  

HOS: 1800 mm 
  

i MOC: MS Epoxy 
  

Shell Thickness: 6 mm 
  

Dish Thieness: 8 mm 
  
  

Media: Pehhies / Sand 
  

Accessories: MS Frontal Piping with butterfly valve 
  

Make of filter: FECS 
  

cor ¥ wee ms a gma : 
Make of MS Pipisag: jimdal / Tata / ey. 
  

Make of Butterfly Valves: Intervalve / L&T / Marck | 
/eq. 
  

  

17 interconnecting Pipes & Valves LS 
  

MOC cf Effluent Line : UPVE Sch 40 
  

Make of UFVC: Finolex / Supreme / Astral / eq, 
  

MOC of Air Line : MS B Class 
  

Make of MS Pipes: Jindal / TATA / Eq 
  

Type of Valves: Dutterfly Valves 
  

Make of Butterfly Valves: L&T / Intervalve / ea. 
            
  

  eebianeme pear en Ci RE 
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18 «| Electrical Panel & Accessories LS Be 

Tyne: Slanr Mornted Non compartmentalized 

Sheet Thickness: 1.6 mm 

MOC: CRCA Powder tcate 

Make of Panel: HECS 

Components: MCB/OLR/Contactor 

Make of Switchgears: Siemens/Schneider/ABB. 

Make of Cables: Polycab / Orbit / Finolex / eq. LS i 

§.No. Description Unit Oty 

1 Bar Screen Chamber - im x 0.5mx0.7m No a 

2 Oil Skimmer tank - 3m x Zmx Lzm No i 

3 Collection tank - 6m x 5m x 3m Ne 1 

4 Flash Mixer tank -2mx 2mx 12m No 4 

§ Primary settler tani ~ 2.8m x5mx3.5m No 1 

6 Aeration tank -?m ¥ Smx3.2m No 1 

7 Secondary Settler tank - 321 x 5m x 2.9m No 4 

8 Filter Feed tank -2mx 5m x 2.5m No i 

9 Sludge Holding tank - 1mx5m x 2.5m No 1 

10 | Treated Water tank-46mx 5mx 3m No 1         
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Conceptual Plan TNHB - Proposed Construction af Mixed Development 

2,6 SOLID WASTE GENERATION, COLLECTION, TRANSPORT AND DISPOSAL 

Solid waste would be generated both during construction as well as during operation phase. 

Solid waste expected to be generated during construction phase will comprise of excavated 

materials, used 3ags, bricks, concrete, MS rods, tiles, wood etc. Table 2.9 details the sclid 

Wasle Maiageinent pian during Construction pliase. 

TABLE 2.9 SOLID WASTE MANAGEMENT PLAN DURING CONSTRUCTION PHASE 

  

S.No. Setid Waste Solid Waste Management 
  

Waste materials like | Material would be sesregated. Recyclable material will be 

MS Rods, —bricxs, | sola to authorize dealers. Rest will be used within project 

1 concrete, breken j site far filling &levelling purpose. Remaining will be sent 

tiles, wood pieces,ifor disposai through government authorized vendors. 

cement bags etc. Cement bags will be used for road making. 
  

Top soii will be stored in covered areas and will be later 

used for landscaping purpose. Remaining soil will be used 

2 Excavated Soil for back filling & levelling of site. Unused soii will be 

dispased off te designated side through authorized vendors 

on payment basis.           

The Solid Waste aenarated from the arannced nroi Ihe Sold Waste generated from the aranosed nroi 

waste generation calculations are tabulated below. 

TABLE - 2,10 SOLID WASTE GENERATION DETAIL 
  

  

  

    
    

Description Population (Nos.) Waste Generation/ day 

Block | - Commercial 5540 1108 

Block fi - Residential o12 547 

Block IL! - Residential S12 547 

Visitors 182 36 

Total 7,546 2,239         
Note: Quantity of per capita per aay waste generation - 0.6 kg per capita far residents / 
0.2 kg per capita for visitors. 

TABLE - 2.17 SOLID WASTE MANAGEMENT 

  

  

  

  

S.No Description Quantity(kg/day) Method of Treatment/Disposal 

4 Biodegradable 396 Organic Waste Converter 

2 | Non-Biodegradable 1,343 Authorized Recyclers 

3 STP Sludge 23 ~) Used as manure for greenbeit development           
  

Note: As per NBC 2076, out of total solid waste generated 40% - organic and 60% - inorganic 
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Conceptual Pien TNHB - Propesed Construction of Mixed Development 
  

2.6.1 HAZARDOUS WASTE 

During the operation phase the used oil, DG filters, oil mixed cation waste and oil 

containers from the 0G sets will be collected in separate place. Generation and disposal of 

Hazardous waste Quantity per annum is given in Table 2. 12. 

TABLE - 2.12 HAZARDOUS WASTE GENERATIONS AND DISPOSAL 
  

    

  

5. No Waste | Description | Quantity Collection & FransourkE Gseoxal 
. category | of waste | TPA) storage PranSpOre c& GISpOSat 

. Ba Disposed to TNPCB 
1, Used oil 0.2 je al authorized re- 

P processors       
4.7 RAINWATER HARVESTING 

Rainwater harvesting trenches will be constructed all around the compound wall to collect 

rainwater. The path ways around the harvesting lines will be graded to facilitate drainage 

into trenches proposed around the compound. Recharge pits will be envisaged along the 

path of the storm water drains for rainwater recharging & surplus water from the recharge 

pits shall be diverted to the storm water drainage network.Excess storm water will be 

allowed to drain into the externa: storm drain. The depth of the trench will be 1.5 m and 

the width will be 1m. The trench will be filled with rounded pebble 50 to 75 mim size. The 

sectional detail of the rain water recharge pit is provided in Figure 2.2. 

The collected storm water will be allowed to percolate to the sub-soil by suitably designed 

percolation pits. The nits are designed based on the soil’s nercolation capability.Percolation 

pits of suitable numbers wilt be provided for recharge of ground water potential. A total of 

29 rain water harvesting pits and a 2 sump of i0Qcu.m capacity (50 cu.m each) will be 

constructed. The quantity of run-off water potential for the construction project is given 

below. The rainwater harvesting atrangemert helps in replenishing the underground water 

column and soil lithography ts given in Tabie 2.73. 

TABLE 2.13 SOIL LITHOGRAPHY 

  

§. No | Depth Below G.L.(m) Soil Classification 

  

  

1 GL to 5.8 mm Brick pats & soil mixture 
  

Brownish Grey, Moist, Poorly Graded, Fine to Medium 
Grains, Medium Dense, Clayey Silty Sand (SC) F

J
 

$.2mteo 7.0m 

  

: Greyish Brown,Grey,Moist,Poorly Graded,Fine to Medium 

3 7.0 mto 10.0 m Grains,Dense to VeryDense,SAND - Silty SAND (SP/SP-SM)} 

to Silty SAND (SM) 
  

Grey, Moist, Stiff, Silty CLAY (Cl) Lean clay of Medium 
4 102 m to 11.5 m Plasticity         
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3 Conceptual Pian TNHB - Praposed Construction of Mixed Geveiopment 

“ Grey, Moist, Poorly Graded, Fine to Medium Grans, Loose, 

3 | ike ters em Clayey Silty Sand (SC) 
ey Grey, Mcist, Poorly Graded, Fine to Medium Grains, 
on 6 13.0 mto17.5m Medium Dense to Dense, Clayey Silty Sand (SC) to Silty 

ah Sand (SM) 

ry + ay Renta donm Brownish Grey, Moist, Hard, Campacted Clay (CH) ciays of 
. ¢ BP eek FEE BAe TP High Piasticity 

a 
said Bi 1 H H) clays of - 8 49.0 m to 23,0 m a Grey, Hard, Compacted Clay (CH) clay 

i3 it isla 
. Brownish Grey, Moist, Poorly Graded, Fine Grains, Very 

oy 9 | 23.0 to 25.0 m Dense, Clayey Silty Sand (SC) 
ai, Brownish Grey, Moist, Hard, Compacted Clay (Ci to CL) 
Sat | 10 25.0 m te 27.5 m | clays or Medium to Low Plasticity 

a Source: Soli Test report 

TABLE 2.14 RUNOFF CO-EFFICIENT GF VARIOUS SURFACES AS PER CPWD 

a 5.No Various Surface Area | Co-Efficient 
iy q Roof Catchment 

44 Tiles 0.8 - 1.9 

o 
1.2 | Corrugated Metal Sheets 0.7 - 0.9 

i 2 Ground Surface Covering 
Oo 2.1 | Rocky material catchment 0.2 - 0.5 

o 2.2 | residential complex in suburban areas apartment 05-87 
: 2.3 | Parks, cemeteries 0.10 - 0.25 
a) 2.4 | Unimproved land areas 0.10 - 0.30 

ak 2.5 | Asphaltic or concrete pevement 0.7 - 0.95 

oe 2.6 | Brick pavement 0.7 - 0.85 
oy 2.7 | Play ground 9.2 ~ 0.35 

oO Average annual rainfall in Chennai = 1,333 mm 

i Total area = 33,1597Sc.m 

oO In Chennai peak hourly rainfall 90 mm. The capacity of tank recharge tank is designed to 

XY retain runoff far at least 75 minutes of rainfall of the peak intensity (for Chennai 22.5 

ny mm/per 15 minutes say 25 mm per 15 minutes). 

4S Total run off available for recharging the ground water = 24,335 cubic meter per annum. 

iJ TABLE 2.15 - RAINFALL RUN OFF CALCULATION 

Oo Scan i Normal Runoff | Total runoff Total 
. Description fea rainfall in Co- available in runoff, 

a m, year | efficient m°/annum m°/15 min 

ay Rant Ares, 5,192.29 1.3 0.85 5,738 99 
5 Paved Area 16,851.67 td} O75 16,430 284 
_ Unpaved Area 1.3 1 9.45 2,167 37 

Ss Total Run-off 33,157 24,335 421 
2 
) Mfs. Geo Exploration & Mining Solutions October 2026 
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Conceptual Flan TNHB + Proposed Construction of Mixed Development 
  

As per the CPWD rain water 4arvesting calculation, the maximum Volume of Rainwater 

derived is 421 m7/15 min. 

2.8 POWER DETAILS 

Power will be availed fram Tamil Nadu Generation and Distribution Corneration 

(TANGEDCO}. Total Electric load for the proposed project is 6,500KVA. Pawer back up 

details for lift, STP and common Lightings are given betow. The required diesel will be 

purchased on daily basis in nearby petrol bunk. Hence there is no storage facility for storing 

high speed diesel. 

TABLE 2.16 DG SET DETAILS 
  

  

  

  

  

            

S.NO. DESCRIPTION _ DETAILS 
i DG Set Capacity 4x 250 KVA 
z Typo of Fuel Hich Speed Diesel 
3 Material of the stack Mild Steal 
4 Diameter of the stack 0.15 m {Each} 
5 Height of the stack Will be provided as per CPCB norms 
  

2.9PARKING AREA DETAILS 

Proposed project will consist of stilt parging, open parking and basement parking over an 

area of 2,260.56 m’, 4,769.70m’anc 32,344m" respectively. Thus, a total parking area of 

39,374.26m’ will be provided. The parking space criteria and area requirement provided are 

summarized in the Tabie 2.77e & b. 

TABLE 2.17a PARKING DETAILS REQUIRED AS PER CMDA NORMS 
  

  

  

  

      

Description _ Four-Wheeler Two-Wheeler 

Block 1 415 ” 4,658 
Block 2 152 - 

Biock 3 152 

Visitors 144 332 

| 863 1,990 |     
  

TASLE 2.776 PARKING DETAILS PROVIDED AS PER CMDA NORMS 

  

Description Four-Wheeler Two-Wheeler 
  

1,062 Nos. 2,212 Nos. 
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3, IMPACT ASSESSMENT & MITIGATION MEASURES 

2. T IMPACT ASSESSMENT 

This chapter oresenis the assessment of various impacts due to the proposed construction 

project in the study area. Generally, the environmental impacts can be categorized as 

either primary or secondary. Primary impacts are those, which are attributed directly by 

the project and secondary impacts are those, which are indirectly induced and typically 

include the changed patterns of social and economic activities by the proposed project. The 

Proposed construction project woulc create impact on the environment in two distinct 

phases: 

e During the construction phase (temporary or short term) 

» During eperational phase (long term) 

The construction and aperational phase cf the proposed construction project comprises of 

various activities each of which will have impact on some or other environmental 

parameters. Various impacts during the construction or operational phase and the 

environmental parameters have been studied to estimate the impacts on environment. The 

identification and cdetaiis on impact ci tne project activity on each of the above 

environmental attributes are discussed below. 

TNHB - Proposed Construction of Mixed Development 
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Conceptual Pian 

4, ENVIRONMENTAL MANAGEMENT PLAN 

o
k
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The Environmental Management Plan (FMP) is a site-specific plan develoned to ensurethat 

the project is implemented in an environmentally sustainable manner where allcontractors 

and subcontractors, including consultants, understand the potentialenvironmental risks 

arising from the proposed project and take appropriate actions toproperly manage that 

risk. EMP also ensures the project implementation is carried aut inaccordance with the 

design by taking appropriate mitigative actions to reduce adverseenvironmental impacts 

during its life cycle. 

The plan outlines existing and potential problems that may adversely impact 

theenvironment and recommends corrective measures where required. Also, the 

planoutlines roles and responsibility of the key personnel and contractors who are 

chargedwith tne responsibility to manage the site. The main objectives of EMP are: 

® To ensure that the component of facility is operated in accordance with the 

proposal; 

+ Process that confirms proper operation through supervision and monitoring; 

« System that addresses public inconvenience during construction and operation of 

tha facility and 

« Plan that ensure remedial measures are tmplemented immediately. 

The key benefits of the EMP are that it provides the organization with means of managing 

its environmental performance thereby allowing it to contribute to improved 

environmental quality. 

4.2 ENVIRONMENTAL MANAGEMENT PLAN   

An Environmental Management Plan (EMP) will be required to mitigate the 

-adverseenvironmental_impacts..during.construction_and.operation phase.of the project... 0. 

4.2.7 CONSTRUCTION PHASE 

a Air Environment 

To mitigate the impact of PM (dust) during the construction phase of the prepasedproject, 

the following measures are recammended for implementation: 

# adust control plan; and 

e Procecural changes to construction activities. 

TNHB + Proposed Construction of Mixed Development 
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Conceptual Plait TNHS - Proposed Construction of Mixed Development   

DUST CONTROL PLAN: 

TABLE 4.1 - DUST CONTROL PLAN 
  

  

    
  

  

  

    

5. FUGITIVE DUST 

NO. SOURCE CATEGORY BEST EEE SELES 

1. Earth-moving For any earth moving which is more than 30mfrom all 

property lines, conduct watering asnecessary to 

prevent visible dust emissions fromexceeding 100m in 

length in any direction. 

Disturbed surface areas |- Apply dust suppression in a sufficient quantityand 

{except frequency to maintain a stabilized surface; 

completedgradingareas}) - Areas, which cannot be stabilized, asevidenced by 

z. wind driven dust, must have anapplication of water at 

the unstab{lized area. 

Disturbed surface areas | Anply water io allinactive accessible disturbed 

icompleted surface areas on adaily basis when there is evidence 

gradingareas) of winddriven fugitive dust. 

3. Inactive disturbed | Apply dust suppressants in sufficient quantityand 

surfaceareas frequency to maintain a stabilized surface. 

4, Unpaved roads Water all roads used for any vehicular trafficonce 

daily and restrict vehicle speed to 30kmph. 
5. | Gpen storage piles Apply water to thesurface areas of all open storage 

piles an a dailybasis wnen there is evidence of wind 

drivenfugitive dust. 

6. Track-out contrel Bownwash of trucks (especiaity tyres) prior 

todepartire fram site.         

The most cost-effective dust suppressant is water and can be applied using water 

trucks,handheldsprays and auiomatic sprinkler systems. Furthermore, incoming loads 

could be coveredto avoid loss of material in transport, especially if material 1s transported 

off-site. 

PROCEDURAL CHANGES TO CONSTRUCTION ACTIVITIES 

Material Production - Setting up ternperary portable concrete plants and/or asphait 

plants at construction sites can eliminate haulage of materials. 

Emission Control for Equipment- Control equipment such as particle filters can be 

used to reduce diesel particulate matter emissions. 

improved Maintenance - Recognizing that significant emission reductions can be 

achieved through regular equipment maintenance, 

Reduction of On-site Construction Time - Rapid on-site construction would reduce 

the duration of traffic interference and therefore, reduce emissions from traffic 

delay. 
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Canceptua! Pian TNHB - Proposed Construction of Mixed Development 
  

a. Nafse Environment 

To mitigate the impact of noise from construction equipment during the constructionphase 

of the site the fallowing measures are recommended for implementation: 

® Noise Shields - Constructien equipment producing the most amount of noise should 

be fitted with noise shields. This shieid is a physical barrier (composed of brick and 

mud, with a non reflective internal plastering), approximately 3 meters in height, 

which will provide adequate noise attenuation. 

e Time of Operation - Naisy canstruction equipment should net be permitted during 

night hours. 

« Job Rotation and Hearing Protection - Workers empioyed in high noise areas will be 

rotated. Earplugs/muf?s, or other hearing protective wear will be provided to these 

working very close to the noise generating machinery. 

at Water Environment 

To prevent degradatior and maintain the quality of the water source, adequate 

controlmeasures have been proposed to check the surface run-off, as well as uncontrotied 

lowaf water into any water body. Following management measures aré suggested to 

protectthe water quality during the construction phase. 

a Ground water table is about 3.6 m below ground level during the time of 

investigation and there will he monitoring of ground water near the project site 

perfodically during and after construction. 

a Nodischarge of wastewater to soil and ground water body. 

« Waste water chatinels from the site would be connected to septic tank during 

construction to prevent wastewater from entering the water bodies. 

e To prevent surface and ground water contamination by oil/grease, leak proof 

containers should be used for storage and transportation of oil/grease. The floors 

of oil/grease handling area should be kept effectively impervious. 

e Construction activities generate disturbed soil, concrete fines, fertilizer, oils and 

other wastes. On-site collection and settling of storm water, prohibition of 

equipment wash downs, and prevention of soil loss and toxic releases fram the 

construction site are necessary to minimize water pollution. 

@ All stacking and loading areas should be provided with proper garland drains 

equipped with baffles to prevent run off from the site ta enter any water bady. 
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Conceptual Plan 

& Lond Environment 

Waste generated from construction activity includes construction dehris, biomass fromland 

clearing activities {if any}, waste from the tabour camp, and. other waste. Thefollowing 

section discusses management of each type cf waste. Sesides management oftopsoil is an 

important area far which management measures are required. 

® Construction Debris - As concrete and masonry constitute the majority of waste 

generated, recycling of this waste by conversion to aggregate can offer benefits of 

reduced landfill space and reduced extraction of raw material for new construction 

activity, This 1s particularly applicable to shopping mall preject as the construction 

is ta be completed in a phased manner, Recycled aggregate will be used for filler 

application, and as a sub-base for internal road construction.Recyclable wastes 

such as plastics, glass fibre insulation, roofing etc shall be sold to recyclers. 

» Solid and other wastes - Consiruct’on sites are sources of many toxic substances, 

such as paints, solvents, wood preservatives, pesticides, adhesives and sealants, 

Such wastes generated during construction phase shail be stored in sealed 

containers, lagelled, and cispased of as required by the Hazardous and Other 

Wastes (Management and Transboundary Movement} Rules, 27016. 

The project site is selected formixed use development buildings. The site is categorized as 

Mixed residential use zoneby Chennai Metropolitan Development Authority. The copy of 

the master olan showing land use classification of the project site is enclosed as Annexure 

LSince the proposed project is development of commercial and residential buildings, there 

will not be any alteration to the project land and surrounding locations 

~ Biological Environment 

Construction activities change the natural environment, But it also creates a 

builtenvironment for the surrounding. The project requires the implementation of 

ollowingchoices exciusively or in combination. 

» Restriction of construction activities to defined project areas, which 

areecologically less sensitive. 

« Restrictions on location of labour camps and offices for project staff near 

theproject area to avoic human induced secondary additional impacts on the 

floraand fauna species. 

TNHE - Proposed Construction of Mixed Development 
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Conceptual Pian 

« Along the major construction work the peripheral greenbeit should be developed,so 

that; it wil grow to become a full-fledged green cover by the time theconstruction 

is over. 

4.2.2 OPERATION PHASE 

4: Air Environment 

To mitigate the impact of pollutants from diesel generator sets during the 

operationaiphase of the site the following measures are recommended for 

impiementatian: 

« Diesel generator set emission control measures - The most important pollutant 

requiring further control is NOx, as the impact of SOZemission is minimal because 

of the use of low (-0.05%) Sulphur in diesel as fuel. The mitigation measures 

proposed for NOx reduction is NOx retarderand better dilution through higher stack 

are preferred cost-effectivemitigation measures. 

* Greenbelt development - Increasing vegetation in the form of greenbelt is one of 

the preferred methods to mitigate air pollution. Plants serve as a sink for 

pollutants, reduce the flow of dust and reduce noise pollution. 

at Noise Environment 

To mitigate the impact of noise fram diesel generator sets during the operational phasethe 

following measures are recommended for implementation: 

® Noise emissions cortrol technologies - Noise Emissions Control Technologies: All the 

diesel generators will be housed in asuitable acoustic enclosure so that noise leveis 

at a distance of one meter de not exceed75 dB(A} at 75% load (as per CPCB norms). 

The diesel generator set housing will beequipped with walls and ceilings lined with 

glass wool to acoustically treat the noiselevels. This acoustic insulation shall be 

designed to meet the mandatory standards basedon a 25 dB(A} insertion toss. 

e Greenbelt development. 

a Woter Environment 

in the operation phase cf the project, water conservation and development measures 

heed to be taken including ali possibie potential for conservation of water, reuse, 

raliwater cotection in reservoirs, ang recyciing of waste water. 

These could be in the form of the following: 

TNHB - Proposed Construction of Mixed Development 
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Conceptual Plan TNHB - Proposed Construction of Mixed Development 
  

e Water source Development 

» Minimizing water consumption 

* Promoting reuse af water after treatment and development of closed loop systerns 

for different water streams. 

e Storm water drainage and Rainwater harvesting pits will be proposed 

a) Lend Environment 

The main aim of solid waste management will be to encourage thefour R's of waste i.e. 

waste reduction, reuse, recycling, and recavery (materials & energy).This will reduce in 

lesser retiance on land filling. Regular pubtic awareness meetings wilibe conducted to 

involve the accupanis and the employees te ensure proper segregation,storage and 

collection of waste as per the Solid Waste Management Rules 2016. 

The Environmental Management Plan for the solid waste focuses on the Segregation, 

Storage at source and Collection of the waste management system. 

» Sesregation and stcrage at source - Sesregation of waste at source should be made 

mandatory for the activity. Segregation or sorting waste at tts source should be 

iG encourage reuse/recycting. Wi 

generated at the residential activity should be sesregated as: bio degradable, non 

biodegradable and waste from changing oil. The entire waste stream from the 

activity should be stored and collected separately. 

a. Biological Environment 

  

Enhancement cf current ecology at the proposed project site will entail the following 

MeEasures: 

« Green Belt Development - Selection of the plant species wiil be based on their 

adaptability to the existing geographical conditions and the vegetation composition 

af the forest type of the region. During the develapment of the green beit within 

the project area, it has to be emphasized that those native plant species should be 

planted which are having good values and fast growing with excellent canopy 

cover. 
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Conceptual PidA TNHEB - Proposed Constritction af Mixed Development 

TABLE 4.2 - RECOMMENDED SPECIES FOR GREEN BELT DEVELOPMENT 

  

  

  

  

  

  

  

  

  

  

          

Ss. NO. SCIENTIFIC NAME COMMON NAME 

4 Mimusopselengi Magilam 

2 Thespesia popuined Poovarsu 

a Pangamia ninnata Puen res 

4 Syzyaiumcumini Nagai 

5 Calophyiluminaphyium Punnai 

6 Azadirachta indica Neem 

7 Ficus retusta Athi 

8 Ficus retigiosa Arasamaram 

a Madhirce langifalia Hlunnai 

10 Swieternia mahagoni Mahakani 
  

4.3 SOCIO-ECONOMIC STATUS 

Proposed project would provide employment opportunity during construction andoperation 

phase, There would also be a wider economic impact in terms of generatingopportunities 

for secondary occupation within and around the activity. 

Pha eas aL ee ee Ie 1 oa # a 
ROoVicTwW LW ATUUEUIG x LaLa (list 

population, occupation structure and infrastructure facilities available for 10 km radius 

study area. The progosed activities wil have its share of socio-economic influence in the 

  

  

  

  

  

  

                
  

sludy area. The seciion delinedles tie overall appraisal of sucieiy retevani atiiibutes. 

TABLE 4.3 SOCIO - ECONOMIC STATUS OF THE PROJECT SITE 

VILLAGES ARUMBAKKAM | ANNA NAGAR EAST | ANNA NAGAR WEST | SALIGRAMAM 

Ne: 67 Ranks 4,519 8,456 12,896 15,647 holds wie Sy tae ' ? 

Total 
population 20,023 32,999 50,926 59,322 

Male 9,674 16,333 25,217 29,937 

Female 10,349 16,666 25,709 29,385 

literate 16,905 27,252 44 197 60124 

Iltiterate 3,118 41,197 9,729 9,201 

Total workers 8,085 12,782 20,559 24,813 

Mis. Geo Exploration & Mining Soiutians Octaber 2020 
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Conceptual Plan TNE + Propased Construction of Mixed Development 
  

a a om 
4.4 ENERGY CONSERVATION 

e Purchase of energy efficient appliances 

Constant monitoring of enerey consumption and defining targets for energy 

conservation 

Adjusting the settings and illumination levels to ensure minimum energy used for 

desired comfort levels 

* installing programmable on/off timers and sensars fer low occupancy areas 

* Use of compact fluorescent lamps and low voltage lighting. 

e Sunscreen films on windows to reduce heating inside the buildings 

Installation of 150 Nos of sclar street lights. 

TABLE 4.4 DESIGN CALCULATIONS OF ENERGY CONSERVATION 

  

  

  

  

  
  

  

        
    

Power Consumption . 
S.No Description Carventional Energy Efficient Saving in 

equipment power equipment power KW 
consumption in KW consumption in KW 

4 Basement area 145 Nes X 775 W FTL X | LED (45 watts) X 145 Nos 151 

light Bhrs = 203 KW X 8 hrs = 52KW 

7 Staircase & 260 Nos X 40 WX Bhrs | LED 20 watts X 260 Nos X At 
headroom iighting = 83 KW i B hrs = 42KW 

3 Metering raom 60 Nos X 40 WX Shrs = | LED 60 watts X 20 Nos X 8 Fe 
~ &Carbageroom 19 AW hrs = 10 KW . 

Basement / Stilt 

J # Podium Fioor 150 Nos X 40 WX Bhrs | LED 20 watts X 150 Nos x 4 
Car parking =a 4B KW &@ hrs = 24 KW 

lighting 
Solar Street : 150 Nos Street Lights x 25 37 

5 Lights Wx iO hrs = 37 KWe 

Total 262     
  

4.5 ENVIRONMENTAL MONITORING PLAN 

The purpase of environmental monitoring is to evaluate the effectiveness 

ofimplementation of Environmental Management Plan (EMP) by periodically momitoringthe 

important environmental parameters within the impact area, so that any adverseeffects 

are detected and timely action can be taken. The following areas will be 

monitoredregularly; 

Mis. Geo Expioraticn & Mining Solutions October 2020 
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Conceptual Plan TNHEB - Proposed Constriction of Mixed Development 

TABLE 4,5 ENVIRONMENTAL MONITORING SCHEDULE 

  

  

  

  

  

    

  

  

  

  

  

  

  

  

1 

5. Particulars Monitoring Duration of Sampling Important Monitoring 

No Frequency |; Parameters 

1 Ambient Air Quality Monitering 

Onceina |! 
j a i S0,, NG, & CO Project sit Months 24 hr continuously | Pin, PMs, SO. 

2 Stack Monitoring 

* 50;, NO, PM, co, 

DG Set - Stack Hoge wa 60 min Temperature, Flow rate & 
Manths Nia) ieee 

vevOcicy 

3 Ambtent Nofse Level 

Near OG set 
Once ina 8 hr continuous with 1 . . 

STP, Pump Kanth eTHnaraEal Noise level in dB(A) 

house 

4 Waste water sample Manitarins 

STP Once in 3 ’ 

inlet/outlet Avonths Grab Sampling pH, TS5 & BOD 

GTP Once in 3 
5 TSS & B 

intet/outlet Months ial al py eee 

5 Ground/Drinking Water Quality Monitoring 

poo ta i Once in 6 rab Senatn Parameters specified 

ks Months pang under I§:10500, 1993 
site | | 

6 Soil Quality 

At the green . Samples were Agriculture potential 
alt area Once ina year! collected from three Saiarne ees 

. different depths               

4.6 FIRE FIGHTING SYSTEM 

Fire protection js one of the most essential services to be provided. The principal 

objective of the rescue and firefighting services is to save lives. For this reason, the 

provision for means of quick dezling with an accident or incident occurring at, or in the 

immediate vicinity of, any building, assumes primary importance because ft is within this 

area that there is the greatest opportunity of saving lives. This must assume at all times 

the possibility of, and need for, extinguishing a fire which may occur either immediately 

following an accident or incident, or az any time during rescue operations. In the design 
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Conceptual Pian TNHB - Proposed Construction of Mixed Devetopment 
  

component of the project, adequate measure is being taken as per the provisions of the 

National Building Code, 2005. The firerighting system will comprise the following, 

® Fire hydrant system 
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The buildings will be provided with adequate nos. of external and internal fire 

hydrants with fire hose capinet. 

Portable fire extinguishers 

Selection, installation and maintained of first aid extinguishers will be done as per 

iS: 2190 - 1992 and among cifferent types of portable fire extinguishers generally 

followed types will be provided. 

Water fire extinguishers 

Two extinguishers per floor of building will be provided and firefighting sump will 

be installed for water storage. 

Nearby fire station AddressiNo.2, Omni Bus Stop Omni Bus Stand No.71, 

Koyambedu Market Road, Virugambakkam, Koyambedu Chennai, Tamil Nadu 600107 
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Conceptual Plan 

5. BUDGET FOR PAPLEMENTATION OF EMP 

TNAB - Proposed Construction of Mixed Development 

The cast to be implemented on environmental management plan fer both capital and 

recurring phase, 

TABLE 5.1 ENVIRONMENTAL MANAGEMENT PLAN - CAPITAL COST 
  

  

  

    

  

  

  

  

  

  

  

  

    
  

  

  

  

      
  

        
  

  

  

  

  

  

  

  

  

  

  

              
  

  

i Description Quantity | Rate Cast (lakhs} 

1 | Sold Wacte Management 43,2 
Organic waste convertor 2 Nos 36 

Civil ~ “3 
DWT? Bilis i 

i) Bins of 50 Uits with wheels (1 19/50 dwellings) . - 2.1 
it} Dumper Bins with wheel of 2 cum capacity 6 Nos 0.05 0.3 

2 | Greenbelt Development 3.2 

i 1) Saplings and Associated works 420 Nos | 400 1.4 

if} Tree Guards 420 Nos | 400 1.6 

3 | Energy Conservation measures at 

ijSolar street lignt 150 Nos | 0.12 18 

it} Salar Rooftop PV 31.5 
tii} Installation Cost - ~ ‘LS 

4 | Rain water harvesting 79.45 
RWH Sumps & Storm water drains - - 78 

RWH Pits 29 Nos | 0.05 1.45 

5 : Grey water treatment plant (280 KLD) 1 . 78 

6 | Sewage Treatment Plant (200 KLD) 4 | - 65 
Total 319 

TABLE 5.2 ENVIRONMENTAL MANAGEMENT PLAN - BUDGET (OPERATION) 

2 Rate Cost N Description Qty {Ds} Lakhs} 
a estes GanSetAeoky 

1 | Solid Waste Management 4 

Organic waste Converter - - 1.0 

Deor to Door Collection -Garbage - 1.0 

Maintenance “ 2.1 

2 | Greenbelt developments 3 

Gardener & maintenance (1 No far every 2 12006 2.66 
2500sq. mts} 

3 | Sewage Treatment Plant (200 KLB) 12 

Power consumption cosi 3&8 KW 8 5.1 
vw 2D Ree 

X 365 days 
Man power cost 2x12 16,500 3.9 

months 
Consumables / Chemicals 2 
Miscellaneous 1 

M/s. Geo Expioration & Mining Solutions October 2020 

  

  
 



af) 
tah

 
“a
ld
 

“ad
 

mt
? 

Ne
d 

to
a 

ya
a?
 

a
 

ee
) 

fo
 

Ma
e 

hl
 

ye
 

ka
l 

Ne
f 

ha
e 

ua
e 

Go
at
 

Ho
 

Re
 

Fe
el
 

Conceptual Plan TNHB » Proposed Construction of Mixed Deveiapment 
  

  

  

  

  

  

  

  

  

  

  

  

  

                    

  

4 | Grey water Treatment Plant (230 WELD) I 14 

Power consumption cost i. 10 KW & 6.5 
{ | y¥22hrs | 

x 365 days 
) Man power cost 2x12 16,500 3.9 

months 

Consumables / Chemicals 3 

Miscellaneous t 
5 | Env. Monitaring 1.8 

Sampting - waste water (once in menth} a 1250 c, 
Water - once in 3 months (3 Nos x 4} 12 5000 0.6 

Air - once in 3 months (4 Nos x 4) 16 3000 0.5 

Noise - once in 3 months (4 Nos x 4} 16 1000 0.1 

DG Set fence in month) 74 1400 0.3 

& | Rain water harvesting (maintenance) 1.6 

7 | Disposal of treated waste water 24 

Cost for disposal a 

Total per Annum 39 

M/s. Geo Exploration & Mining Solutions Octaber 2020 
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Conceptual Plan TNHS - Propesed Construction of Mixed Development 
  

6, BENEFITS OF THE PROJECT 

The project would benefit the project area in many aspects detailed below. 

«# The improvements in the physical infrastructure of the project result in the 

development of social activities in the surroundings. 

¢ The imalementation of project contributes to improvements in the social 

infrastructure like roads, water supply, electrical power, drainage, etc., in the 

locality. 

« The preject would create employment potential for skilled, semi-skilled and 

unskilled labourboth during construction and during operational phases of the 

project to local population. 

@ Also for imparting any specialized skilis to them to be eligible for such employment 

in the project on a lorg-term basis i.e., during operational and maintenance stages 

of the project. 
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_Conceptual Pian TNAS - Proposed Constructidn of Mixed Development 
  

?. CONCLUSION 

The proposed profect is construction of mixed use development in Arumbakkam Village, 

Egmore - Nungambakkam Taluk, Chennai District, Tamil Nadu. Fresh water will be 

supplied through CMWS5SB and hence there will be no drawl of ground water within the 

site. The waste water is proposed to >e treated in ecologically friendly treatment 

methodology and re-use back. Further rain water harvesting structures proposed to 

enhance the ground water of area. The solid waste generated will be properly segregated 

and the biodegradable waste will 5e treated in organic waste converter and the non- 

biodegradable waste will be disposed to Authorized recyclers. 

Adequate care is taken to protect, preserve and improve the environment around the site. 

About 5,060 $q.mts of the area earmarked tor development of areenery thereby enhancing 

the scenic beauty of the site. As the site is well connected with existing road network and 

outer ring road noadditional impact will be there on existing roads. Enough parking place 

js proposed to bedeveloped for vehicles within the residential building.Thus, the project is 

environmentally viable and sustainable. 
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From:- To:- 
Thiru. V. Saravanan, . Executive Engineer & Ado, 
Assistant Director and Personal Anna Nagar Division, 

Assistant to District Collector Tamil Nadu Housing Board, 

Chennai (Survey), District Thirumangalam, 
Survey Office, Chennai - 600 101. 

Chennai - 6CC GOL. 

Na.Ka.E.1 / 2333 / 2020 Dated, 11.09.2020 

Sir, 

Sub:- Temil Nadu Housing Board - Anna Nagar Division - Chennai District, 
Aminjikarai Taluk, Arumbakkam Village - Block No. 4, TS No. 2 - 
Land belongs to Tamil Nadu Housing Board - Request for 
Demarcation of site boundary based on the revenue records - 
Regarding. 

Ref:- i. Tamil Nadu Housing Board, Anna Nagar Division, Executive 
Engineer, Letter No. AND / Sur / 092 / 1975 Dated. 02.09.2020. 

2. Inspector of Survey (Central Zone Report Dated. 10.09.2020). 

As requested in the letter 1% cited above, the Chennai District, Aminjikarai 

Taluk, Arumbakkam Town, Bicck No. 4, Town Survey No. 2, Town Survey 

Document are reviewed based on the revenue records, and in presence of the staff 

of Aminfikarai Taluk, Staff of Land Survey, Staff of Tamil Nadu Housing Board and 

Public Works Department staff, the T.S.No. 2, Block No. 4 of Arumbakkam Town’s 

boundary had been confirmed and earmarked. Also got the approval from the 

Tamil Nadu Housing Beard staff and attested filed measurement drawings for the 

said survey lands is enclosed and send herewith. 

Encl:-Field measurement drawings. 

Sd/-. V. Saravanan 
Assistant Director 

// True Copy // Forwarded by Order // 

Technical Manager
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STATE EXPERT APPRAISAL COMMITTEE — TAMIL NADU 

Minutes of the 182"Meeting of the State Expert Ap praisal Committee (SEAC) held on 

T7*October 2020 (Saturday) for Appraisal of Building and Construction Projects 

Townships and Area Development ects, Synthetic Organic Chernicats Indu: & 

Mining projects conducted through video conference. 

Agenda No: 182-01 
(File Na: 7770/2020) 

revoke Rough Stone & Gravel quarry lease over\an extent of 2.00.0 Ha atS.F.No. 

(Part. -2}, Mekalanayakanahalli Village,Pappireddipatti Taluk, Dharmapuri. District, 

Tamil Nadu,by M/s. Golden Blue Metals -Far Environ 

(SIA/TN/MINY166853/2020, dated: 06.08.2020) 

The proposal Was placed in this 182" SEAC Meeting held ‘on 17.10.2020. The details 

ntal Clearance 

  

     
  

furnished hy the Branmnent are given in the Parivesh wehsite\ (narivesh nic_in) 
v 

  

The SEAC noted the following: 

i. The project Pro onent M/s. Geiden Biue Metals has appliad for Environment 

Clearance for algo Rough Stone & Gravel quarry leaye over an extent 

of 2.00.9 Ha at SF No. 

  

peter) chien thee pie eta 
aatu wit tic Drescrirarnae 

  

committee decided to recommend the propesal for grant of Environmental Cle rance 

to SEIAA with restricted to a ultimate depth of mining of 57.5 m from the akove 

ground level and leaving the Se are available below ground level, 

same was accepted by the project proportent and accordingly the production quantity 

  

A <y 
eo ssf 
. BE EE 

Member Secretary Chairman 

SEAC-TN SEAC-TNi 
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TP proposed for the continuous operation of the STP & ETP In case of 

wer failure respectively. 

13. The pkopenent shall not use the iaundry for discarded linen, mattresses, 

beddings Contaminated with blood fluid and soiled waste. Materials other 

than the materials listed above can be washed and cleaned in the laundry 

attached to\the hospital. 

14. The profect\ proponent shali obtain the nece\sary authorization from 

TNPCB and 

amended for thé, generation of E-waste within the premises. 

trictly follow the E-Waste Management Rules 2016, as      

   autherization from 

TNPCE and strictly cw the Bio-medical Waste Deena Rules. 2016. 

meration of Bio medical waste within the premises. 

15. The project proponent shall obtain the necessar 

2s amenced for the 

    

16. The project proponekt shall obtain the necessary authorization from 

TNPCB and strictiy follaw the Hazardous & Other Waste\ (Management 

ed for the and Transboundary Mdvement) Rules, 2015, as ame 

  

generation. of Hazardous waste within the premises. i 

17. The projact proponent shail submit the CER preposal as per tel Votre cc 

guidelines before placing the subject tc SELAA. 

Agenda Na: 182-06 

riie No: 7627/2020 

Proposed construction of mixed development at $. No. 2, Block Ne. 4 of 

Arumbakkam Village, Aminjikkaral Taluk (Previously Egmore — Nungambakkam 

Taluk), Chennai District by M/s. Tarail Nadu Housing Board — Anna Nagar Division- 

For Environmental Clearance 

(SLA/TM/MIS/161937/2020, dated: 11.10.2020) 

pn a, 

Se \ op Cie 
er 

Member Secretary Chairman 
SEAC-TN. SEAC-TN



88 

The proposal was placed in this 18276 SEAC Meeting held on 17.10.2026. The 

project proponent geve detalied presentation. The details of the project furnished 

by the proponent are available in the website (parivesh.nic.in). The SEAC noted the 

following: 

The SEAC noted the following: 

1. The Prepenent. M/s. Tamil Nadu Housing Board has applied for 

Environmental Clearance for the Construction project in Propesed construction 

of mixed development at §. No. 2, Black No, 4 af Arumbakkam Village, 

Aminjikkarai Taluk (Previously Egmore — Nungambakkam Taluk}, Chennal raise Teri i 

District. 

M ihe projectfactivity is covered under Category "3" of item B(a) “Building and 

Construction projects" of the Scheduie to the ELA Notification, 2006. 

3. The total land area is 33,157 $q.m, the total built up area of 1, 35,031.13 Sq.m. 

The project will comprise of Commercial Block (B+G4+19 Floors), 2 Blocks of 

HIG (8+5+19 Floors — each 152 units) with a total dwelling unit of 304 units 

Based on the documents furnished and the presentation made by the proponent, the 

SEAC decided to direct the project proponent to furnish the following details; 

1. The proponent shall submit the compliance/action taken for all the conditions 

Stipulated in the FWD inundation certificate Letter No.ba/T5 (3)/F-NOC- 

Arumbakkam/2020 dated 03.102.2020 with necessary documents/photographs. 

2. The proponent shall submit the Village Map, ‘A’ Register & FMB sketch for the 

proposed project site. 

3. The project site is abutting to River Cooum, hence the project proponent shall 

submit the detailed disaster management plan. 

4. The project preponent shall furnish the land use classification obtained from 

CMDA. 

5. The project proponent shall revise the water balance as per the MoEF& CC 

guidelines for the building project. 

6. The project proponent shall submit the details of STP & GWTP system and the 

A mn ay oy 
go a fp 

Seem CL. nO -— 

Baal Caer eten: Ph alee n 
PERLE tee ee ee peti nit te) 

SEAC-TN SEAC-TN



design details based on the characteristics of the sewage & grey water. 
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for supply of fresh water. 

8. The project proponent shall furnish the necessary permission fram the competent 

authority far the disposal of excess treated sewage for avenue plantation along 

with the revised EMP. 

9. The proponent shall submit the revised solid waste management plan as per the 

Nationa? Building Code (NBC) Guidelines for the residential buildings. 

10, The propcnent planned the children’s park near to the RiverCooum and O$P In 

two. different places. Hence the proponent shall furnish the revised lay out 

providing the Chiidren’s park in other side of the project site and OSR in one 

compact place with entry/exit. The revised layout shall be submitted accordingly. 

11, The proponent shall revise proposal of rain water harvesting system by providing 

a greater number of rainwater collection sump instead of more numbers of rain 

water collection pits, 

12.The contour levels of the proposed site shall be marked in the layout. Based on 

comcur map, a detailed storm water drainage plan shall be prepared considering 

the flood occurred in the year 2015 and also considering the surrounding 

developments. 

13.The proponent shail caicuiate & furnish tie height of the stack to be provided for 

the propased DG set as per the MoEF& CC norms. 

On receipt of the above details. the SEAC decided to take further course of action on 

the proposal. 

Agenda No: 182-07 

File No.4 7446/2020 

Pronorer Bough stone & Gravel quarry aver an extent of 1.00.0Hs in SENo. S7/1A 

{Block-5) of Elambalur Village, peranboll Ti Perambalur District, Tom Nadu by 

Thiru. M.Kurnar- For Environmental Clearatice. . 

(SIA/TN/MIN/168000/2020, dated: 17.08.2054) 

gee al . se ani Cee ne 

member jecretary Chaitin 

SEAC-TN SEAC-TN 
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The Member Secretary, 
State Environment Impact 

Assessment Authority, Tamil Nadu, 

From 
K:Ravichandran, 8.E., 

» Executive Engineer & Ad.o, 
/ Anna Nagar Division, 

  

  

~Tamil Nadu Housing Board, 3rd Floor, PanagalMaligai, 
Thirumangalam, No.1, Jennis Road, Saidapet, 
Chennai ~ 600 104. Chennai ~ 600 015 

Lelier No. AND / Pig/ 66972018 Daied 78.11.2020 

Sir, 

[Housing - Anna Nagar Division - Planning 
ital. Clearance -Proposed construction of Mixed use 

Develapment'(resideritial & commercial) project at S. No.2. Block 
No.4 of Arumbakkam Village, Aminjikarai Taluk (Formerly Egmore— 
Nungembakkam), Chennai District, Tamil Nadu under project 
category ~Bi;and schedule $.No. 8{a) — Additional Details ~ Reg. 

   

  

Ref: 1.Our ofline proposal no, SIATN/MIS/161937/2020 dated 11/10/2020 
2. Our Letter No. AND/PLG/849/2016 dated 10/10/2020 submitted 
fon 12/10/2020 

“8 Minutes of 182"°SEAC meeting held on 17/10/2020 
      

    

   

   

sen ease I LP ee he ADR acini seit, Pete Vee Oe edited date a A le ee a dba 

ove    

    

ver: patti’ hence the project preaundel 
ter: rMaragpiant Blan.   
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hall-revise the water balance as per the MoEFS CC 

uidelines: for the buildi ig project. 

Revised: water balance: as per the MoEF& CC guidelines for the proposed project 
enclosed as Annexure V. 

  

The stole iripondde shall submit the details of STP & GWTP system and 
he design details. based on the characteristi¢s of the sewage & grey water. 

‘Detai led ania proposal forSTP & GWTP system is enclosed as Annexure Vi 

‘dings, The detailed solid waste management 
es reference is enclosed herewith as Annexure 

  

   



  

As suggested by SEAC we have increased the number of RWH sumps from 3 to 

“% each of capacity 95 KL. The detaited write up collection and plan showing 

sump locationsalong with its:dimensionsis enclosed as Annexure XI. 

  

   

  

12.. The contour levels of the proposed site shall be marked in the layout. 

: Based on contour map, a detailed storm water drainage plan shall be 

prepared considering the flood occurred in the year 2015 and also 

. considering the surrounding developments. , 

Be Detaiied storm water manegement planbased on the contour mapis enclosed 

Aa -asAnnexure Xil. 

  

   

  

   

13. the proponent shall calculate & furnish the height of the stack to be 
7 ipeayeed for. the proposed DG set as per the MoEF& CC norms. 

Ne Leetend? i install D. G. :gets of capacity 1500 kVA 2 nos and 2000KVA(2 

“no 3) which will be operated: -only during TNEB power failure. The location of the 

"DG sets will be near cormpound wall which (69.50m height). Stack height 

83 calculations as will be as follows, 

  

= h+ (0.2) (RVA) °F 3 
: §9.50 +'0:2 (2000) °° 
9.50 + 6.94 

  

2



¥ } 
Sub: Compliance ietter to the conditions received from PWD letter no. DB/T5(3)/ F- NOC 

~- Arumbakkam/ 2020 / dated 03.10.2020-Regd, 

Ref: i, Our online proposal no.SLA/TN/MIS/161937/2020 dated 11/10/2020 
iii. Minutes of 182°! SEAC waeeting held on 17/10/2020 

  

S.No. Conditions Reply 
  1, The applicarits' land should be filled with 

earth filling with proper compaction to the 

minimum level of (413.475 m ie. 1.11 m 

above the TBM on Inner Ring Road bridge 

road top level {+)12.370 m MSL on southern 

| Side to protect the site from inundation during 

floods. The process of earth filling and 

compaction should be done in lavers of not 

more than 0.30m depth to achieve the 

required depree of compaction for the depth 

varying from 1.59m to 5.6m depending upon 

the existing field levels. Hence the stilt floor 

should be kept above the level of (4)13.475 

MSL to safeguard against inundation in any 

form. The TINEHB shall allocate the stilt 

Hoor/basement floor exclusively for parking 

amenities to avoid human casualties. The 

resident should reside only ia the first floor. 

Also, the applicant should provide emergency 

pumpmg operation for the seepage water, if it 

-is proposed to have basement floor and as 

well as dewatering arrangement during flood 

period. 

Noted and Agreed 

      The TNHB should construct an all round 

RCC flood protection wall for their premises 

with the tap level of the wall fixed at 

(+)13.475 m on the Nerthem side leaving 

l5m width of buffer zone along the river   Noted and Agreed     

bd} ap Awsivn— 1 
EXECUTIVE ENGINEER & ADO 

ANNA NAGAH DIVISION



  

stretch boundary, 
  

A mininzum offset of 1Smetre (siroular issued 

by the office of the Conmissioner of Town 

and Country Pianning, Chennai ~ 2 vide ROC 

No. 4367/2019-BA2/13,03,.2019) should be 

kept devoid of any construction activities and 

tho site should be as it is in conditions before 

filling the earth and the Cooum river width of 

about 118m should be permanently provided 

excluding the width of buffer zone otherwise 

the technical opinion along with NOC of this 
department will be deferred without any 

| correspondence and PWD/WRD will not be 

held responsible. The width of the river 

earmarked in this sketch should never be 

altered and must 56 maintained at all time as 

per Revenue records. This is mandatory and 

nO permanent structure should be constructed 

to allow water to drain without causing 

inundation or afflox on the upstream side of 

the river, 

“buffer zone is alsa provided. 

Qn joint inspection by Revenue, 

PWD, & TNHB officials, the 

boundary of the TNHB Iand is 

fixed and FMB sketch has been 

issued by the Assistant Director 

of Land & Survey recods vide 

Lr Nofb 672933/2020 

dt:1 109.2020 for an extent of 3 

Hectares & 30 ates and for that 
patta is also available in the 

name of the TNHB for an extent 

of 3 Hectares & 30 ares(FMB 

& TSLR copy enclosed) 

Accordingly to the FMB sketch 

the width of the coovumn river is 

only 78.80m instead of 118m as 

stated by PWD, But on 

considering the river flow the 

‘TNH scheme has been 

redesigned so that 39.2 of land 
along the convum river side is 

left aver $0 that the width of the 

coovunn river is off 118m on the 

northern side ofthe TNHB - 

boundary and the offset of 15m 

      The applicant should prepare the layout 

proposal by considering the suitable internal 

storm water drainage network of suitable size 

not fess than (peripheral — 1.50 m x 1.30m & 

lateral -0.90im x 9,75m}, rein water 

harvesting, roads along with road side drain   Noted and Agreed 

Layout enclosed.   
  

eat EER & ADO 
BNRA NAGAR QIVISION 

i 5 oad, 
‘Tard Meda ou

sie & at oe: 
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on both sides and sewerage alignment and its 

disposal &gerbages/ debris and other solid 

Wasle management as per norms in existence 

with, the applicants’ land according to the 

existing rules in farce and should get proper 

approval from the competent authority 

without fail, 

Tie sewage or any unhygienic drainage (1,e, 

treated or untreated) should not be let into the 

drain/ river course at any cost and the debris 

and the other materials should not be dumped 

into the drain ‘river course obstructing free 

flow cf water, The applicant should make 

drain networks at their own cost and the same 

is to be connected to the natural storm water 

drainage og river. There should not be any 

hindrance to the free flow of internal drain to 

the downside area. It must be ensured that any 

treated /mireated sewage ftom the TNHB 

property shall never be iet into the ¢iver at any 

event of time, 
  

    
At present the applicant fixing their northem 

boundary with available latest documents as 

FMB, Block map &Patta which lies along the 

middle portion of the existing Cooum tiver 

where the baby canal recently formed during 

the restoration works by CRRT which seems 

to be an encroachment in 3.7. No. 253 of 

Avumbakkam ard SF Wo. 97 of 

Naduvenkarai viliage. Originally the baby 

canal width formed for about idm along the 

middle portion of Cooum river reduced to 4m 

wide at this stretch due to dumping of earth   
Qn joint inspection by Revenue, 

PWD, & TNHB officials, the 

boundary of the TNHB land is 

fixed and FMB sketch has been 

issued by the Assistant Director 

of Land & Survey recods vide 

Lr Nofh-472333/2020 

dt:11.09.2020 for an extent of 3 

Hectares & 30 ares and for that 

patia is also available in the 

name of the TNHB for an extent 

of 3 Hectares & 30 ares(FMB     

ot eer ACG 
ANNA NAGAR DIVISION 

Tarif Nad Housing Board, 

‘Hrumangalam, Chennai - 600 107,



  

by TNHE without concurrence and prior 

permission from PWD/WRD, In case of any 

legal praceedings of the 

developmental activities in the said water 

course poramboke, since it is violation against 

prevailing Government orders, Circulars, 

Hon'ble Supreme court & High Court, NGT 

judgments, Tank Protection Act 2007 and Go 

MS No. 78/ A & UD (D4 (3) D 04.05.2017 

ois. This was already brought to the notice of 

TNHB officials during marking. Hence the 

PWD/WRD will not be held responsible if 

any litigation arises, ‘The ahove proposal is to 

be deferred due ta the above said reasons, 

Also, if there is any discrepancy in the 

im respect 

revenue records produced by the applicant, 

and the appiicent will be held responsible. 

Hence, the applicant should immediately 

restore the Cooum river with sby canal to its 

original standards as per G.0. Ms. No. 78/ H 

‘| & UD (UD 4(3)D/ 04.05.2017 or otherwise 
upper reaches will out ilank and leads to 

isundation and affect public and property and 

this could create flond surge and afflux during 
heavy flood and inundate the adjoining areas. 

It should be restored before the ensuring 

Narth east monsoon which will set in by first 

week of October 2020. 

& TSLR copy enclosed) 

Accordingly to the FMB sketch 

the width of the coovurn river is 

only 78.80m instead of 118m as 

stated by PWD, But on, 

considering the river flow the 

TNHB scheme has been 

redesigned so that 39.2 of land 

along the coovum river side is 

left over so thet the width of the 

coovun river is off 118m on the 

northern side of the TNHB 

boundary. 

Hence the earth dumped on the 

baby canal was remeved. 

(photos enclosed). 

  

| The TNHB should not carry out any ofher 

cross mansonry structures across the river 

without prior permission from PWD/WRD. 

Noted and Agreed 

      The TNHS must pet the clearances from 

relevant departmentssuch as MoEF, Pollution   Noted and Agreed. Ag onr site 
doeg not fall ander CRZ criteria 
we would be proceeding for   

  

s or . 

EXECOTIVEENGINEER! & ADO 
ANNA NAGAR DIVISION 

Farell Nadu Housing Board, 

96 
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Contral Board and CR, CRRT, etc. if 

mandatory, before executing the project 

including NHAI alignment clearance in court 

case and which is pending in Honb’le 

Supreme court, 

obiaining Environmental 
Clearance from SEIAA, Tamil 
Nadu and respective consent 
from Tamil Nadu Pollution 
Control Board. 
A total extent of 8826 Sqm is 
reserve for CRRT & NHAI 
Alignment proposed. 

  

The applicant should do proper sail test, and 

suitable foundation should be selected 

depending upan the soil condition and the 

structural design should be obtained from the 

approved and qualified Structural Engineer. 

Noted and Agreed. 

  

The PWD/WRD, will not be held responsible 

for the structural stability, safety and 

soundness of the building proposed by the 

and PWD/WRD 

recommend only for inundation point of view, 

applicant specifically 

The applicant is solely responsible for the 

structural safety and stability of the proposed. 

building and at any cost PWD/WROD will not 

be held responsible for design and drawing 

adopted for proposed construction. 

Noted and Agreed 

  

  
10. The applicant should obtain clearance for the 

dry lands ave to be converted into other zone 

from the agricuitural zone by the competent 

authority. The applicant should get clearance 

certificate for their site from the Revenue 

Department to make sure that the site is not an 

encroached property from the water body as 

well as confirming this proposed site 

houndaries. 

Nated and Agreed 

  

1i.   The PWD/WRD officers should be allowed to 

inspect the site at any time during execution 

and thereafter, if necessary. Advance   Noted and Agreed °   
  

8) Qpfasd— 
EXECUTIVE ENGINEER & ADO 
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intimation should be given to the PWD/WRD 

officers concemed before commencement of 

work, PWD/WRD is giving opinion only in 

connection with inundation aspects and does 

not deliver any rights to the applicants to 

encroach the PWD/ Government Lands, 
    12. 

| genuinsty of the documents submitted. 

The permission granted to the applicant, 

should not be altered/moditied/changed to any 

others. Based ou the record submitted by the 

applicont, the inundation as 

permission is granted, Jf apy dacuments seem 

to be fake/manipulated/fabricated, in future 

the above inundation NOC along with 

permission will ba cancelled without any 

well as 

correspondence and deposited amount for 

caution deposit will not be retinded, Hence 

the applicant is solely responsible of 

Noted and Agreed 

  13, The applicant should abide by the rules and 

regulation of the FWD/WRD from time to 

time. The applicant should also abide court of 

Jaw in both state & Central level from time to 

time, 

Noted and Agreed 

  

14, PWD/WRD is giving opinion only in 

connection with the inundation aspect and 

does not deliver any righis to the applicants to 

encroach the PWD/ Government lands, The 

NOC for their site issned from PWD/WRD is 

purely issued on the basis of inundation point 

of view. 

Noted. 

    15.   The applicant shonld provide adequate 

passage along the Cooum river course which   is necessity for accessing the heavy 

Nated and Agreed. 

Revenue record enclosed.   
  

i = 
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machinery for muinteinence work 

improvements work of the river to be carried 

out by PWD/WRD. The applicant should not 

object at any time for the maintenance wotk/ 

improvement work of the Coourn river to be 

catried cut by PWD/WRD.The applicant 

ahouid give an undertaking in. writing to the 

effect that the above proposal will not 

obstruct in case any 

maintenance/improvement/development 

works in Cooum river lies hands as per 

Revenue records [FMB] which are to be 

caried ont by PWD/WRD in fnture 

pericdically. 
  

  
16. 

  
And it is found that the TNHB also 

encroached in S.f, No. 127, 12B and 129 as 

well as TNSCB in SFL No 117 in 

: Naduvankarai village ie. left bank on the 

northem side of river of the proposed site. 

Cooum River should be wider and the river 

width rastored with respect ta the old year 

1906 Revemme Record measurement as per the 

G.0. Ms. No. 78/H & UD (UD @) D/ 

04.05.2017 immediately. 

The owner of the degument received irom the 

applicants in respect to the ownership is 

purely of applicant’s responsibility and it is 

only for reference pinpons to this department. 

The legal validity of this dooument should be 

verified by the Development/ Revemie 

authorities! CMDA. The specific remarks on 

inundation are purely issued on technical 

grounds in respect to the physical location of   
Noted and Agteed 

  
  

29 
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Ye 

' % : 

With the above submission of the compliance letter to the PWD conditions,we request the 
SEIAA to consider our reply and process our application seeking Environmental clearance 
and issue the same as carly as possible. 

Thanking you 

Yours sincerely, 
For M/s. Tamil Nadu Housing Board 

by Pped—— 
Executive Engineer & ADO 
Anna Nager Division, Chennai, 

Tamil Nadn— 600 101 
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6/9/2020 Web Site Service - Land Ownership Details 102 

CORYIPICATE 
ext Rady FADM THE TOW SURVEY LAND REGLSTER 

Bistrick Crannai Taluk: Aminiikarai Town: Acumaakiom Ward: G01 

Bios ! Pa sy 3 
code | Govt, | ory, Wet, If Deuble ea a BY TOWN F aeanemanr Te 
and Munteipclk Mito, Unassessed,| Crop, Rate Ne: Murdc poi Ml 6. Sur Wo and Lect ; rerleati iF bid holding |e 

Fe Saree: r Hn and Letter cor ho, tamindsr,! bemboce, [eee | Sereyareny Register P7279? yhelaing Remarc 
or Fun gut Ins  Mousesstt And stttonl Sq. & 5 nam ompusttion + brietaay, 7 OUR HEINE T Gigss Solis Ris. fPaisi Mactarsars) Munidpa (Govt, utilized 

bine 249 f 1,3,5,5,250 ¢ i Stale TROT: 

i ae. 2 FO 1.2,5.45.6.251.2521 Ravatavarii Land - a 0.0 3} 3010.0 - 625 - ausingktatitam 02-09- 
‘ f2h - i Banrd 2014                                             

Cartiied that the above is 8 tre extract (tom the Town Survey band fieg/star maintained in 

Tele, 

Reference / Remarc: 

L.This iInfermatien wos printed en 09-05-2020 at BS:s41:11 PM, 

The certifleate wos printed on 95-05-2020 at 030-62: 02 7M, 

2. I you wish: bo canfirne the document detail, please make sure you contact the Office nf 
the Seerefary af State 

Further Certificate Confimaticn snc Details, You may apprave Tahsildar cor cenit 

E Sipnature / Digital Signature: 02-08-2016 

Mame / Mame; Sekar S 
Daslgnation / Designation: Tahsildar 

Location / Place: Siadagacal Cirela * Amingikanal, Chennai Distelct ¢ Channal 

  

Nokes 

  

  

  

Pree URS OE OU 7O op tho web-site at blip: //eservicestn.gev.in _ 

Lu 
tne Dbovs Infecnation 4 cerGiicat: duslicate detaits oro from the e-register, Make sure they @ntee me refereice number UAB / 

  

z 
[his irformetion was printed on 09-06-2020 at 03:41:41 BM. 

    ay 
ft through the 20 bercede reader ef tre handset ca nera and check the website for 36 / GPRS routs       
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Tamil Nadu Housing Board 
SoipetG ace aaal cunduab 

  

DISASTER MANAGEMENT PLAN 
FOR 

MIXED USE DEVELOPMENT AT ARUMBAKKAM 

  
Submitted by 

R. Ox 
R.dx Architects 

#2, 4th Street, Kamaraj Nagar, Sathya Garden, Chennai - 600 093 

ivi: +51-5600052005 

P: 044-42647209 

E: ousiness@rdygroup.in   
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DISASTER MANAGEMENT PLAN (DMP) 

Disaster Management is the crestion of the pians or through which communities reduce 

vulnerability to hazards & cope with disaster. Disaster Management Plan is prepared from 

guidelines received from Disaster management cell under respective Municipal Corporation, which 

will be helpful to occupant in case of cisasters. It shall advice role players how to lead in case of 

din notar ta went nats van ated leaned ae ea te 
GUGEGEnr To Proven &. ca 

rol 
ee er es eee 

experience and /or actual site requirements. 

I INTRODUCTION 

Rasrd PTNMT hoe menaced the Be EY thor: promared: ths 

construction of Mixed use development comprising of Commercial cum Residential complex in 

S.No.2 and Block No: 4 of Arurmbakkam village, Aminjtkkarai Taluk (previously Egmore - 

Nungambalckam Taluk}, Chennai District, Tamil Nadu. 

‘Lhe total plot area acquired tor the project 1s about 33,00U sqm. Morcover, will have a total built 

up area of 1,35,031.13 sqm. 

The detail location is etven in Figure 1.1. 
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As per Disaster Management Act 2005, "DISASTER MANAGEMENT" means a continuous and 

integrated pracess of planning, orzanizing, coordinating, and implementing measures, which are 

necessary or expedient for 

» Prevention of danger or threat of any disaster; 

e  Mbigation or recuction of risk of any disaster or its severity or consequences; 

e Capacity « building; 

* Preparedness to deal with any disaster; 

« Prompt response to any threatening disaster situation or disaster; 

* Assessing che severity or mayniiude of elfecis of any disasicr; 

e Evacuation; rescue and relief 

a Rehabilitation & reconstruction. 

Disaster is asudden, celamitous event bringing great damage, loss, and destruction and devastation 

to life and property, The damage caused by disasters is immeasurable and varies with the 

Feograpical tocation, cl 

influences the mentai, socia-econamic, political, and cultura! state of the affected atea. 

   

  

nate, and the type of the carih sitace / degree of vulnerability, This 

  

  

      
        

rere 
zt Dinerent categories of Disasters 

  

  

 



4 

Tor this study: 

ii, Frequency 

hele Analveic 

analysis. Risk assessment was carried ont by: 

ili, Duration of the hazard in an arsa 

2 RISK ASSESSMENT AND VULNERABILITY ANALYSIS 

porenmmantemessihout Valnerability, there ig no disaster The procese of Risk assesement starts with the 

assessment of potential disasters through a combination of hazards mapping and vulnerability 

i. Hazard mapping Le. gathering information regarding location 

Risk assessment for disasters depends on the following conditions and they were considered 

Table 1.1: Risk assessment and vulnerability mapping of various disasters 

  

Name Vulner
abil it

y gira 

Mapping 

  

Risk Assessment Remark 

  

Flan 

      

The vuiuerbilliy of 
fioods at the 
proposed site would 
depend on flooding 
af enoum river the 

drainage pattern, 
sewerage system, 
and heavy raintall 

and others. 

  

Tt is natural mace disaster. 

If it ts not dealt 

professionally, it can 

cause health hazard to the 

occupant, amditcan atfoct 

the structural design on 

the huilding. 

IPromer drainage sfrateyry has 

bcen already adopted for the 
proposed building. 

The storm water and drainage 

hwill be checked and clean 

reatiarly by the saciely. 

Special effort would be taken 
pricr to monsoon period fer 

cleaning the drainage ahd 

mcarby sewer lines. [f needed, 

develuper Would assist in tis 

activity. 

to avoid medical 

overhead 

tank must be 
ae or HI 

Capcctau 

in order 

emergency, and 

nderground   aN ie eeoe ee Bods 
eee PUR use ys 

rior and after monsoon. 

Society manager will appoint 
professional organization who 

. 
‘ rs involved in such activity.   
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Earthquake Proposed site of the Tt can happen any time of | Developer would use 

high rise is located in | the year. It can damage appropriate structural codes | 

Chennai which falls | the property as well as| for construction of ‘this 

under Earthquake | life. After effect of | building. If earthquake 

Zone Wl, moderate | carthquake could lead to | happens evacuation —_ plan 
TUSK ZONE, a6 Per Ine | Vovious effect like rain,! would be highlighted 
map showing ‘ ‘ : 
aciemite flood, power failure, fire, | during mock drills and 

wowes. (OF India Te| resident would be advised to 

1893 (Part 1) : 2002. follow the same to avoid any 

consequences. 

Fire Fire accidents could | It can happen due to man! Developer would install 

take place dus to} made errors like gas leak, | sprinklers, smoke detectors, 

  
  

  improper failure of wet raiser etc, to prevent fire. 

maintenance af electrical Fire extinguisher would also 

electrical wiring, | appliances, or amy other i be placed and resident would 

faulty wiring, ard | reason. be made aware about the use of 

| gas leakage ete. | it. Resident would be made 
| aware of gas leak and dealing 

with the same.           
  

Fisod: 

    

are 
HIGRIHEIN BOUNDARY GREEN HEL? 

Be ages 

    

    

  

    

SCTBACA 

‘e SN AEOWE GL 
        

  
COCUM RIVER 

Fiood Xetammg Wall on Northern Houndary 

Cooum River is one of the major flood carriers in Chennai city, which drains the suxplus water and 

dischatge the flood inte Bay of Bengal at Chepauk. The proposed site lies in close proximity with 

riverfront so flood retaining wall (2m above ground level) has been proposed throughout the site 

along the Cooum river and the prapnsed buildmg has 0.6 m high plinth from the existing ground 

level / existing read levei to avoid flooding.  



    

3 MITIGATION AND PREPAREDNESS. 

INVENTORY BESOnR se oe ‘Ara 

Rescue Equipment’s -. Torch, batteries, Solar power, Battery operated radio, Candles and matches 

in waterproof container, Knife, Chlorine tablets or powdered water purifiers, Can opener, Essential 

medicines, Thick ropes and cords, Life jacket and Ladder to be stored at society manager office. 

First Aid Materials - Disinfectant (detiol), Dressing material, soap, Band-Aid, antiseptic cream, 

medicines, antibiotics, scissor, bandages, burnol, crocin. 

Ambulance and hospitals. Fire Brigades, Warning systere, Direct to home (DTH), Baitery-Less 

Dh df TR dia Taser ek Fs ee wees ak ws mee cee oe ul Tie bee tae 
ADU PRGALEU, UPS, WEE LL you hil Ct Liang. 

All these warning systems would be utilized by the proposed building for acquiring warning data 

and thus plan acequately for lhe disasters. 

CONMNHMICT BRATTAR MOCK DRITT.& REPORT Fo DME: 

Regular mock drills will be conducted and proper records are maintained with DMP office. This 

will aid execution plans Zor emergencies avoiding confusion amongst occupanis during such 

emergencies. 

‘Vable 1.2: Mock drills Plans 

          

                    

I Eerthquake safety 12 months All occupants 
2 Fire safety Quarterly All occupants 

Fire and any other 16 g ; 

equipment maintenance Reatterly security 

4 Lift security Monthly Secunty, Maintenance 
& Service manager 

5 Water management Monthly weCnEEY Ripintenance 
= & Service manager 

Security, Safety 

6 Safety kit check Half Yearly manager and 

volunteérs 

Overall safety awareness 15% August and 264 
7 5 Ail occupants 

program January (every year}     
  

wit 

  
  
 



  

  

4 RESPONSE PLAN 

The detail of disaster management celi (DMC) is given below in Figure 1.2 

Water Testing "7 

Structural Auditing and 

reporting to TMC 

Ch ecling nf five Caynee ge ta RIPE 

—» fighting sysien: 

  

Checking of hose 

reel and sprinklers 
  [Awareness and storage 

water tank clean up 
    Be ‘i Kock and safety 

Training and Prenaringter 

society members for any 

disasters 

= awe 
Oriiks 

    

  

  L_. Awareress 
  

                
        

      

    

  

  

5 CONTROL ROOM 

Society office will aet as canizel room during a disasier and manager will take charge through 

PA system for proper evacuation process. 

  

Fire Water Tanz | OHT Tank— Commercial Block 1: 20 KLD 

Capacity Residential Block 2: 25.80 KLD 

Residential Block 3: 27.10 KLD 

UGT Tank — 5024 KLD 
Refuge floors Commerciel Block 1- 6, 9, 12, 15,18th floor. 
  

  

Distance in between two Refuge Areas Refuge ‘loor At the height of the 
refuge area from refuge areas in meter. 

ground level 

in meter 
  

c 22.80 m 140m               
  

 



    

    

  

  

  

  

      

9" floor 34.20 m 

12" floor 45.60 m 11.40 m 

15% floor * 57.00 m 

18* floor 68.40 m     
  

Resource mapping of all the Emergencies Material available in the building are shown 

L. First aid boxes 

ii, Sprinklers 

iii, Equipment’s to be handled dering various emergencies has been enlisted in the given Table 

1.4. These assets are fixed, i.e. non-movable assets. 

Table 1.3; List ef Various Fixed Emergency Assets / Equipment’s 

    

  

Overall | First Aid Kit One at each floor 
  

Fire & Fire Alarm 
Firefighting water tanic 

Underground firefighting Tank of total 

ground, 

Overhead fire tank at terrace floor of each 

Building. 

  

External Hydrant pipe is buried at Ground 

  

Fire & Fire Alarm | Fire Hydrant System | level & internal Fire hydrants are provided 

on each floor. 
_ 4 7 : I. 

Fire & Fire Alara bana ls ERs me nop ve aoe beeen 4 Extinguisher ary proposed, Also pro Pp gs , 

refuge area & Meter room. 
  

Power Failure Diesel generator     Four DG Sets of capacity   
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PMs Set (2 nos) oF 2000 KV A ia sromnsed. DG set will provide 100% back un for Common 

services during Power Failure condition. During Emergenoy condition DG will provide 

Back up lor Fire Pumps & all necessary Eqiergency fovds. 

Location of nearay Fire stations is given in Figure 1,4 

   
     

  

=... r 
ence tr Fas 

fonts gy 

  

faa ont SANE Rew Csiae, 
ea eae Aub 

eee o reetinee a SUE ai dE 

Figure 1.4: Road map of preposed project from Koyambedu Fire and Rescue 

scant eB ene ETE we a ee A 
SEL VER OLE | ee aubbey 

6 ON SITE DISASTER 

Safety of both men and materials during construction and operation phases will be 

unceraken. Project will have proper safery pian and the same wiii be made avaiiabie 

during construction, operation, and maintenance phases. 

1, Necessary protective equipment, safety appliances, clothing along with 

appropriate facilities for first aid and prompt treatenent of injuries and 

iliness wall he nrovided 

2. Proper implementation of fire prevention methods and an appropriate fire 

tighting service.  



de 
  

Satety Rules (Palicy) at proposed mixed use development project 

L Consuming or using alcohol or illegal dings in the workplace is prohibited. 

Qecupants will not be allowed to work or to continue their shift if their ability 

ra wor: is imnaired 

2 Where requirec, you must wear protective equipment appropriate te the task. 

3. Maintain floor coverings in good condition to avoid tripping hazards caused 

by loose tile and fraved carpet edging. 

le
 VY aan designs ake ee rt o 

ACG OCSikiawo Wa 
leteroe ns ome 
WHYS OE 

oe 4 

fo
s Anam plane sn hoteisatad a ere 

WAG AL. ad VEY aE, LET LE bstructe 
4 
ia 

electrical cords, boxes, and office equipment. 

Tahte 1.4; Codes to be followed by developer during censtruction phase 

  

Tk. L fi .. tte w sme Mode we 
A OEERPIEG GP LRUPLE TUE Bay 

  

Safety code for handling and storage of building material IS 7969-1975 
  

Satery ende. foe scattnids and indies TS 4AGA (Part-T & Th 

  

  

1987 & 1991 

Safety code for working with construction machinery FS 7293-1974 

Safety code for excavation worl TS 3764-1992 
  

Saiety requirements for floor and wall openings, railings 

and toe doards 

iS 4912-1978 

  

Baten cods for demolition of building PS 413n-100) 
  

Nationat building code of India, 1983 Part- VII 
  

Safety code for erection of stractural steel work tS 7205-1974 
  

Steel scxffoldings 1S 2750-1964 
  

Code of practice tor structural use of unreintorced 1S 1905-1987 

  eg a a" a Pe 1 otis a Fey TO 14an4 anor 
LULL Ue PlavuLte AQ Uti db Gus iia UL 19 Lauer vou 

foundations in soils: General Requirements       
  

7 PREVENTIVE MEASURES 

    Parameters Actionable Points Remarks 

  

Fire Evacuation Plan TNHB has already prepared 

fire Evacuation Plan. 

3 

| 
| It would be displayed at the 

) corridors. 
1 

  

Mock drilts 

    
aame is aubnitted to CFO and 

through compliance monitoring 

to Environment Department. 

| Develoney would ascist jaa Develon would assist in 

| arrannine SETI ITE ir relbe in arranging such mock drells in 

association with Fire 

Officers. 

  

  

 



  

  

Sauctural Audit TNHB will carry it out on 

every 6 months. 

If any damage is found, 

developer at low cost would 

rectify it. ‘ 

  

Sprinklers and firefighting   ; TNER as per the direction of The TNHR- will assist 

  

  

Eanipment’s | CFO will install sprinklers and | maintenance of the same even 

firefighting Equipmeni’s. atier formation of society. 

Safety Traanings and This will be carried out in every | TNHB would assist in this 
Awareness among residents 3 months and report for the | activity. 

same is submitted te CFO. 

First Aid Rit Box it is already listed by the | Develaper would assist in 

developer. malitain the same in near 

future. 

  

Earthquake ?lanning TINHS would foilow requisite 

codes for earthanake resistant 

anildings 
tt 

Requisite codes would be | 

followed and provided to the 

residents for maintaining the = 

Saline. 

  

Fire Proof Materials TNHB would provide all safety 

doors and materials two hours 

af fire rating. 

Requisite codes would be 

followed and provided to the 

residents for maintaining the 

samc. 

  

inking water cheels uy Deinking water cheele u This will be carried aut ia every 

3 months and report would be 

submitted to Environment 

department compliance 

monitoring. 

TNHB would assist in this 
activity durmg operation 

phase. 

  

  

  This will be carried out in every 

3 moatas and report would be 

TNHR would accist | 

activity during 
thie 

operation 

  

submitted to Environment | phase. 
department compliance 

monitoring. 

Dreinage Check wp ' Tt would be carried out in every | TNITB would assist in this 

_ before 

&  wranths- gepcnn ra races Eee 
3 EauElos; Gplciiaay 

of monsoon 

ferret once 

onset 

season 

natiter cad waned tha canes to SOUVICY Gia POpOM ule BGC 1 

the drainage department of 

local municipality, 

    Alr, Water, Noise Assessment Tt would be carried out as per 

EC direction.   TNHB would carry out this 

activity as per BC direction.   
     



  

  

  

Compliance monitoring aad Tt would be carried out as pet 
reperiing EC direction. 

DMP cost: 

Table 1.5: DMP eost - Operational Phase 

TNHB would carry out this 

activity as per EC direction. 

  

  

  

  

  

  

  

  

  
  

            

Fire 

alain, Poriable fire extinguishers, Fire Tanks, Waier 

1 | litt pumps, Fire Hydrant Cabinets with hose reels, 16.97 12.86 
Fire Hydranis pumps, Fire Lifts, Fire alarm, fire 

Curtains) / 

Disaster Management Kit (First Aid Facility, Stretcher, 

A portable battery-powered radio, Flashlight and exira 

2 | batteries, First aid kir anc firse aid manual, Salery u.0Z O.26 

shees, heumets, Hand gloves, fire mask, fire blanket, 

Axe, Cutter) 

Well-equipped Centro! Room , CCTV 1,04 0.15 

4 | 2 way Public announcement system 0.05 0.03 

Z Disasier menagement training to Residents and cT 

Security staff, Mock Exercise. , 

6 | Lightening Arrestor 0.10 0.48 

7 | Alternate source of power supply / D.G sets 1.78 1.88 

§ | Flood Retaining Wall 6,7 - 

Total 20.66 | L392 | 
  

ol2S 
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WATER REGUIREMENT CALCULATION DURING OPERATIONAL PHASE 

  

  

  

           

  

  

      
    
    

: 1: uching 

Block | - Cammercial 5540 25 20 ~ 138500 440800 

Block Il - Residential 912 90 45 &2080 41046 

Block lil - Residential 912 90 45 £2080 41040 

Visitors 182 5 10 ode 1826 

Total 7905 303570 | 194760 

Total (XLD) 3G4 495       
  

"Source: National Building Code 2076 

  

  P2AnA if! mt 
ae Pe 

Fresh Water Requirement 

    

| 
  

  ie 
  

  

      

  
  

  
  

            

      

          
  

  
Source - CMWSSB8 

  

      

Demestic —— Teilet Flushing 
(304 KLD) rod (195 KLD) | 

273 KLD Paci 
res * = Bie 

Grey water Treatment Plant 1 Sewage Treatment Plant 
(280 KLD) ' (206 KLB) 

—-# a5 KLD | 
Treated Grey water . eo mari Treated Sewage 

(271 KLD) (183 KiB) 

20 KLD 
ee »|  WateringRoadside (.--.-..2 

1 56 KLD Trees and OSR 
eer Development 

Greenbelt | (249 KLB) 
davelopment om Frash Water 

_ (20 KLB) sec ---t& Treated iiater 

t28



WASTEWATER DISPOSAL BURING GPERATION PHASE 

The waste water generated will be separately collected and treated in the Grey Water. 

Treatment Plant anc Sewage Treatment Plant. Quantity of grey water and sewage generated 

during onarational phage shall be 273 KLD and 195 KLD respectively. The srey water 

generated wit be treated through Grey Water Treatment Plant of 286 KLB canacity ane the 

sewage generated will be treated through Sewage Treatment Plant of capacity 200 KLD. The 

treated grey water of 277 KLD will be utilized for Toilet Flushing (195 KLD) and Greenbeit 

Development (20 KLD}, The excess treated grey water of 56 KLD and sewage of 193 KLD 

totalling 249 KLD will be utilised for watering Road Side Trees, Parks and OSR Development. 

129 

  

The commitment letter from Greater Chennai Corporation for treated wastewater disposal 

is aiso enclosed.
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¢) For communities with nopolation: 

  

47.1.4 Out   

above 190 000 tegether with 

full flushing system 

45 litre per iad per cay 

domestic purposes. 

4.1.2 Water Supply for Butidings Other than Residences 

NOTE — The value of walec aapply given ws 130 to 200 ive 
per bead per day muy bs redaged tg 135 lire per head per day 
tor houses for Medium Income Group (M1G} amd Lower Income: 

Groups (LEC) und Eseuomically Weaker Scuilon of Sorin 
(EWS). depending unon preval.ing on 
uf wutes, 

Minimum requirements for water supply for buildings 
other than residences shall be in accordance with Table |, 

  

Table | Warer Requirements for Buildings Other than Residences 

  

  

a
 

(Clause 4.1.2) 

a Type of Building Damestic Fleshtag Total 

Ne. Per Day Ber Day Congum plign 
liue line Per Day 

ite 

tt Ch @. (4 ( 
i) Sautecies iueindiag ecntee: whee bath roows are required to be provided 30 per head 1S per head 45 perhead 

By Factories (oglading vanwer where wo bait cours ane reqal cl io be 
provided 

iti) Hespita: fexctuding laundry and kitchen) fsee Nate 23: 

20 per ici 1S per teed 30 per Banal 

  

  

  

    

   

a) Naciber cf beds aot exeeciing (tl 230 per heud 110 per head 340 per head 
b) Narber cf beds execoding 10 + 300 per head 150 per head 430 per head 
4) Cut patient department (OTN) U0 per head S$ per head IS per head 

et Mepgug* hemos gael ser Purtons 90 ocr head 45 per bead 135 per head 

vy Heatels 90 per head AS per head 135 per head 

wi} Tete. {up lo 3 str] caclud.ny lanmiry, iitukon, cial and water bediva 120 por heud §3 pee head 180 pee Sead 

vil) Hate. (4 stacand above) excluding lacsdry, kiteken, waif and water 26i perhead £4 per head 320 per head 
bodies 

Si Offieve (inuluding custeen} 45 per head 20 per head AS per head 

ik) Resteumunts gad toad vouv includiog wuter requirement tor Kitchen: 

a) Pegiauranis 35 per seut 13 per seas TO per seat 
S) Pood court 24 per seat 1) por seat 33 per sea 

x} Chubhouse 258 per head 20 sey bead 45 per howd 

20} © Stadiums 4 per head 6 per Beal J0 per head 

aay Cinemas, cdncert balls tad theaaes ind malopler 5 per seal id per seat 13 per sewer 

xii) SclioolsBdvcatanal instiqutionst 

a) Without boatdiag tacdines 23 pec head 2) per head 4> per bead 
b} With bearding lac litice 96 per bead 44 per heau 153 per fead 

xiv) Shopping ane retail {iaaili 

a) Staff 25 per bead 20 ver head 43 per lead 

b) Visitors 5 per head 10 per head 15 per head 
xv) Traffic terminal sitions (sew Notes 3 and 4] 

a) Alrpora 40 per head 30 por heud 70 per bead 

b} 3 von idume umn} wily be tiny i 40-perbeed 38 per hvu TO-pee bead 

4) Raihvay stations (uecaens$ withou: Salhi 38 per head $5 per hed 45 poy head 

a) Bathway Stations inuicdinc) will bughing dydiny 23 per tad 24 pet tre 3 pet iewd 

ve) Railway Stations (micrmediate) without bathing favilily 13 per heat 10 per head 435 per head 

2) evauito bus terminals 25 per head 20 per heed 45 per bread 

g) Intrasiic Sus Terminals/Mciro Stations 19 pee head 3 pey heag 13 per head 

NOTES 

T Por caleulating wmer denend for visitors, consumption of [5 litte per bead per day may be when, 

2The water demaaul includes requirement of patients, aucsdants, visitors und staf, Addisinnal warer demo) tor binshen. batedey ond 
stinical water shali be corpoted es per actu) mquiremens. 

4 The wombor cf persons shall be determined fy 

the staff and vendors whn ore iting these the 
   avec Mmimber of mesectoers Hartdled hy stauines, with duc considerations piven to 

  

4 Consideration should be xlven for seasonal averugs pews requirements. 

5 The hospitals may be categorized as Caregory A (25 to 50 bes}, Category B (31 10 100 beds), Category C (101 to 300 beds), 
category D (301 t9 SNC) und Cutego-y E (Sf to 7Sfh eds}. 

2 TES oe UEITE AO Cone on rNmrs ane - Pare ASI UD Re SRR EESOIV LE LPR Er MEE SEU LPd me ORES IE 

requirements and che 1 ened ea quantity for other 
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DESIGN BASIS & TREATED WATER QUALITY 

  

CHARACTERISTICS OF GREY WATER: 

We have considered the following parameters ta design the above system based on the 

liferation provided by You. Any changes ln the water quatity will affect the plant - 

  

  

  

            
  

performance. 

SINo | Parameters Unit | Design Considerations 

1 Biological Oxygen Demand, BOD mel 45 - 330 

2 Total Suspended Sclids, TSS mg/l 40 - 340 

3 pH ; mg/l | 6.5 - 8.5 

INFLUENT FLOW DATA 

Flow rate, pressure anc temperature required at the inlet of the equipment 

  

    

  

  

  

  

  

  
      

| SINa | Parameters Unit Design Considerations 

1 Average Design flow rate ; m3/day 280 

2 | Neof Reactors / Basins i 2 
3 No of Batches i 3 

4 Average Flow rate Per Basin ; ma/hr aff{Rounded off} 

5 Inlet Pressure Bar By Gravity to Sereening 

6 Temperature Deg C Za= 20" 

7 Design Bipreacter Temperature | DegC 22-35% 
      

* Client shall be conforin the Assumed Valves 

  

  

  

        

TREATED WATER QUALITY 

SINo | Parameters Unit Design Concentration 

1 Biological Gxygen Demand, BOD mg/l <20 

2 ‘| Total Suspended Soiids, TSS mg/l | «36 
3 |pH 65-85     
  

2 The Water analysis is no worse than that provided for design the system. 

» The Plant is operated strictly in accordance with the operating instructions heing furnished 

by us. 

  

Design Details for GWTP ~ 280 KLD (SBR? Page 2 
             
 



    
  

ANNEXURE - Ti 

PROCESS BESCRIPTICN 

The raw Effivent is collected in the collec:ion sump. Then it is pumped to the aeration tank, The 

aeration tank ‘s provided with the ‘ine bubble diffusers which will produce fine bubble through 

an air blower. Effective oxidation af ROD/COD happens. The Effluent is treated in batched and 

has the necessary instruments for the sequential operation. The vrocess Is as explained below: 

  

+ Mixing 

  

IDLE + Aeration 

Waste | a 
sludge. e ney Seal at a 

“e Mixing ‘ : iy os, OF <Mixing 
a Aeration °F y £ « Aeration 

BDECANT 
Treated 4 

Westewaler previa 
ASHER : 

i”      ~ Mixing 
- Aeration ~ Agration 

Atozot Phaeca of the SBR operational cycle 

5 TMENT PROCESS 

The oneration of an SRR is based on a fill-and-draw princinle, which consists ef five stens—fills, ee 

react, setts, decant, and idle, These steps can be altered for different operational applications. 

       

  

Design Details £ Lar GW 
       TP-280KLD(SBR}s*=“‘S*;S:SS Pages 
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BILL 

During the fill phase, the basin recsives influent wastewater. The influent brings food to the 

microbes in the activated sludge, creating an envirenment for biochemical reactions to take 

place, 

REACT 

This phase allows fer further reduction or “polishing” of wastewater parameters. During this 

phase, no wastewater enters the basin and the mechanical mixing and aeration units are on. 

Because there are no additional volume and organic toadings, the rate of organic removal 

increases dramatically. Most of the carbonaceous BOD removal occurs in the react phase. 

        e COTATI gon iT 
Leslie Details for GWT? - 290 RL {SBR} Page +         
 



    
  

During this phase, acthvated sludge is allowed to settle under quiescent conditions—no flow 

enters the basin and no aeration and mixing takes place. The activated sludge tends to settle as 

a flocculent mass, forming a distinctive interface with the clear supernatant. The sludge mass is 

called the sltidge blanket, This phase is a critical part of the cycle, because if dre sulids du not 

setile rapidly, some sludge can be drawn off during the subsequent decant phase and thereby 

cegrads effluent quality, 

DE ¥ 

During this phase, a decanter is used to remove the clear supernatant effluent. Once the settle 

phase is complete, a sigaal is sent to the decanter to mitiate the opening of an effluent- 

discharge valve. There are floating and fixed-arm decanters, Floating decanters maintain the 

inlet orifice slightly belcw the water surface to minimize the removal of solids in the effluent 

removed during the decant phase, Floating decanters offer the operator flexibility to vary fill 

and draw volumes. Fixed-arin decanters ave less expensive and can be designed to allow the 

Operator to lower or raise the level of the decanter. Itis optimal that the decanted volume is the 

same as the volume that enters the basin during the fill phase. it is also important that no 

surface foars or scum is decanted, The vertical distance from the decanter to the bottom of the 

tank should be maximized to avaid disturbing the settled hiomass. 

IDLE 

This step occurs between the decant and the fill phases. The time varies, based on the influent 

flow rate and the operating strategy. During this phase, a small amount of activated sludge at 

the bottom of the SBR basin is pumped out—a process called wasting. 

  

Design Details for GWTP ~ 298 1 age 5 
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TERTIARY TREATMENT: 

The clear water overflowing from the secondary treated sewage {s collected in a tank called 

clarified water Tank, This water is generally have desired characteristics required for water to 

be used on irrigation land with 92-95% of BODS removed. 

Kowever, for reuse and reclamation of treated water for landscaping, gardening, A/c- make up 

and toilet flushing the tertiary treatment is carried out with the following units, for farther 

wet aa cE aa Sis TRE gud vw es ee pe ewe 
reduction in T 5; BoDS, GGour anda CoaGur. 

PRESSURE SAND FILTER (PSF); 

The treated effluent irem the sump is pun:ped to pressure sand filter. This is a pressure vessel 

equipped with a perforated under drain plated, filtered with polystyrene strainers filled with 

filter media comprising of graded gravel / sand. The suspended particulars are arrested and the 

clean filtered water coming out form pressure sand filter is led to ACF filter for further 

treatment, 

ACTIVATED CARBON FILTER [ACK): 

The filter water from the PSF vasses through the activated carbon filter, which is again a 

vertical pressure vessel equipped with perforated plate with polystyrene strainers at the 

bottem and ton nerforsted brass strainers, In between is the filter media comprising af 900- 

1000 mm activated carbon granules over a bed of graded gravel. 

In ACF any adour and to certain extent colour in the wastewater is absarbed by the carbon and 

the filter water is absolutely sparklingly clear. 

Aon line chlarinator is provided at the outlet of the ACF, on switching it on it automatically 

injects the hypochlorite sclutian inte the filter water coming out of ACF at desired rate, this 

hypochlorite solution acts as a disinfectant in the filter water and thus ensuring filtered water 

is harmless for skin of the persons who come in contact with it. 

    Design Details ior nD (SER) SRA 
- a“ 
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WDGE DIS 

The settled activated sludge from SBR Tank is sent to Sludga holding tank / Sludge drying bed, 

The excess sludge generated is sent to filter press /sludge drying beds where dried sludge is 
‘ “ q 

After chlorination the treated and filtered water is collected in Treated water Storage Tank 

(TWST) and further pumped to Gardening, 

Design Details for CWTP - 
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NNEXURE - Ill 

STP - PROCESS FLOW DIAGRAM 

  

  

  

Bar screen 

T 
      

  

OW & Grease Chamber 

$ 
  

  

      

  

    

  

  

    
  

      
      

  

  

  

        
  

  

  

  
  

  
    

    

  

        

      
  

      

  

  

  

  

        

  

  

  

ft Collection tank 

| Raw Effluent pump _ 

¥ a ee 
[ a Alum, Lime & 

Flash Mixer nt Poly Dosing 

$ system 

Flocculator 
| 

| ‘ 
Air Blower ra SBR Tank 122 — Sludge Transfer 

| | Pamps 
: + 

A Filter Feed tank - 
? Sludge holding A 

ad t tank foo 
Filter Feed pumps . 

+ Filter press 

Pressure Sand filter 

| Activated Carbun Filter | 

CLZ Dosing system > 
i 

Treated water tank 

Gardening     
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L Bar Screen 

  

ANNEXURE ~ I 

  

Detaied Specification for Lquipment: 

  

  

  

  

      

  

: DESCRIPTION 
i Quantity 1 No. 

| Size 900 x 900 mm 
| Type Fiat screen 
MOC SS 34 
  

2. Oil Skimmer Mechanism for Kitchen Waste Water 

  

  

  

  

  

  

  

Description 

Quantity I Ns. 

Oli Removal 10 LPH 

Type Belt type 

| Belt Size 100 mm (W) x2500 mm(D) 
Phase Three 

MOC of Top & Bottom | MS Powder Coated 
Roller 
    MOC of Belt Qesshyllic Dalueasear weeOpn yu’ cOyiier 
  

3. Raw Effluent transfer pump 
  

  

  

  

  

| DESCRIPTION 

Quantity 2 Nos. (1W+15) 

Capacity 50 m3 /Hr 
liead 6-i0M 

Type Vertical Submersible Non cutter pump 
    
: MOC of Collection tank   RCC (Client Scape)     

4, Agitator for Flash mixer 
  

  

  

| DESCRIPTION i 

| Quantity 1 No. 
MOC of tank RCC [Client Scape) 
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5, Agitator for Flacuilater 

  

  

  

  

  

  

    

DESCRIPTION 

Quantity 1 No. 

MOC of tank RCC (Client Scope) 

Agitator 

Qty 1Na 
MOC of agitatar MSFRP / S§ 304     

6, Alum dosing pump & tank 
  

  

  

  

  

  

  

  

Description fo niet aa gaggia 

Dosing flow range 0-25 LPH 
Type of Pump Mechanical Diaphragm Pump 
Working pressure 3.5 Ke/om? 
MOC of Dosing Purnp PP 

Qty. of Desing Tank 1 Na, 
Capacity of Dosing Tank 100 Ltrs. 

MOC of Dosing Tank HDPE     

7, Lime dosing pump & tank 
  

  

  

  

  

  

  

  

      
Description 

Quantity of Pump 1 Ne. 

Dosliig Jaw Paige O-50 LFIL 

Type of Pump Mechanical Diaphragm Pump 
Working pressure 3.5 Kg/em* 
MOE of Dosing Pump PP 

Qty. of Desing Tank i No, 

Capacity of Dosing Tank 100 Lirs. 

MOC of Dosing Tank HOPE     

&. Poly dosing pump & tank 
  

  

  

  

  

  

  

          
Description 

Quantity of Pump 1 No, 

Dosing ‘low range 0-25 LPH 

Type of Pump Mechanical Diaphragm Pump 
Working pressure 3,5 Eg fem? 

Moc of Dosing Pump PP. . 
Qty. of Dosing Tank 1Ne. 
Capacity of Dosing Tank 100 Ltrs. 

MOC of Dosing Tank HDPE 
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9, Air Blower for CT, SER & SHT Tank 

  

  

  

  

  

  

  

  

| DESCRIPTION 

Quantity oe 2 Nos. {1W+1S) 
Capacity 300 ni /lir 
Head SM 

Type Rotary twin iobe 
Type of Drive V Belt Drive 
Tyne of Motor Squirrel Cage Induction 

Motor 
MOE ci       
  

10, Diffused Air System for Aeration Tank 

a. Coarse Bubble Diffuser for CT & SHT 

  

  

  

  

| DESCRIPTION 
Quantity 1 Lat. 

Size 90 Dia x 660 mm long 

Type Fixed 
  

b, Fine Pore Diffusers for SBR Tank 
  

  

      
  

DESCRIPTION 
Quantity + Let, 

Size 90 Dis x 1000 mm lone 
| Type Fixed 
  

11. Decanter Mechanism (Motorized Actuated Butterfly Valve) 
  

  

  

  

  

DESCRIPTION 

Quantity 2 has. 

Capacity 6 ma/Hr 

MOC cl 

Type Motorized Actiated 
  

  

  

  

  

  

      DESCRIPTION 
' Quantity 4 Nes, (2 +25) 
| Capacity 15 m3/Hr 
Head 9-10 mtrs 

MOC cl 
Type Submersib:e pump, Non 

Cutter   
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13. Chiorine Dosing System 

  

  

  

DESCRIPTION 

Dosing flow range Oto 6 LPH 

Qty ‘Lo. 
  

Min, Actuating Pressure O.3Ke/cmé 
Max. Working pressure 5 Kgf/cm? 
Max, Temperature BUC 
Dosing Tank 100 Lers, 

  

  

          
414. Filter feed Dien ak ete c= anann pe 

  

  

  

  

        

DESCRIPTION 

Quantity . 2 Nos. (LW +15) 
Capacity 17 m3/Hr 

Head 30-35M 
Type Horizontal Monobloc pump 

MOC | Gast ron | 
  

15. Pressure Sand Filter 
  

  

  

  

  

  

  

  

        

DESCRIPTION 
[Quantity 1 No. 
Flow 17 m3/Hr 
Dia 1500 iin 

HOS 1500 mem 

Butterfly Valve 2.5 Inch, MOC: CI 

Backwash Duration Once in 4 hours 

Filtering Madia Pabblas & Sand 

1 M.0.0 Mile Steel Enamel Painted 
  

16, Activated Carbon Filter 
  

  

  

  

  

  

  

  

        

DESCRIPTION 

Quantity 1No. 

| Fiow 17 mé/Hr 

Dia 1500 mm 

HOS 1500 mm 

Butterfly Valve 2.5 lich, MOC C1 
Backwash Duration Once in 4 hours 

Filtering Media Pebbles & Activated Carbon 

M,0.C | Mild Steel Ename! Painted 
  

       
   
Design Details for CWTP ~ 280 RLD {SBR} Page iz         
 



    
  

17. Filter Press 
  

  

  

  

  

  

  

DESCRIPTION 

Type of Element P,P, Recessed 
Tyne of Delivery Mnse 

Closing Device Power Pack 
Plate size 610 X 610 mm 

No, of Plates 12 Plates 

No, of Chambers 11 Chambers 

18. Single Stage Helical Screw Pump 
  

  

    
  

DESCRIPTION 
Quantity 1 No. 

: Capacity 5000 LPH 

i Head 60M 
  

19. Polymer Dosing (Gravity) 
  

  

  

  

| DESCRIPTION 
Dosing Tank TOD Ltrs, 

MOC TiIDPE 

: Type Gravity   
  

20 Elacteomancn o ae Plog Fea] aoe meen ee Sty tee 

  

  

  

  

  

  

    
  

  

      

  

  

  

  

  

  

| DESCRIPTION 
; Size 80 NB - At Raw Sewage 

pump outlet - 1 No &50NB 
~ At ACF Outlet - 1 No 

Type Full bore 

Flange Mild steel 

Electrode 88 316 

Lining Rubber 

Output RS 485 

Raw sewage flow rate 60 m3 /hr 
ACF outist flow rate 30 m3/hr 
Make | Aster 

21, Drain Pit Pump 

DESCRIPTION __ 
Guantity 2 Nos, (2W +15) 

Capacity 30000 LPH 

Head 8-10M 
MOC cl 
Type Vertical Submersible Pump         

      

aH
 

Design DEt ae fa STATS an ails for CWTP - 280 KLD (SBR) 
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INTERCONNECTING PIPING & FITTINGS 

144 

  

  

  

          

  

  

  
  

          

  

  

  

  

SNGO DESCRIPTION | QTY 
i & ee 

1 UPVC Piping & Fittings for All Water Lines [0 S808 

: ERE os ps 1 Lot 
MS Elass ‘B’ Piping & Fittings for Air line 

ECALS 

S.NO, ELECTRICALS DESCRIPTION QTY 

. All interconnecting cables and cable tray 
q alae 2 Fs 4 + 

= RARIGE eae EE? i Within the plant room area anil 
Floor standing, Non Campartmentalized 

2 Electrical Control PLE Based Panel for all pumps, blowers 1Noa 
Panel - STP with in the 

:Plant room area 

INSTRUMENTATION LIST 

SNO DESCRIPTION QTY 

1 Level switch for Collection Tank, Filter feed tank and Treated 3 Nos, 

water tank J 

Z Pressure Gauges for ail pumps & Blowers cael             
  

   



  

aTTRTTY Varese, 
Muk VA Tw RS 

The follawing civil werks shal be in Client Scope. (Tentative) 

  

  

  

  

  

  

  

  
  

  

  

  

  

        

Sl.No Unit Size | 280 m?/day capacity Quantity 
i. | Bar Screen Chamber 0.990 Cum iNg. 

Z. | Of & Grease Chamber 72.00 Cum iMa, 

3. | Collection Tank 140.00 Cum 1No. 

4. | Flash Mixer Tank 5.00 Cam 1No. 

5. | Flocullator Tank 20.00 Cum 1No. 
6 {SBR Tank-I 1415 Cum 1No. 

7, 1 SBRTank- I 115 Cum 1No 

8. | Filter Feed Tank 100 Cum 1 No, 

9. | Sludgr Uslding Tank £0 Cum LN 

10, | Treated Water tank 169 Cum LN 

11. | Civil Platform ‘for Pumps, - LN 
Blowers, Filters & Panel         

    — . an 

Leslie TOWTP — 260 KLD {SER} 
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DESIGN BASIS & TREATED WATER OUALITY 

Try ICRI o AAT Th ACE? OTT A OT. CHARACTERISTICS OF RAW SEWAGE: 

We have considered the following parameters te design the above system based on the 

information provided by you. Any changes in the water quality will affect the plant 

147 

  

  

  

    
            

performance, 

SiNo | Parameters Unit Design Considerations 
1 Biological Oxyger. Demand, BOD mg/l 350 

F Chemical Oxygen Demand, COD mp/i 450 

3 Total Suspended Solids, TSS mg/l 200 

4 | pH | mg/l 6.5~8.5 

INFLUENT FLOW DATA 

Flow rate, pressure and temperature required at the inlet of the equipment 

  

  

  

  

  

  

  
      
          
  

  

  

  

  

| SLNo | Parameters Unit Design Considerations 

L Average Design flow rate m3 /day 200 

2 No of Reactors / Basins Z 

3 No of Batches 3 

4 Average Flow rate Per Basin m3 /hr 35(Rounded Off} 

5 Inlet Pressure Bar By Gravity to Screening 

6 Temperature Deg t 22-35" 

7 Design Bioreactor Temperature Deg t 22-35* 

* Client shall be conform the Assumed Values 

TREATED WATER QUALITY 

SINo | Parameters Unit Design Concentration 

1 Biclagical Oxygen Demand, BOD mg/! «20 

2 Chemical Oxygen Demand, COD mg/l <100 

3 Tatal Susnended Solids, TSS m/l «30 

4 |pH 65-85             

® The Water analysis is no worse than that provided for design the system, 

s The Plantis operated strictly in eccordatice with the operating instructions being furnished 

by us, 

  

Design Details for STP - 200 KLD (SBR) & UF tn
 i
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ANNEXURE - IT 

PROCESS DESCRIPTION 

The raw sewage is collected in the collection sump. Then it is pumped to the aeration tank. The 

aeration tank is provided with the fine bubble diffusers which will produce fine bubble through 

an air blower. Effective cxidation of BOD/COD happens, The sewage is treated in batched and 

has the necessary instruments for the sequential operation. The process is as explained below; 

    

  

  

     

influent 

waslewaler %, | BILL 

fh Capea | ing 
+ Mixing aA 
+ Aeration REAGE 

Waste : et es sludge| | fee 
Mpc se * Bina 

+ Faixing — oo, = Misin 
> Aeration Sah ~ £ + Acration 

La 

BECANT Aroma SETTLE 
Treated = 7 ae a 

wastewater Levante ee 

- Nixing - Mixing 
— Aeration ~ Aeration 

iopor Prassa of the SER operational cycle 

BASIC TREATMENT PROCESS 

  

; woe Vee fae ' ; _ Design Details for STP - 200 KLD (SBR) & UP - 156 KLD F         
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Operating Sequence for SBR, 

  

iver! ‘alee = . 
e) Atir Ono 

as e - 
Add Suferrate 

‘s Air Gnyiyeis 

a Reaction Tae 

a Air OF 
on) ; cemie- 

fir OF | 

“E 

Remove Tass: 

  

ar OFF 

‘Hasre Shedye   

  

| - 7 ‘ aie   
FILL 

During the fill phase, the basin receives influent wastewater. The influent brings food to the 

microbes in the activated sludge, creating an environment for biochemical reactions to take 

place. 

REACT 

This phase allows for further reduction or “polishing” of wastewater parameters. During this 

phase, no wastewater enters the basin and the mechanical mixing and aeration units are on. 

Because there are no additional volume and organic loadings, the rate of erganic removal 

increases dramatically. Most of the carbonaceous BOD removal eceurs in the react phase.       
  

 



      

1.50 

  

SETTLE 

During this phase, activated sludge is allowed to settle under quiescent conditlons—to Mow 

enters the basin and no aeration and mixing takes place. The activated sludge tends to settle as 

a flocculent mass, farming a distinctive interface with the clear supernatant. The sludge mass is 

called the studge blanket. This phase is a critical part of the cycle, because if the sulids do not 

settle rapidly, soine sludge can be drawn off during the subsequent decant phase and thereby 

degrade effluent quality. 

DECANT / DRAW 

During this phase, a decanter is used to remove the clear supernatant effluent. Once the settle 

phase is complete, 2 signal is sent to the decanter to initiate the opening of an effluent- 

discharge valve, There are floating and fixed-arm decanters. Floating decanters maintain the 

inlet orifice slightly below the water surface to minimize the removal of solids in the effluent 

removed during the decant phase. Floating decanters offer the operator flexibility to vary Flt 

and draw volumes, Fixed-arm decanters are less expensive and caii be designed to allow the 

Operator to lower or raise the level of the decanter. It is optimal that the decanted volume is the 

same as the volume that enters the basin during the fill phase. It is also important that no 

surface foam or scum is decanted. The vertical distance from the decanter to the botiom of the 

tanix should be maximized te avoid disturbing the settied biomass. 

IDLE 

This step occurs between the decant and the fill phases, The time varies, based on the influent 

flow rate and the operating strategy. During this phase, a small amount of activated sludge at 

the bottam of the SBR basin is pumped out—a process called wasting.     
 



    
  

The clear water averflowing from the secandary treated sewage is collected in a tank called 

clarified water Tank. This water is generally have desired characteristics required for water te 

be used on irrigation iand with 92-95% of BOHDS removed, 

However, for reuse and reclamation of treated water for landscaping, gardening, A/c» make up 

and toilet flushing the tertiary treatment is carried out with the following units, for further 

reduction in TS8, BGDS, odawr and colour. 

PRESSURE SAND FILTER (PSF): 

The treated effluent from the sump is pumped to pressure sand filter. This is a pressure vessel 

equipped with a perfarated under drain slated, filtered with polystyrene strainers filled with 

iging of graded gravel / sand, The suspended particulars arc arrested and the 

clean filtered water coming out form pressure sand filter is led to ACF filter for further 

treatment, 

ACTIVATED CARBON FILTER {ACF}; 

The filter water from the PSF passes through the activated carbon filter, which is again a 

vertical pressure vessel equipped with perforated plate with polystyrene strainers at the 

bottam and iop perforated hrass strainers, In between is the filter media comprising of 900- 

1000 mm activated carbon granules over a bed of graded gravel, 

In ACF any odour and to certain extent colour in the wastewater is absorbed by the carbon and 

the filter water is absolutely sparklingly clear. 

CHLORINATION: 

A on line chiorinator is provided at the outlet of the ACF, on switching it on {ft automatically 

injects the hypochlorite solution into the filter water coming out of ACF at desired rate, this 

hypochlorite solution acts as 2 disinfectant in the filter water and thus ensuring filtered water 

is harmless for skin of the persons who come in contact with it. 

  
  

  

LSA 

   



      
  

a 

VAL 

  

f PVT. LTD. 

STEM: 

UV technology has been trusted as a safe, cost-effective way te purify water and eliminate 

harmful microorganisms. It is a proven EPA endorsed technology that is currently being used 

by thousands of cities, bottled water manufacturers and homeowners around the world, 

Chemical free: UV provides water purification without the addition of harmful chemicals such 

ag chlorine, [t also avoids the potential of generating harmful chemical disinfection by products. 

Recent EPA guidelines are forcing cities across the United States to reduce or eliminate the use 

of chlorine for exactly this reason. 

Taste & odor free: UV does not change the taste, odor or color of the water. 

More effective than chlorine: Urlike chlorine, UV systems are effective against both 

Cryptosporidivm and Giardia, 

Compact and easy to maintain: UY systerns will occupy minimal amount of space with the 

only maintenance being replacement of lamp after prescribed running hours. 

EXCESS SLUDGE DISPOSAL: 

The settled activated sludge fram SBR Tank is sent to Sludge holding tank / Sludge drying bed, 

The excess sludge generated is sent to filter press /sludge drying beds where dried sludge is 
Li) PU pili 

produced. Such dried sludge is good manure and used for plani and trees. 

TREATED WATER TANK: 

After chlorination and UV disinfection the treated and filtered water is collected in Treated 

water Storage Tank (TWST}) and further pumped to Ultra Filtration Plant. 
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¥ 
  

    Filter press   
  

Filter Feed pumps 
  

\ 
  

Pressure Sand filter 
  

  ¥   

    

      
  

Activated Carbon Filter 
  

  

  * 
  

Treated water tank 
  

  

  ¥ Ultra Filtration Plant 
  

    
Gardening   
  

    

    
       



    
  

ANNEXURE -IV 
TECHNICAL SPECIFICATIONS 

Detailed Specification for Equipment: 

1. Bar Screen 
  

  

  

    
  

NESCRIPTION ! 

Quantity i lt No. 

Size 900x900 mm 

Tyne Flat screen 

M.0.C 55 304 
  

2. Raw Sewage Transfer Pump 
  

  

  

    

  

      
DESCRIPTION 

Ory. 2 Nos, (1W +15] 

Each Flow 35 m3 /Hr 

Head 8-10M i 
MOC Cast fron 

Type Submersible pump 
  

3. Air Blower for EOT, SBR & SHE Tank 
  

  

  

  

  

  

  

          

DESCRIPTION | 

Quantity 2 Nos, (1W +15] 

Capacity 220 m3/fr 
Head 5M 

Type Rotary twin lobe 

Type of Drive | ¥ Balt Brive 

Type of Motor | Scuirrel Cage Induction 

Motor 

MOC ci 

4, Diffused Air System for Aeration Tank 

a, Coarse Bubble Diffuser for EQT & SHT 

  

  

  

      

DESCRIPTION 
Quantity 1 Lot 
Size 90 Dia x 800 mm long 
Type Fixed   
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b. Fine Pore Diffusers for SER Tank 
  

  

    

DESCRIPTION 

Quantity i Lat. 

Size | 90 Dia x 1000 mm long 

Type | Fixed .   
  

&, Decanter Mechanism (Motorized Actuated Rutterfly Valve) 
  

  

  

  

      
  

DESCRIPTION 

Quantity 2 Nos, 

Capacity 35 m3/Hr 

MOC cI 
Type Mozorized Achiated 

6. Return Sludge Pump 
  

Run reg a 
DEQUBIT £ Ly 
  

  

  

      
  

  

  

  

  

  

    

Quantity 4 Nos. (ZW +25) 

Capacity 10 3 /Er 
Head 8-10 mtrs 

MGC ict 
Type | Submersible pump 

7, Chiorine Dosing System 

DESCRIPTION 

Dosing flow range 0 ta 4 LPH 

Oty LNa, 
Min, Actuating Pressure 0.3Ke/cm2 

Max. Working pressure 5 Ke/cm? 

Max, Temperature 5aC 
      
  

  

  

  

  

  

  

Dosing Tank 200 Ltrs. - 1 No, HDPE 

8, Filter Feed Pump 

DESCRIPTION 
Quantity 2 Nos, [1W +18) 

Capacity 12 m4/Hr 

Head 30-35 M 

Type Horizontal Monebloc pump 
MOG Gast Tron         
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9, Pressure Sand Filter 
  

  

  

  

  

  

  

  

  

DESCRIPTION 

Ouantity 1Na. 

Flow 12 m3 /Hr 
Dia i380mm 

HOS 1502 mm 

Butterfly Valve 2 Inch, MOC: CI 

Backwash Duration Onee in 4 hours 

Filtering Media Pebbles & Sand 

M.O.C Mild Steel Enamel Painted   
  

10. Activated Carbon Filter 
  

    

  

  

  

DESCRIPTION 
Quantity 1 No, i 
Flow 12 m3/Hr 

Dla 1300 mm 

HOS 1500 tram 
  

Buiterily Valve 2 Inch, MOC: Ci 
  

Backwash Duration Once in 4 hours 
  

Filtering Media Pebb_es & Activated Carbon 
  

MLO.   : Mild Steel Enamel Painted 
  

11, Filter Press 
  

  

  

  

  

    
  

DESCRIPTION i 
Type of Element P.P. Recessed 

Type of Delivery Close 
Closing Device Power pack 

Plate size 610 % 610 mm 

No. of Plates 9 Plates 

No, of Chambers _ 8 Chambers 
  

12. Single Stage Helical Screw Pump 
  

  

    
  

DESCRIPTION 
Quantity 1 No. 

Capacity S000 LPH 

Head 60 Mi 
  

13. Foiymer Dosing (Gravity) 
  

  

  

      
DESCRIPTION 

Dosing Tank 100 Ltrs. 

Moc _{ HDPE 
Tyne Gravity   
  

  

L56 
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14. Electromagnetic Flow meter (EMF} ' 
  

  

  

  

  

  

  

  
  

  

      
  

  

  

  

  

        
  

  

  

  

    
  

  

DESCRIPTION 

Size 65 NB & 50 NB 
Type Fuil bore 

Flange Mild steel 

Electrode 8§ 316 

Lining Ruboer 
Output RS 485 

Location At Raw Sewage punip 

sutiet » 2 No aud ACE 
Outlet-1No : 

Raw sewage flow rate 35 m3 /hr i 

ACF outlet flow rate £2 m3 /hr 
Make Aster 

15. UV Systein 

DESCRIPTION 
Quantity 1 No. 

Capacity 12 m?/Hr 
MOC S$ 304 
Power 1 Phase, 240 V, 50 Hz 

16. Drain Pit Pump 

DESCRIPTION 
Quantity 2 Nos. (LW +15) 
Capacity 20000 LPR 

lead i 8-10M 

Moc tl 
Type Submersible Fump     
  

  

t freees rae 3 
Design Det iar STP -2 00 KL (SR) & UP - 150 Rue 

  

   



  
      
  

TREATED WATER TANK: 

After chlorination the treated and filtered water is collected in Treated water Storage Tank 

(TWST) and further pumped to Ultra Filtration System. 

UB SYSTEM PROCESS DESCRIPTION: 

The filtered water from Treated water Storage Tank (TWST) is then passed through the latest 

state of the art ultra filtration membranes for the reduction of SDI, colloidal particles and then 

ha bacteriological contamination. The UF membranes selected are the unique Multi 

Membranes which has the highest mechanical strength than the single bore membranes. UF 

membranes are designed with a flux of 40 - 45 LMH and the membranes are operated in Dead 

End mode or Cross Flow, The backwash and the forward flush are let into the inlet of STP plant 

for further treatment. The unit is automatic operated through a PLC based control panel. This 

unit consists of Separate Chemical cleaning system where Caustic and H€] chemical are used for 

cleaning of UF membranes, 

UF - PROCESS FLOW DIAGRAM 

  

  

Activated carbon filter 
  uv ac 

    
  

& CL2 Dosing system “—_—_—_____ | 7 i a 
Treated Water Storage 

Tanit 
    

[UE SYSTEM 
i 

UY Steriliser 

4 
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UF DESIGN BASIS 

No af UF Membranes 

UF Feed flow “ 

UF Permeate flaw 7 

UF Sustem recovery - 

UF Operating flax . 

UF Membrane surface area - 

  

14,06 m3 /hr (Rounded off} 

12,50 m3/hr 

oc, 

43 LMH 

a24 Mz 

Depends on UF membrane manufacturers. 

  

  

  

  

  

      
      
  

  

  

  

  

        
  

  

  

  

  

  

      

Type of Operation # Cross Flow type 

1. UF Feed Pump 

| DESCRIPTION : 
Quantity 2 Nos, (1W+15) 

Capacity 14 m3/Hr 
Head 30M 
Type Horizontal Centrifugal, Monebiec 

MOC Cast lron 

Make ! Kirloskar 
| Power ‘S.OHP /2.2 Kw 

2. Bag Filter for UF Feed. 

DESCRIPTION 
Quantity 1 Na. 

Cavacity 15 mi/Hr 
Type Bag Filter — 100 Microns 

MOC of Housing 5S 304 

2_UF Mambrane 

DESCRIPTION 

Quantity 4ivos 
Type in to Quit 

Membrane Flux 43 LMH 
Total Membrane Area 324m2 
MOC i Moditied Pelyether Sulphone   
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4, 1F Backwash Pumn 

    

  

  

  

  

      

      

DESCRIPTION 
Quantity 2 Nos, {LW +15) 
Capacity 56,00 m3/Hr 

Head 30M 

Type Horizontal Centrifugal, Monobloc 

MGC Cast Iron 

Make Kirloskar 
Power 10.00 HP /75 KW 

5. Caustic {/ Hypo Dosing System 

  t 

  

  

  

  

  

        
  

  
  

  

  

  

  

  

        
  

  

  

  

  

  

  

  

HESCRIPTION : 

Bosing flow range Q%0 65 LPH 

Oty 1 No. (1W] 
Worldng pressure 3.5 Kg/em? 

Max, Temperature 506 

Dosing Tank 130 Lirs.- 1 Ne. 

MOC of Desing Tank HDPE 

§. Hoh Dosing System 

| DESCRIPTION 

: Dosing flow range 0 to 85 LPH 
Oty 1 No. 1W) 
Working pressure 3.5 Ke/cm? 

Max, Temperature 50.6 
Dosing Tank 100 Ltrs. - 1 Mo. 

MOE€ of Dosing Tank EDPE 

7. UF Cleaning Pump 

ESCRIPTION 

‘Quantity Ne. GW} 

Capacity 14 m3/Hr 

Head a5 M 

Type _ Horizontal Centrifugal, Monobloc 
MOC of Pump $5316 

Cleaning Tank 500 Ltrs, 
MOC of cleaning tank HDPE a     
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8, UF Sictd 

  

  

DESCRIPTION 
  

MS Fabricated sicdd 

Powder coated with 

required support, 

Pneumatically Operated 

Butterfly Valves, Flow 

meters and accessories of   
complete 

9, Air Compressor 

  
Ultra Filtration unit | 

ws
 i 

  

DESCRIPTION 
  

NS, 
  

| Quantity 
Time 
ee 

    
Suitable for providing air for Pneumatic 
operation   
  

10, UV System 

  

DESCRIPTION 
  

Quantity i No. 
  

Capacity 12.50 m3/Hr 
  

Moc 35 304 
    Power   1 Phases, 240 V, 50 Hz   
  

Pin a = oe fn OT 
VESi sl weidis iol STP - 200         
  

Lod 

   



  

  

  

      
  

  

  

  

  
  

          
  

  

  

  

  

SNOG PESCRIC LGN QTY 

dt Mitel ae emmy Sane ATT TAF. 7 1 Lot L UPVC Piping & Pittlngs for Al Water Lines 

ELECTRICALS & INSTRUMENTATION LIST 

S.NG, ELECTRICALS DESCRIPTION QTy 

i | Cables & Cable Tray | interconnecting cables and cabletray 4 at 
VRULSLLE Lit padbat A wthehdl ci Oct 

. s Non Compartnentalized, 

2 Electrical Lone ol PLC Based Panel for UF LNo 
Panel - UE 

3 Pressure Gauges for all pumps blag 

4 Rota meter at UF Permeate, Bacicwash & Cross flow 3 Nos 
| 

INSTRUMENTATION LIST 

SNO DESCRIPTION QTY 

. ee in sat 2 Nos. 
1 Level switch for Equalization Tank and Treated water tani 

1 Let   
2 | Pressure Gauges for all pumps & Blowers     
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Sm oe 
  

  

  

  

  

        
  

  

  

  

          
  

  

  

      

IN TERLONNELIING Firing & Fir siNGa 

SNO DESCRIPTION QTY 
- a 17. 

1 UPVC Piping & Fittings for All Water Lines a 

"DY? Dita. 2 ee ~ Ate ye i Lot 
2 MS Class ‘5’ Piping & Fittings for Air line 

ELECTRICALS 

S.NG. BLECTRICALS DESCRIPTION aTy 

1 | Cables & Cable Tray All interconnecting cables and cable tray ike 
Within the plant room areca 
Floor standing, Non Compartmentalized 

3 Electrical Control |PL€ Based Panel for all pumps, blowers iNe 
Panel ~ STP tith in the 

iPlant room area 

INSTRUMENTATION LIST’ 

SNO DESCRIPTION QTY 

4 ee ok GG WEE ipsa seme ape oneim es 4 Nos 
i Levei switch for Equalization Tank and Treated water tank 

i Lot 
2 Pressure Gauges for all pumps & Blowers   
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The Following civil works shall be in Client Scope. (Tentative) 

  

  

  

  

  

  

  

  

      
  

    

    
      

SL No Unit Size 200 m3 /day capacity Quantity 

i 4. | Screen Chamber 6.90 Cum No. 

Z. | Grit Chamber 2i Cun iNo. 

3. | Equalization Tank 100 Cum INo. 

4, | SBR Tark-I ~ 95 Cum No 

5. | SBR Tank - il 95 Cum 1No, 

4 | Decanting Water Tank 70 Cum iMa, 

7, | Sludge Holding Tank 35 Cum iNo. 

8 | UF Feed tank 75 Cum 1 No. 

9. | UF Treated Water tank ioo Cum ino. 

10. |} Civili Platform for Pumps, - ~~ 1No, 

| Blowers, Filters & Panel i 
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   CHENNAI METROPOLITAN WATER SUPPLY AND SEW 

Mo. 1, Pumping Station Road, Chintadripet, Chennai-600 002.    ‘ New No.227, Il Avenue, Near 12" Main Road, Crap AREA ENGINEER-Vil 
pee ORE Anna Nagar, Chennai-4o. 

Lr.No. CMWSSB/Area VIINSPL /2020 Dated: 17.11.2020 

To 
K. Ravichandran, B.E., 
The Executive Engineer & ADO, 
Tamil Nadu Housing Beare, 
Anna Nagar Division, 
Thirumangatam Shopping Complex 
Chennai — 800 101. 

Dh oe ee oe Aine 
PCS Se oe Sy 

Sub; CMWSSE = Area Vil] ~ Dapot-100 - Providing water and sewer facility to proposed 

Constructian of mixer use residential buliding at s.ne:2, Block no-4 of Arumbakkam 

Village — Egmore ~Nungambakkam Taluk- Chennai District - Requisition of water 
supply and cisposal of sewage — In Principal approval obtained from Management 
Commitiee -Reg. 

Ref: ¢.Lrno: AND/PLOy849/2016 Date 26.56.2020 
2. OMWSSB/ Area VUL/ Depot. 100/2020 Date. 67.08.2020 
3, DONG: 516591 Date. 27/08/2020 for Rs.1,18,000/- 
4.MD aporoval copy, dated.17.71.2020 ° 

retiree 

na e 

. gee ‘i _ With refevence to the 1“ cited, the Management Committee has approved the 
proposel of Tamil Nadu Housing board has proposed io construct the mixed use development 

(2B+P+18 floors each) wiih each 152 residential dweiling uniis totalling of 304 uniis at s.na:z 
block no: 4 of Arumbakkam village, Eqmore — Nugambakkam Taluk Gnennai District. For the 
above proposed residential building TNHB has requested consent letter for water supply of 
S350KLD and far the dispesal of 290KLD sewage in the CMWSSB sewer system. 

Hence, you aré hereby requested io deposit of Rs. 4,70,05,460/ ¢ Rupeps Four 
Crores Seventy Lakhs Five thousand four hundred and sixty only) to CMWSSB at the earliest 
so as fo fake up the war of providing water and sewer facility to proposed Construction of 
mixed use residential 5uilding at s.noi2z, Block no:4 of Arumbakkam Village — Eqmore - 
Nungambekkam Taiuk- Chennai District, \ 

i 
x 

“AREA ENGINEER-Vill 

Scanned with CamScanner



  

   

  

= ZZAGENDA FOR MANAGEMENT COMMITTEE BY CIRCULATION 

CMWSSB -— CE!O&M} Area-Vill ~DAE -22 -Depot 100 — proposed- 

construction of mixed use residentai buiiding at s.no.2 Bick no.4 of 

Arumbakkam Village - Eamore - Nungambakkam Taluk- Chennai 

Nistrict - Requisition of water suppiy and uisposai of sewage — in 

principal approval called for — furnished - approval — requested 

regarding, , 

-p00- 

The Tamil Nadu Housing board (TNHB), Chennai - 101 has proposed to 

construct the mixed use deveiooment consisting of a commercial block (28+G+22 floors) 

2 Residential dwelling units totalling blocks (2B+P+19 floors each) with each 152 residential 

Siweifing units totaling of 304 units at s.no:2 block no:4 of Anumbakkam village, Egmore ~ 

Nungambakkam Ta'uk Chennai District. For the above proposed residential! buffding TNHE 

has requesied canseni ietter for water supply of 3S0KIN and for ihe disposal of 2S0KLD 
sewage tn the CMVVSSB sewer system. 

at on the above, if has heen raquested to remit an amount of 

Re 1.00.000+ plus 18% GST to CMWSSE8 towards the processing fee scrulinising ine 

proposal vide reference 2™ cited above. Accordingly the TNHB accepted and paid an 

amount of Rs 1,48.000/- (Rs 1,00,000 418000 for GST) vide D.D.no 516591 

Date: 27/08/2020. IC!C!] Bank and the same nas been remitted in to the CMWSSB Account 

Accordingly it is proposed to supply a SS0KLD of treated water supnly through 

the 106mm dedicated main tappec from the 750mm Dia feeder main available at ihe 

poonameailiee High Read by provicing AMR water meier io monitor the supply of water to the 

consumer. 

Regarding ihe disposal cf sewage, the tote! expected quantity of sewage 
generated fram the 3 blocks cf the sroposed construction apartments is 256 KLD, Hence ii is 
proposed to provide the 200mm Lia dedicaled sewer pumping main from the Proposed site 
io the koyambedu sewage treaiineni pian intet chamber. 

The above two process are to be carried oui as deposit work. The amount will 
be deposited by TNH3 to the CMWSSE to meet the expenditure. 

The board in its resolution no 26/2013 dated 13.35.2013 has authorized the 
management somniniitce for giving iN PRINCIPLE approvai for the propased construction 
seeking approval from CMDA. 

Scanned with CamScanner 
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n these case, the “In principal approval” request his 

1. To supply 380KL0 of water through the dedicated water main of 100mm Dia 
fanping fram 750mm Dia water main available at noonamalles high road. Tone Se 

2. le disposal of 290KLD of sewage generated from proposed residential site of 
TNHE pterped through 200mm Dia dedicated pumping main from proposed 
residential sile to Ihe koyambedu sewage treatment plant. 

inder airculation for The subierié re al ate eee is iM 

Me Bie 
1 t 

Secy-cum-G.M, MANAGING Dt fro 

approval. 

x do 

Signature 

Soca a 
S.No | Name of the Director 

i Thi TAK 
| Thiru. Hariharan... 

is Managing Directar, 
; CMWVSSH. 

| Dr T Prabhushantar, | A.5,, 
| Executive Direclor, 

| CMYWSSB, 

{ Jrinm 4 Muthuhumeraswamy MAM, 
| M.Sc..M.Com..MBA, Ban PCDCA 
| Addl. Secretary ta Gavt., 
Finance Director / 
Chief Controller of Finance ic., 

CMWSSB. 

‘ Tintru Rah ee AGS mm, Boe + 

    

4 \ ENGINSEeinGg Cerecior, ) 
\ | CSS. 

\- Thiru A Nafasintien, 

\ os 
I 

| 

1 
i 
i 

| 
Chief Engineer (O&M-i}, 1 zi z 

CMSB, pS . 
| Thru & Govindarajalu, M.Sc., B.Ed., | ‘ 

' 
i 
| 

1 istrict Revenue Officer / 
PBevey OF en aes OB Sewn a ery 
uae. oy be ha aT Sete | LE 2d wiert aq 

| CMWSSB 

+e
 

Seanned with CamScanner
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  CHENNAI METROPOLITAN WATER SUPPLY AND SEWERAGE BOARD 
ABSTRACT OF THE FOREGOING ESTIMATE 

Hame of Work: Providing water and sewer facility to proposed TNHE mixed 
construction Anartmants In Depot-100, Area-Vill 

  

  

  
  

          

  
      
    
  

  

    

  

        

  

  

  

          

  

      
            

E 

S.No. Description of works No. or | Rate | pay |__Amount 
Qty | Rs Rs 2p 

Prewitina 900rearn dis caver Arena main 
| sae eg ee eer Ee 
| {0 Propose VMMS MXEG COnStuciGn 

| 1 \Aparme ns from PH road to Koyembedu 10443000.00 
\ Sewage Treatwiant Plait (A) 

J 

Providing Water Supply te proposed TNH 
2 Mixed Construction Apartrent at §$7000.00 

Poonamailee High Read (BY 

\ % jSub-Tatel tat) 44900000 90 
| ee: ,oe 4 

| 4 leontingencles at? 5% (approx) | 275000 ol 

a —_— ocemceneal 

6 _[Tools & Plants @ 7% 112750.00 
7 

OC TNEWE 7% __.. qT 41... LL... 172750,00 

8 iS;eparation of Estimsie @ 2.5% 281875.00 

: Supervision Charges @ 15% 1691250.00 

10 
Tote: 13473625.00 

 lsoste a% 808417.50 
Le , eo 
| = ISGST @ 6% 808447.50 
| f 

| " leant Total 150904680.00 

\ 14 |Roed Cut Resturstalion Charges 31500009,00 
\ 18 __justeresean tems i 418000,00) 

TOTAL |__avagsase.co}     
  

( Ruppes Four Crores Seventy Lakhs Five Thousand Four Hundred and Sixty Only ) 

Noe 32 
“A 

a 

Oo i 
JEG 

“Scanned with CamScanner 
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Bs 
1 

jhe Exeuuive 
henciwive Eiguece 

Zene- Vill 

Greater Chenaw Corporation 

S6B Pula Avenue 

TNH Anna Nagar Dvisias 

Thirumangalam 

Chennai ~ 600 104 

Shenay Magar 

Chenna: - 2 030 

Zo VLC NO SPL 2625 

Rel 

Dated 1611 2020 

Greater Chennai Cerperstion ~ Zone VIN, Drasien- 199 ~ Proposed Consiructhan 

of mixed use development st $ No 2. Block No 4 of Arumbakkani Village - 

Treated Grey Water to be used in the Onision 100 Parks and nearby Anna Nagar 

- Consent Letter Furnisned Reg 

SE&ADO! Anna Nagar Division Letter No’ AND/nlg/650/2018, Dated 15 11 2026 

In Ihe reference cited letter, EE&ADO/Anna Nagar Dwision has requested consent lsiter 

for the utization of excess Z90KLD Treated Grey Waler lowards He usage m the nlantation of 
aes oh anil satis i eB 

pants A jhe division 106 Dain anid nea uy aitcan (pain cwry Anna Nagar Wc eS moiniained ws 

the Grealer Channa: Corporation in this regard. it is informed that Greater Channa: Corporation 

15 gecsonna the utilization of Excess 290KLD 7 treated Grey Water to tha raspecive adiacent 
ek. 

Division. 100 and nearby areas fram the 304 residentai Duiiding ai Atumbakkam Village and 

necessary consenl 1S Nereby issued as ‘equested The treated grey water should meet the 

raguirement and specifealions as per norms in order to make it [it for Ihe plantation usage 

TNHB should abude to the nufes 2s mentioned in the reference ielter. 

  

4g he i acl te * Phas eae 

‘ rotate LS ote Executive ErciearPone OB 

a . ae Greater Chennai Corporation 
as peat



BUDGET FOR IMPLEMENTATION OF EMP 

The cost to be implemented cn environmental management pian for both capital and 

recurring phase, 

Tahle - Environmental Management Plan - Canital Cost 
  

  

  

  

      
  

  

  

  

  

  

    
  

  

  

  

  

  

  

    
                

  

  

  

  

  

  

      
    

Faq T 

ite Description Quantity | Rate | Cost daihs) 

1 | Solid Waste Management 42.3 

Organic waste convertor 2 Nos 36 

Civil 3 

Dumper Bins i 

| i} Bins of 50 tits with wheets (i no/50 dweitings) - - A741 

1 ii) Dumper Bins with wheet of 2 cum capacity éhos | 6.05 6.3 
| 2 | Greenbelt Development 3.2 

ij Saptings ana Associated works 420 Nos | 400 1.6 
ij) Tree Guards 420 Nos | 400 1.6 

2 | Enersy Conservation measures 51 

i)Salar street Light 150 Nos | 6.12 18 

ii) Solar Rooftop PV 31,5 
i ii) Installation Cost = = 4.5 

Po oD Ralnowater harresting 79,45 

i RWH Sumos & Starm water drains - = 78 

RWH Fits 29 Nos | 0.05 1.45 

5 | Grey water treatment plant (280 KLB) 7 - 170 

| 6 | Sewage Treatment Plant (200 KLD) 1 : 150 
7 ; Diesel Generator 46 

4 Nos. of DG Set (1500, 2000 KVA each 2 Nos.} 4 Nos. 1 40 

Stack with acoustic enclosure 4 Nos 1.3 6 
Total 541.95 

Table - Environmental Management Plan - Budget (Operaticn) 

3. 

N Description Oty Rate (Rs.) | CO. 
= {eaniis; 

1 | Solid Waste Management 4 

i Organic waste Converter - , 1.0 

i Door to Boor Collection -Garbage - - 1.0 

Maintenance * - 2.1 

2 | Greenbelt developments 5 
Gardener & maintenance (i No for every z {2006 2.85 
2500sq. mts) 

: 3 | Sewage Treatment Plant (200 KLD) 12 

i Power consumption cost & KW 8 5.1 
‘ ¥ 22 Are 

i x 365 days         
  

Lgl



  

  

  

  

  

  

  

  

  

  

  

      

  

  

  

  

  

  

  

              

Man pewer cost 2x12 16,506 3.9 
months 

Consumables / Chemicals Z 

Miscellaneous 1 

4 | Grey water Treatment Plant (286 KLD) i4 

Power consumption cast 10 KW 8 6.5 
x 22 hrs 

x 365 days 
Man oower cost tee 16,500 a8 

months 

Consumables / Chemicals 3 

Miscellaneous 1 

5 | Env. Manitoring 1.8 

Sampting - waste water (once in month) 24 4250 9.3 
Water - once in 3 manits (3 Nos x 4} 12 5000 0.6 

Air - once in 3 months (4 Nos x 4) 16 3000 9.5 

Noise - once in 3 manths (4 Hos x 4) 16 1000 0.1 

DG Set {once in month) 24 1400 0.3 

6 | Rain water harvesting (maintenance) 1.6 

7 | Disposal of treated waste water 36 

Cost for disposal ~ 36 
8 | OG Sets (maintenance) 19.32 

Diesel Cast (During power off} 14,52 

Maintenance 4 10000 per 4.80 
ranth 

Mait power cost 2x12 12,000 3.0 
months 

Total per Annum 91.72   
  

LEZ



SOLID WASTE MANAGEMENT PLAN 

SOLID WASTE GENERATION DETAIL   

  

  

  

  

  

  

  

Block I - Commercial 5540 0.2 1108 

Block ff - Residential 912 0.6 547 

Block lil - Residentiat a2 0.4 547 

Visitors 182 0.2 36 

Total 7,546 2,239             

Note: Quantity of per capita ner day waste generation 

1.9 - 9.4 ke for residential davalanment 

0.05 - 0.2 ke for visitors, 

  

      
  

    
  

            

1 Biodegradable 896 Organic Waste Converter 

Non- 

Zz Biodegradable 1,443 Authorized Recyciers 

Dried & Used as manure for greenbelt 

| 3 STP Studge 23 development j 

Note: As per NBC 2016, aut of total solid waste generated 40% - organic and 60% - inorganic 

Wastes generaied frem the households will be segregated into Bio degradable waste and 

Le Th + wet lee tee ee be ela wana oc OoCUpans, Th Ou eche en Gis. tric non- BIG degradable waste in the sau 

wastes from such bins are collected separately on daily basis by the agency dealing in 

collection and disposal o* garbage. The Bio degradable waste will be converted into manure 

using OWC & utilized for greenbelt development. The non bio degradable waste will be 

Lh
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Organic Waste Converter: 

wed. Oruanic Waste Cotverter (OWC) fs a cumpusting inachine which is Used to effectively 

dispose of organic wastes (food waste and other biodegradable wastes) resulting in volume 

et the neared ue Ine btah syinlier porn ee re 
Mee tA FP PRR PRIA PEPE RQ NRE Dp tee EE rte STE LE ho 

organic manure which can be used instead of chemical fertilizer to gardening, tandscaping 

and agriculture purposes. 

  

ar 
  

Modei Capacity Dimension, mm | Power 
  

        Compost 24-400 | 400-450 kes/day | 3300x 7500x1500 | 17 KW 
  

Process af semi-autamatic campasting machine is as under: 

dation of waste. 

« Feeding of segregated organic waste into composting machine. 

* Shredding of waste and adding Bio-culture as Suggested. 

» Processing of waste into compast machine 

» Ready compost for use, 

Salient features and advantages: 

@ Fully Automatic and compact in size.



Processes all types of organic waste (kitchen waste, paper waste 

wee 
TVELGUL fo 

Volume reduction of arganic waste into high quality compost. 

Ready compost in 24 haurs 

at
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& garden 

in-house waste management reducing dependence on any outside agency.
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ook Supply Burra UNDCR TEC LICCNGOS PROB Of POR TATA CONSULTING CMGINTORS LIMITCD - BANGALORE GN QI VG17 

fs } Sanitation system for internal cleaning of 
chures, with savinklers at every floor intake 
level, with disinfectant cleaning, which may 

preitrably be automatic La operation, 

bi Exhaust sysiem with 25 to 35 airchanges per 

hours 

c} Discharge end Tire resistant door; 

d) Chute may be of masonry, RLC.C. pips, 

asbestos cement pipe or suitable non-eprrgsive 
roaterial, preferably stainless ateeL Lt should 

be rigid with amaoth internal finish, Ligh 

duccility end atkali/acid resistant propecties 

{see algo good prestice [9-3(2)]1: 

<)) Ping radtag shall comply wid 34,63 of Pad 
‘Fire and Life Safety’ of the Coce: 

& Cire sovinklers shall be provided inside chute: 

8) “Vent shall be trstaiied at root level wo remove 

foul smell and gases generated: 

h} Chute should discha:ge to wolley directly: 

J) Necessary gaftomation of the system ray be 

plunzed ta avoid malfenction sy manual 

OSEratiOi;, Gira 

k} 6All care shall be taken for ensuring 
shies t6 the ches for scrssce wurk atamesibility to thc chute tor porsona with 

    

disa 4. Tro GBGnng GF sac idee anan hot 

be higher than 700 mm and uhere shall be ¢ 
clear space of minimum 1 400 xm * 

1500 mmin front of the chute opening io gair 
easy arcess even far persons using 

wheelchairs. There may be high oalour 

contrast provided around the chute opening 
to make it easy to identify i. The flooring in 

front of the chune apering may be texturaily 

lighly dittereat trom the rest of the floor. 

43.3 Refise Cailection Chambhar 

The collection chamber may be located in ground ficor 
or basement level, provided apprapriate arrangement 
ig made for drainage of the collection sit by gravity 

flow to ensure its dryness, an appropriate ramp access 

is provided for conveniot removal of garbage from 
the collection pit, and satisfavtory ventiiation is 

provided for escape of aa and odour, 

  

The floor of the chamber shell be srovided with 

deainage through a 100 mm ctameter trap and screen 
ip prevent any solic ma‘ters lowing into the drain and 

the drain shail be connected to the sewer line. The fioor 
shall be finished with smooth hard surface for 

ranvenient dluaning, 

The batebt At ths oe lewrigit chain ber aid yearend 

  

      clearance under the buiiom fevel af werduse chute shall 

be such that the garbage wolley cen be conveniently 

placed, 

The collection chamber shall be provided with 

appropriate shutter to prevent access of scavenging 

animals like cattle, dogs, cats and rats. 

4.3.4 Refise Collection Ronn 

The reise coltection room should be planned iu ground 

or basemeul level with appropriate ventilation and 

proper drainage, The roam should have access for 
wabtele or tralisr Gamefer 6f perches vehicle or troHay transfor of garbage, 

4.3.5 See aiso ntecepted standards [2-339]. 

4.4 Dumb-Waiter or Service Lift 

tn high rise buildings with mere than 3 storeys, 

eicctricaity operated comb-waters may be used for 

entrying domestic garbage in packets or closed 

containers. For handling of garbage by dumb-waiters 
Se a se he ee a Lee ta be fa, ERE eee Sie Ge ett Rete ae eS 
provided cither at ground fieor or basement fevet and 

the provisions of garbage collection chamber for cliute 

as civen in 4.3 shall apply. 

35 ASSESSMENT OF PER CAFITA WASTE 

QUANTIFY 

§.1 For purposes of this Section, the fallowing 

municipal refuse seneration rates are recommended: 

a) Residential refuse :0.3 to O.bikeg/capita/day 

b) Commercial refuse : 0.1 to 0.2 Ke/capita/day 

c) Streetaweepings =: 0.15 to 0.2 ka/capita/ 

day 

ad} Instititional refuse 9: 0,05 io $2 ke/capita/ 

tlay 

Out of the lotal sold waste generated, 4) percent may 

be falcen as organic waste and GY percent as morganic 

waste. The knowledge of’ chemical characteristics of 

Waste Is important tor selecting and designing the waste 

processing and disposal facilities, 

§.2 These generation rates are subject to considerable 

site-specific factors and are required to be supported 
by field data. The waste contains a high percentage of 
ash wna fine earch. The calorific value of Indian solid 

wants vation Ustiyeoa SU0 aus 1 UeU Ryui/ky ame ihe 
density varies between 300 and 500 kgAn?. 

5.3 Other than municipal solid waste, the following 

types of waste may also be generated in urban centers: 

a) dJndustiviai waste —- Hazardous and non- 
hazardous waste from industrial areas within 

municipal liiis, 

bb) Bio-medicul waste = Waste from hospitals, 

slayghter hoses, ets, 

oc} Thermal power plant waste — Fly ash from 

coal-based eleeiicity generating plant wicin 
municipal lintits. 

TART ¢ PLUATRING SERVICES (NCLUDING £OLIN WASTE MANAGEMENTS — 2 

SECTION 1 SOLID WASTE MANAGEMENT 
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CHENNALMETROPOLTTAN DEVELOPMENT AUTHORITY 

Thalamuthu Natarajan Buiiding, No.7, Gandhi Invin Road, Eqmare, 

Phone : 2841655 Fax: 91-044-28548416 

E-maik msemda@in.gov.in 

  

Web site: www.cmdachennai.gov.in 

Mevaloomert Cheraes Letter} 

File No. =: CMDA/PP/HRB/Ni0296/2020 Date : 09 Ostoher, 2020 

To 

The Executive Engineer, 

Tamil Nadu Housing Beard, 

Anna Nagar Divisian, TNHB Complex Building, 

Thirumangalam, Chenna’ — 40. 

Sir, 

Sub: CMDA —.Area Plans Unit -MSB {North} Division ~ Planning Permission Application is for the construction of High 

Rise Commercial cum Residanial Groun Davalooment viz_, Bleek — 1: Double Ragement flonr + Ground floor + 

ig floors — Commercial Office Buliding; Combined Goubie Gasernent foor ior Tower - 2 & 3; Tower - 2: isi floor 

to (oth ficor — Residential Tawer wiih 152 Dwelling units; Tower— 3: fst floor to 19th Moor — Residential Tower 

wilh 152 Dwailing ua (Tosiy 304 Dwelling uniis) al Cid S.Neos. 2487, 2, 3, 5, 250/4, 2,3, 4,5, 6, 257, 262/24, 

T.€.No.2, Block No. 4 of Arumbakkam Village, Aminjikarai Taiuk, Poonamaliea High Road, Greater Chennai 

Corporation, Chennai applied by The Executive Engineer & ADO, Tamil Nadu Housing Board, Anna Nagar 

Division ~ Remittance of DC & Other Charges - Advice sent - Reg. 

Ref. 4) Plenaing Permission Aoplication roecived in SOB No. CMIDAPRIHRE/N 0296/2020 dt.09.06 2020. 

2) Agenda and Minutes of 256th MSR Panel meeiing neid on 24.06.2020. 

3) AAI NOG received in NOC ID: CHEN/SOUTH/B/061320/ 487908 di.26.08.2020 valid upto 24.06.2028 

(Requested Height: 95,35m). 

4) This office letter even No. dt, 01.07.2920, 

6) This office ieiter even Wo. dt.07.08.2020 addressed to ihe Governmeni. 

7) Governmant Letter (Ms) No. 124, H&UO Department dt,19,08, 2020, 

3} Apolicant Letter Nc. AND/Pigi889/2018 dt.21 09.2026 & 26.09.2020 enclosing revised plans and other required 
oartioulass 
POniCUaES, 

9} Deputy Director, District Gurvey Deoarimern Lotter No, £4/22232/2020 dt.11.09.2020 enclosing FMB Sketch for 

TS. Ne. 2, Block No. 4 of Arimbakkam village, 

10) Minutes of Meeting taken by Chief Secretary to Government of Tamil Nadu on 08.09.2020, 
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The Planning Permission application rsceived for the Building — proposed construction af tGround Floor + 2Floar Assembly 

1Parking + 3Flocr Residential building with 304 dwelling units at Door No:0,Plot Nocl, Address:Poonamallae High 
Road Locality: Animbakkam CityiTown:Channal In §.Ne. 249 250 TS_No 2.2 of Arumbakkem villaye within (he limit of Greater 

Chennai Corporalian Remittance of OC & Other charges +DC advice Sent - Rag is under process. To process the application 

you are requested to remit the follawing charges by seaarcle Demand Drafts cf a Nalionalized Bank in Chennai City drawn in 

favour of Member-Secretary, CMDA, Chennal- 600 008, at Cash Counter (between 10.00 A.M and 4.00 B.M) in CMDA and 

  

plan has been prepared to satisty the Development Regulation requirements and approved 

  

  

  

  

  

  

  

  

Si.Ne. {Charges Charges/Deposits already paid Amount to be remitted 

i Rs.2,85,937.00 R.t No 
Scrutiny Fees CMDAVPP/Ch/3173/2020,ct 30 September, 

2020 

ii IOC - CMWSS68 (For sewered area | 5 2.42.96 900.00 
only} Pea 

Mt 18 4 Gharge Rs 5.25 00 G00 on 

Vv Shelter Charges Rs.12,18,50,000.00 

¥ Flag Day Charge Rs.560.00 

Vi Balance Scrutiny Fees Rs.16,000.06 

Vil Development charges for land per 
Sc. 7. And Development charges for Rs.30,00,000.00           } building per Sq. m. | 

The security deposit is also acceptable in the ferm of 3anx Suaraniee from any Scheduled bank having branch in Chennal 
Merropoiian Ares, in thé orescribed format for the entire period of Pianning Fermission. 

  

Security Deposit is refundable amounts without Interest on cigim, after issue of completion certificate by CMDA. ff there is any 
deviation/viclation/change of use of any part of jwhole of the building/site to he approved plan security deposit will be forfeited, 

Further, if the security deposit paid is not claimed before the expiry of five years from the date of payment, the amount will sland 
forfsitad, 

Sacurity Deposit far Display Soard is refundable when the display board as prescribed with format is put up In the sile under 

reference. in case of cefauit Security Deposit will be forfeited and action will be taken to put Up the display board, 

a. No interes: shall be collested cn psyment received within one month (30 days) from the date of Issue of the advise for 

such payment. 

b. Payment raceived after 30 days irom the date of ‘saue of this fetter altracts interest at the rate of 12% per annum (i.e. 
1% per month} for every completed menth Tram the date of issue of this fener. This amount of interest shail be remited 

along with the charges. 

c. inirastrucwre and Amenities Cnarcas shail be paid py ihe applicant witnin 30 days from the date of receipt of this 

demand letter, feiling Which in addition to the Infrastucture and Amenities Charges due, an interest at the rate of 15% 
per annum for the amount due shail Se paid for each day beyond the said 30 days upto a period of 90 days and beyond 
that period cf £0 days, an Interest at the rate of 18% per annum for the amount due shail be paid by the applicant, 

d. Accounts Division shail work out the imierest and collect ihe same along with the charges dua. 

&. No interast is coflactable for securiy deposit. 

{ No penal Interest shalibes collected on the 

Demolition Charges ard Parking Charges within 15 days from ihe date of remittance of Di 
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g. Fer payments of inlerest received after 15 days, penal interest ehell be collected at the rate of 12% p.a 

The papers would ba returned unapnroved, if ihe paymant is not mada within 46 days from tha date of isstie of this letter. 

You are also reqLested to comply the following: 

ho Pursiel the latter of your nocent ions available undor me me ruben 2G iar oa Your cig 

TNCD&BR - 2019 :- 

Hinge otteitarert ber virtes af spray Gis. seat Gr pNoOy 

|. The construction shall be undertaken as per sanctioned plan only and no deviation from the plans should be made 

without prior sanction. Construction done in deviation is Hable to be demolished, 

I. in cases of High Rise Britding, Registered Devetopers (RD), Registered Architects (RA), Ragistered Engineers (RE), 

Registered Strustural Engineers (RSE), Regstered Constructian Engineers (RCE) and Regislersd Quality Auditer 

(ROA) shall ne associated wilh the ennstruction work tihilis completed. 

lll, Fhe Owner or Develcper shall compulsorily appoint a Construction Engineer for over all constant supervision of 

construction work on site and such person appointed shall not be allowed to supervise more than one such site ata 

time 

fv, The Registered Architect or Ragislerad Engineer end the structural engineer shall be responsible for adharing to the 
provisions of the ralevant and prevailing Indian Standard Specifications including the National Building Code, However 

they will net he held responsible for tha severe damage or collapse that may occur under any natural farce going 

beyond their desion courses provided in the above said Standards or National Building Code, 

V. The Registered Archilecl or Engineer is sofely responsibie for obiaining like cerlificale required under this ruie from ihe 

ragistered orolessionals. 

Vi. In the event of any dsvialicns the Registered Architect or Engineer is the solely responsible io bring it to the notice of 

CMDA. 

Vil. The owner or devalonar shall submit an appllsation ts COMBA in the first clage afler compilation of work up to plinth level 

requesting for issue of order for continuance of work, 

VHL The owner or developer through the registered professional shail submit to the designated officer of CMDA a progress 

certificate in the given format <_l che stage of Plinth and lest storey level along with structural inspection report as 

providec. 

EX. He the serviocs of the Ragisterae Arohileat or Engineer an record are tarmineted he ahall immediately inform CMDA 

about his ‘errringlion and ihe slage o! work at which his services have been terminated. The Regislered Archilect or 

Engineer appointed ss replacement of the preceding Registerad Architect or Engineer shall inform about his 
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appalatment ap the job and inform CMDA of any deviation that might have occurred on the site with reference te the 

approved plan and fhe stage at which he is taking over the charge. 

X. The Registered Architect or Engineer acpointed shall inform CMDA immediately on termination of the services of the 

tegistered structural engineer er record, registered construction enginaer on recerd, or any change of owner or 

registered developer. 

XL if during the construction of the building the owner or reqistared developer (RD) or Radisterad Architect an Racord {AR} 
or Gasictersed Erasinsasr on record (EO) f Registered She ah es] Enginser an Daesard (OED ar Segistersd fia chrica! 1 GF RSGIRETSG CHCIAGST OF TSoOTS (om) MOWGIGTOO SUC! CARS Of RSCG (oon) OF MGQiisrsa SSS 1 Sonica 

Engineer on record (GER) cr Registered Sonstructicn Engineer on Record (CER) and Registered Gualily Auditor (O.A} 

is changed, he shall intimate tc CMDA by a registered istter that he was no langer responsible for the project, and the 

construction shal. have to be suspendsd until “the new Owner or Registered Developer or Registered Architect on 

Record (AF) etc., undertakes the full responsinil'ty for the project as prescribed in these rules and also in the forms. 

AM. A new owner or regstered developer (RD) or Reg'stered Architecl an Record (AR) or Registered Engineer on Record 

(ER) or Recisiered Structural engineer on Hecerd (Sek} or Registered Geo | ectinical Engineer on record {GER} and 

Rogistered Construction Ergincer on Accord (CER) and Registered Quality Auditor (GA) shall inform the changes to 

CMDA, end before taking responsibility as stated above,check as to whelher the work already executed is in 

Accordance with the Building Permit crated by the competent authority. He ar She may go ahead with the remaining 

works only atter ebtalning permission with CMDA, 

XIL Ths owner or Power of Attorney folder or registered devaloper or any other person who has acquired interest shall 

submit application in complste shape for ssue of completion certificate according to the norms prescribed In TNCDBR 

Annexure - XXIII. 

XiV.The completion cerlificate shail nat be issued uniess the informaiicn is supplied by tne owner, developer, the regisiered 

professionals concerned in te schedule as presoribed by the compatent authority from time to time. 

NY, 

&) Temporary connection for water, electricily or sewer, permitiad for tha purpose of facilitating the construction, 

shal) not be allowed to cortinile in the premises after comptetion of the building construction, 

bi Bln ARmAAAAt Am ta tha untae wees Ae fata He as alsatiaih aiateibidien Bea adh a feldian anhalt ba ead a CpG COAG Soon GS On MASTS Md OP SOO? ned GY DGC Gouna len Org oie OO Ee 

without the pride permission of ihe authority and without abiauwing compieiion ceriticate. 

c) In case, the use is changed or unauthorised construction is mada, tha authority is authorised to discontinue 

SUch setvices of cause discontinuance of such service. 

XVI. On completion cf the construction the applicant shall intimate CMDA and shal not occupy the building or permit it to be 

occupied until a completion certificate is sbiained fram CMDA . 

MYVILUvhie the anplicant makes sonlicstion far cenvice connection cuch ac Electricin: Water Sunni Sewsrens ha should ad & eppican .Se SOO cath oe connse Sf CIBCrichy, Viraier SUD, 2awerege ne Er 

enclose a copy of tha completion cerificala issued by CMBA alorig with his application to the concemed 

DeparimentAnard/Aaaney 

XVELWhen the site uncer reference ‘s transferred by way of saleflease or any other means to any person before 

completion of the construction, the perty shall inferrs CMDA of such transaction and also the name and address of the 

persens ta whom ths site is traneferrad immeciately after such transaction and shall bind the purchaser to those 

conditians to the Planning Pernnission. 

XIxie the Oner snare within the site, trees should be slanted and the existing treas nrecerved to the extant nosethie: 

XX. If there ts any false statement, suspression or any misrenreseniations of acta in the applicant, olanning permission will 

be jiabie for cancallation and the developmen: made, if any will be treated as unauthorized. 

XXEThe new building should have mosquito proof overhead tanks and wells. 
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MEU Ratrvater coneervelion negeures notified by CV.DA shoul nm be adhered to strictly. 

a) An Undertaking io abide the terms and cardilions put forth by Police (Traffic), DF&RS, AAI, IAF & PWD in Rs.20+ 

Stamp Paper duly notarized 

ht mene of ths ania siart deuélanrient: Hulse # filled In the format encieced far display at the cite In ceeae of Mish Rico 

The issue of Planning Permission depends on the compllance/fulfiment of the — condlitiona/payrnenis stated aoove. The 

acceptance by the Aulhority of the p-e-payment of the evelopment charge and other charges etc. shall not entitle the person to 

the Planning Permission but only refund of (he Development Crarge and other charges (excluding Scrutiny Fee) in cases of 

refusal of the permission for non- compliance of the conditions stated above or any of the provisions of TNCB&DR - 2079, which 

has to be camplied before getting the lanning permission or any other reason provided the construction is not commenced and 
claim for refund is made by the applicant. 

You ars also requested to furnish Ihe fofowing particulars: 

* Boundary as per Site and as per =MB to be superimposed and the difference in area has to be distinguished with 

proper hatching. 
* Genset in sethack space is noi perm/ssible. 
* Basement line to be clearly shown in the site plan and setback to be shown from the Basement line. 
Existing widih of Poonamallee High Road to 5e mentioned in the site plan. 

» Site levels are to be properly indicated and filling up details as per PVD to be mentioned clearly in the site plan, 
Section & Eievyatinn, 

eb eee EI lm ee dem, am ono ol 
* apg LORE WE a? ky Leu kha 56 meira HELL als 

*Car& Ti! parking ere ta bo re-arranged 
+ Car & TW parking reserved for Physically challenged ere to be properly indicated, 

+ Both Car and TW parking are to be numbered pronerly. 
+ Fire Escape Staircase to be mentioned praperly in all the High Rise Buildings. 
+ Unwanted Block images to ba removed. 
+ Building dimensions to be menlicned in the site plan. 
. sages of OHT's In Terrace floor plan are to be mentioned  broperly. 

I Fi SO pm tg Pg tg 43 ttt Pl tae 
ae Secon ey INdiap i UMS icin foot to be shown Tor both Conimercial nono. Residential 

+ Section & Elevation requires ccrrection wiih respect to individual fioor pians. 
+The term future deveiooment to be removed in the site plan. 
+ Ares staiement and Prooosal tile recures correction. 
= Plans to be cclored and ¢ gned by Structural Enginser, 

    

» NOCs from Traffic Police, DF&RS, LAF, PWD from lnundation point of view are te be furnished for the revised plans. 
+ Environmenial Clearanee for the oroposal te be fumished. 

" OSh area | & 2 io be Gifted io CMDA inrougn regisisred Git Deed etore issue of Pianning Permission. 
+ As the height of ihe ouliding exceeds 60.00m, Structural design report vetted by IIT (MadrasAnna University to ba 
furnished. 

+ Undsristing in son). Sterca nener in avell Prarctum FS! to he fumished. 
» Buiy filied in Forme — B and Form —C and notarized to be furmished. 
+ All plans duly signed by Architect & Structure! Engineer to be furnished. 
* The extended basemen: top slab below ihe extemal circulation at Ground level should be designed to withstand the 

fire fighting vehicular loads. An undertaking to this effect io be fumished by both Applicant and Structural Engineer. 
* COTY Camera to be installed at requiar Interval of 50.00m along the abutting road on the site boundary before issue 

of Beene Cartificate. To this effect an undertaking to be furnished before issue of Planning Permission. 
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Gapy to: 

4. The Senior Accounts Officer, 

Accounts fMdaint CMODA, Channai-8, 

2. The Cammissiorer 

Greater Chennai Corporation, 

Chennal- 600 003, 

184 

Yours faithfully, 

J - 

Name: 
Elangovan G 
Designation : 
Channel! 
Assistant 
Pianner ¢ 
Date ; 09-Oct- 
2020 14: 

Name: ELANGOVAN G 

Designation: Assistant Planner 

Male: 09 Ortoher, 2028 

For 

Mamber Secretary 

CMBA 
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It is proposed to recharge the roof runoff and surface runoff fram the landscape areas and 

other lined & unlined areas in rainwater collection sump. The flow chart of rainwater 

Lomootinn fre thn nm. 
(Ae SS ee A RR 

  

  

          

remanence 

Roof Arez | Road Area Open Area 
        

    

  

  

      

  

  

         

Ww i ale 
¥, &. a 

Rain Water 

Collection sump 

Excess 
Qos 

Ww 

Reused after | 

Tittration i Storm Water Grain       

Figure - Flow Chart of Rainwater Harvesting 

Design Parameters: 

Quantity of rainfall run-off willbe: q=axpxrincu.m / tr 

a= area of catchments in Sq. mt. 

p= permeability factor 

r= rainfall intensity in m / yr. 

  

  

  

1 Roof area 5,197.39 1.43 0.85 5, B70 770 
  

    
* Paved Area $5,720.67 4.33 G.75 15,691 590 

Unnaved ‘ PB 3 pres 12,077 1.33 0.15 2,409 30 
                Total Run-off 33,000 23,970 900 
 



Based on ihe climatological observations in India by indian Metrological Department, rainfall 

data for Major citics have been computed in which for Chennai the anmusl rainfall is 1333.8 

mm. Chennai recorded peak rainfall of 50 mm per hour and 265 mm in 24 hrs during 

November 2015. 

, 
7 nos. of Rain water collection sumps of each 95 KL capacity (10.00 x 3.50 x 2.70 m) are 

proposed to collect rainwater from roof of Apartments & Commercial Bicck and surface 

runoff. The sump wil, be adequate to store 70 % of the runoff rainwater (peak rainfall per 

hourly. Feeese runntf will he rained into the external storm water drain which is available 

outside the site. The plan showing the location of rainwater collection sump & its dimensions 

is enclosed. 
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Storm water fs rainwater that runs off streets and other sites. When stormwater fs abstrghed=” 

into soil, tt is Tiltered and ultimately replenishes aquifers or flows into streams and rivers. 

o
 systems anc drainage ditches and can cause: 

» Downstream flooding 

* Stream bank erosion 

+ Increased turbidity fram erosion 

« Habitat destruction 

® Combined storm and sanitary sewer system overtlaws 

« Infrastructure damage 

eee ee et ee ee Worms aimed momen! seine 
i! ul 7 12> Git Coasca. VOLS 

' Because imberVious surfaces do not allow rain to infiltrate into the ground, more runoff is 

generated than jn the undeveloped condition. Due to this reduction of level of water tabl 

advances and depletion of ground water resource occurs which is a key factor to severe 

drought and scarcity conditions. To avoid fionding in transportation corridors and to control 

at
 

ai
 , 

wi
 

e
r
 

uw 2
 

Stormwater management is based on 

2 - the need to protect the health, welfare and safety of the public, and to protect 

aroperty from fload hazards sy safely routing and discharging stormwater from 

developments; 

« the quest to improve the quality of life of affected communities; 

« the opportunity to conserve water and make it available to the oublic for beneficial 

« ther soon nsihy lity fo nreserye the natural environment: 

187



the nme@eg to stiive fav a sustainable environment while pursuing economic 

development: and 

« the desire to provide the optimum methods of controtling runoff in such a way that 

the main beneficiaries pay in accordance with their potential benevits. 

  

The contour considering the buffer zone of tkm around the project site as well as the site 

contour is given below. The topography of the Project site is predominantly an undulating 

terrain. The e.evation at the centre of the proposed site is 7.5 m AMSL. The terrain gradually 

sinnes towards North while the sauth af the site is around 17 m AMS). There is no alternation 

te oh 
FA Lr 

  

Figure - Contour considering 1 Km radius around the Project Site 
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= 

  

Enhance urban landscape and optimize land available and 

Minim?ze the environmental impact of urban runoff 

in urban storm water management, there are two techniques of managing the surface runoff 

and are storage and infiltratior.. 

The flow chart of storm water management for the proposed project fs given betow. 
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Figura. Flow Chart of Storm Water Management 

The proposed project site will be constructed with rainwater collection trenches all along 

the boundary. Excess storm water will be allowed to drain into the public {external} storm 

water drain. The main public storm water drain system is situated south of the project site 

and dimancions are Ab erro ee 1,5m wide and 2.5m deoth, re Py t aoe 

The images of the existing storm water drain acjacent to the project site is given below; 
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Agenda No: 186 <i 

(Fila No: 7727/2020) 
sed Construction of High Rise Suildings at 5.f.No. 343/2 Biock No.il, Peters Road 

ne Village, Mylapore ~ Triplicane Taluk, \Chennai ‘District. Tamil Nadu by 
ii Nadu Housing Board - For Environmental Clearance 

M18/166360/2020} 

  

   

     

Tripli 
MAT. 

5 

   

The propgsal was earlier placed in the 179" meeting of SEAC. Based on the documents 
furnished a presentation made by the Proponent, certain additional details were sought. 

On recelist Of the said details irom the Proponent, the supject was placed for appraisal in 

this 188*meeting of SEAC held on 18.12.2020, The details of the project furnished by the 

proponent are\avallable on the website (parivesh-nic.in). 

The SEAC nated the foliowing: 

1. The Proponent, M/s, Tamil Nadu Housing Bdard has applied seeking 

rnvinonipental Clearance for the proposed constrnion of High Rise Sulidings 

at S.F.No 2343/2, Block No.tl, Peters Road, Triplicane Village, Mylapore- 

Triplicane Taluk. Chennai District. Taroil Nadu. 

2. The projectYactivity is covered under Category "B" of item 8{a) “Building and 

Construction\projects” of the Schedule in ElA Notification, 2006. 
3, Fhe proposed project site has 21 nos. of existing old fesidential blocks ane 

same wil be demolished by the project proponent. 

After detailed deliberations, SEAC decided to recommend the propasal to SEIAA for the 

grant of Environmental Clearance subject to the following conditions In addition to the 
standard condition: stinulated hy thea MoEFS CC: 

1, The proponent shall ply with all the conditions irmposed\in the NGC on 

inundation point of view ‘sued by PW/DAWRD vide Lr. No, 0B/1$(3)/F-Mylapore 
TNHE Peters/2020/dated G8.12.2020. 

Member Secretary Chairman 
SEAC -TN y SEAC- TN 

BA 

,192



    

mmendation for the tssue of environmental clearance is subject to the 

ofthe Hon'ble NGT, Principal Bench, Naw Delhi in O.A No.186 af 2016 

iM.ANoB50/2016} and OA. No.206/20 and O.A.No.580/2016 

(M.A.No.1162/2016) and ©.A.No.102/2017 and @.A.No.404/2016 (M.A,No. 

7756/2016, MAA.No.920/2036, M.A.No,1122/2016, MMA.No.12/2017 & M.A. Ne. 

8464/2017} a .No.405/2016 and O.4.No.320 oF \ ivLANo, $81 /2015, 

    

    

M.ANo.982/2016 & M.A.No.384/2017). 

    

    

-
 

th
a . Prac Gearance froty Forestry & Wild Life including claararice from committee of 

the National Board far Wild life as applicable shall be obtainad before starting the 

quarrying operation. ithe project site attracts the NBW/L dearance. 

13. To ensure safety measures along the boundary of the quarty si 

are to be posted during theentire period of mining operation. 

14. The mine closure plan subratited by the project proponent shai be siricily 

followed after the lapse of the fine. 

   15.As per the MoEF&CC Office Memorandum F.No. 22-65/2017-| 

30.09.2020, and 20/10/2020 He eee shall furnish the detailed EMP 
mentioning all the activities as proposed in the CER and furnish the sama before 
placing the subject to SEIAA. 

Agenda No: 188 04 

{File No, 7627/2020) 

Proposed Construction of Mixed Use Development (Residential & Commercial) at 

§.F.No.2, Block No.4 of Arumbakkam Village, Aminjikkarai Taluk (Earlier Egmore — 
Nungambakkam Taluk}, Chennai District by M/s. Tamil Nedu Housing Board ~ Anna 

Neaax Division - For Envitonmental Clearance 

(SIA/TN/MIS716193 7/2020) 

The proposal was earlier placed in the 182" meeting of SEAC. Based on the documents 

furnished by the proponent and presentation made by the Proponent, certain additional 

details were sought. On receipt of said details from the Proponent. the subject was placed 

for appraisal In thls 188"meeting of SEAC held on 18.12.2020. The details of the project 

furnished by the proponent are available on the website (parivesh-nic.in). 

Member Secretary” Chairman 
SEAC -TN 2lyk SEAC- TN 

, security guards . 

Los
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The SEAC noted the fallowing: 

1. The Proponent, M/s. Tamit Nadu Housing Board has applied seeiang 
Environmental Ciearance for the Construction project in Proposed construction of 

mixed development at S.F.No.2.Block No.4 of Arumbakkam Village, Aminjikkarai 
Taluk (Earlier Egmore — Nungambakkam Taluk), Chennai District. 

2. The project/activity is covered under Category "B2" of Item &{a) “Building and 

Construciion projects" of the Schedule in ElA Notification, 2006. 

After detailed deliberations, SEAC decided to recomrnend the proposal for the grant of 

Environmental Clearance to SELAA sublect to the following conditions in addition te 

standard conditlons stipuiated by the MoEF&CC: 

1. The proponent shall comply with all the conditions imposed in the NOC on 

inundation point of view Esued by PWDAWRD vide Lr. No. DB/T5{3)/F-NOC- 

Arumbakkam/2020/dated 03.10.2020, 

2. The project proponent shall provide Sewage treatment piant& Grey water 

treatment system as reported and continuously operate and maintain Sewage 

treatment plant & Grey water treatment ayo to achieve the standards prescribed 

by the FNPCB/CPCB. 

3. The sludge generated fram the Sewage Treatment plant shali be collected and 

dewatered using Alver press and the came. shall be utilized as manure for green helt 

development after composting. 

4, The proponent shall make proper arrangements for the disposal of the excess 
treated grey water from the proposed site in Division 100 parks and nearby areas 
as detailed In the EE/Zone VIIIY GCC Lr. No.Zo. VIH No SPL 2020 dated 16.11.2020 

subject to the conditions stated therein. 

5. The project proponent shall provide eniry and exit points for the O5R area 

Community Hall, play area as per the norms for the public usage as committed. 

& The project propener? shall nesessarily comply with the provisions given under 

Construction & Demolition Waste Management Rules. 2016. 

eh Ae te 
Member Secretary Chairman 
SEAC -TN SEAC- TN ut V/ &



7. As reported, the proponent shall treat the Bio-degradable waste generated through 

Bio-rmethanation plant/ Organic Waste Converter & Non-Biodegradable waste shall 

_ be disposed to Authorized Recyclers. 

8. The Proponent shall provide the dispenser for the disposal of Sanitary Napkins. 

§, The proponent shall always ensure no waste of any type shall be disposed of in any 

other way than the appraved one. , 

10. The height of the stacks of OG sets shall be provided as per the CPCB norms. 

It. The proponent. shail earmark the greenbelt area with dimension and GPS 

coordinates all along the boundary of the project site with at least 3 meters wide 

and the same shall be included in the layout aut plan to be submitted for 

CMBA/DTCP approval. The tote! grean belt area should be minimum 13% of the 

total area and the same shall not be used for car parking. 

12. Proper drainage facility should be provided for the entlre above mentioned survey 

freids. . 

13. The Proponent shall provide rain water harvesting sump of adequate capacity for 

collecting the rooftop, paved and unpaved road runoff as committed. 

14. The proponent shall ensure that, the storm water flows from the upstream side 

without any hindrance by designing the storm water drainage arrangement in 

accordance with the contour levels of the proposed project area anc considering 

the surrounding development to avoid the future flood inundation at the project 

site, 

15. Tapping of sotar energy should be at least 10% of total energy consumption Solar 

energy usage mainly for the illumination of common areas, street lighting etc., 

16, Adequate fire pratection facifities shat! be installed including fire detectors, fire alarm 

and fire fighting system to guard the building against fire. All fire protection facilities 

shall be designed as per the Nationa! Building Code 2016. According te prospective 

pians, fire-fighting arrangements such as fire extirguisher, hose reel, wet riser, yard 

hydrant, automatic sprinkler system. manually operatect electric file alarm system, 

underground water storage tank, terrace tank, purnps shail be provided considering 

maximum building height es per NBC of India, 2016. 

“E, 
Member Secretary _, Chairman 

SEAC -TN dou SEAC- TN 
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ch PAF oe, Al the iitigaiion measure: cornmitied by the proponent for the flood 
management, Evacuation plan. Solid waste disposal, Sewage treatment & disposal 

etc, shall be followeel strictly, 

18. As per the MoEFGCC Office Memorandum F.Ne. 22-65/2017-44.])) dated: 

30.09.2020, and 20/10/2020 the proponent shall furnish the detailed EMP 

mentioning alt the activities as propased in the CER and furnish the same before 

placing the subject to SEIAA. 

Agenda No: 188-03 
FilaNo: (7437/2020) 
Envikonmental Clearance for the proposed R ion of 240 nos. of residential fats 
at Bl No.08, TS No. Gpt, 7pt, @pt, Spt and\lOpt of Shency nagar, Perambur- 

Purasatyakkam Taluk, Chennai District by M/s. Temil Nadu Housing Board — For 
Environrgental Clearance 

(SA/EN/MIS/140988/2020) 

  

   

  

The proposal was zarlier placed in the 152™4 and 175" meetings of SEAC. Based on the 

documents furnished and presentation made by the Proponent, certain additional details 
were sought. On vecelpt of the said details from the Proponent, the subject was placed for 

appraisal in this T88"meeting of SEAC held on 18.12.2020. ‘Khe detatls of the project 

forniched by the prdnonent are available on the website (parivesh.nic.in}. 

   
   

    

The SEAC noted the fdllowing: 

1. ‘The Propokent, M/s. Tamil Nada Housing Board he applied seeking 

Environment @ Clearance for the prenased reconsiructior.of 240 residential 

fiats located at, Black No.@8, TS No. Opi, 7pt, pt, Spt and 

Nagar, Perarnbar - Purasaivakkarn Taluk, Chennai District. 

10pt of Shenoy 

    

   

   2. The project/activity is covered under Category "B2" of Item @{a) "Building 

and Construction Projects " of the Schedule of EIA Notificatian)2006 

Aiter detaiied deliberations, SEAC aedded to recormmend the proposal for the grant of 

Environmental Clearance to SEIAA subject to the following conditions in addition to 

standard conditions stipulated by the MoEF&CC: 

    

MembeP Secretary Chatenan 
SEAC -TN oy ie . SEAC- TN 

4 
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i eM ember Sceretary, 

State Environment linpact 
-Assessinent Authority, Tamil Nadu, 
td Floor, Panagal Maliyai, 
No.1, Jennis Road, Saidapet, 

Chennai — 600-015 

anil N Nadu flouting Bow rd, 
» Thirumangalam Shopping Complex, 

Chénnaj - 600107 

  

  

Date: 08.07.2021 

  
  

    

  

  
  

  

  

  

  

         “he Nos tb, Ee «| 
“H0 Nos [400 ne). 

            
  

 



  

      

  

  

  

  

    

  

  

  

  

  

          
  

  

  

     
   

  

    

          

     

         
  

  

   

0.12 18. 
; 

“385 ii} Installation. Cost | : ” . 1.5 | Raln-water harvestin ha. 
79.45 RWH Sumps & Storm water drains 2 a 78 RWEH Pits 29-Nos 0.05 1,45 | Grey water treatment.plant (280:4LD) 1 : +70 sewage’ Treatment Plant. (209) LD) 3 150 iesel Generator ne 46 Me a eas Set {tan pieeeD 2 10 40 

‘ae 15 e 
Sub Tota 1 .541:95. |. 

     

  

R-Activities 
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Man power cost 76,500 5°" 

  : ‘Consumabies:/ Chemicals 
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418° MEETING 

STATE LEVEL ENVIRONMENT IMPACT 

ASSESSMENT AUTHORITY-TAMIL NADU 

Date: 11.01.2021& 12.01.2071
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oo 4) | and 20.10.2020 the proponent shall furnish’ 
) the detailed EMP to TNPCR, mentioning | 

| \ CER activities as committed. The CER! 
: | : activities shall be carried oni befare, 

| ‘ obtaining CTO from TNPCB. | 

: 8. To consider the proposal for the grant of! 731g After defiled aliscussion. ts Authetite: 

“avirnmonis\ Clearance for the | “ungnimne wily aeeept the rceminendarian of 

: “Proposed Rengh Mone quarry lease over. SEAC GX! daeaied om gant Environmental 
‘an extent of 2.02.5Hy at 8.F.No.119/6 in| ‘Clearance eybject i the = cerdditions as! 
Neikulam Village, \Lalgudi Taluk) recommended PASEAC & normal condition in 
Tiruchirapalli District, Es nil Nadu by vatddirion 16 the lolkhying caeditian 

Thiru. R. Manivannan. LAS per the \MVEF & 04 nifeg. 
tmanorandam Can C2-GASIOEF-LA 18) | 

dated: SeiS 20 And 2p 20ep the: 

rednnmog! shalt Hamish 

io TS ECE, mrentiogines € 

wumuhted Phe CUR actives shall te! 

varried cut before obisining € 
| | INBCI, 
jo ty 
 §, To consider for the | Afiee detniied = discussion the Asiborite. 

| Zavironmental Clearance — for the! inimidsh accep) the reconendanon ot! 

(Proposed Construction of Mixed Use! SRAC and decided ws grant i iviremmenat 
‘Development (Residential &! ‘Clearance subject to the conditions az | 
Commercial) by Mis. Taril Nadu: ‘seommniended by SEAC BR pyenetl condition ii 

: Housing Board at T.S.No,2, Block No.4! addition we the lailewing cond 
i ‘of Arumbakkem Village, Aminjikkarai in xcs Filifl ececeres dloran masall | : i@ propanent shall unsere thar the: | ‘Taluk (Earlier Egmere ~ ineatediumineuted — sewnye:tiney water 

| EG i should gest be disposed directs ae: 
: j District, Tami Mada under Pateuory) indirectly to the nearby Cooyum orl ee und Seheduie Gi. vu. 8 (aj = 
himsumagues, 2 eo — cts a a PS nin timer Lee gene 

i « i i MEMBER SECKETARY MEMBER CHATRtaNy 
SETAA-TN



    
  

| Building and Construction Projects ; 
: 

i 

! | 

od 

| 

a 
| 1 

| | 

| | | 

i | i 

  

   

  

   

consider for the gram 

|  Envira Clearance for — the! 

| \Propesed mstruction of 240 nos. of! 
; 

Tamil Nad. 
| 

ck No.08, TS Ne. | 

' [6x Tp, Bpt. pt 

residential flats by Mis. 

‘Housing Board at 

   sac iob 
I j SHenoyne gar, 

t 
i 
Perambur-Purasaivakkam huk, 

‘Chennai District, tamil Nadu und 
  neg st 

vexaetate “CRETARY 
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of 743 

inside/outside their premises 

he
 The proponent shall necessarily obtain’ 

the Stability Certificate from the reputed | 

institut Government Insittution before. 

starting construction activity as the: 

proposal is abutting the River Coovum. 

ee
 The proponent shall ensure that the Solid | 

waste generated should not be dumped in 

the Couvii River. 

4. The proponent shall ensure that no 

material shanld be stored or durnped near 

ihe Coovum during constructional’: 

operational phase. 

5. As 

memorandum 

MoRF & CC office: 

F.No.22-65/2017-1A.L! 

dated: 30.09.2020 and 20,10.2020 the; 

propenent shail Furnish the detailed eal 

per the 

to TNPCB, mentioning CER aetivities| 

for fs.599.70 lakhs as committed and the, 

itae chall be ¢ 
Chm actives panier 

obtaining CTO from TNPCB. 

out befr fe 

epee) Romntpe aie MELEE Sees Sessa ae 

| After detailed discussion the Authority! 

  

   
4 

imously accept the recommendation at 

(SEAC 

iClearance 

d decided te grant Environmental: 

ubject to the conditions as) 

  

addition to the following condition 

Le ne ensure that the. 

‘ treated/untreated  sewageiGrey waier: 

: 
i i 

sina ‘pers ——— Suu ca eee ee oe 

ein hats MEMBER CHA nus 
SEIAA-TA
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Rethibu atreh 

Thiru. K.Y. GIRIDHAR, LES., STATE LEVEL ENVIRONMENT IMPACT 
MEMBER SECRETARY ASSESSMENT AUTHORITY — TAMIL NADU 

3" Floor, Panayal Maaligai, 
so. l, Jeenis Road. Sandapet. 

Chenaai- 14. 

Phone No. 044-24359973 
Fax No. 044-243599756 

ENVIRONMENTAL CLEARANCE {EC} 

Letter No, SEEAA-TA/F No, 762 7/ECA(a 7739/2620 dated: 24,01.2021 

    

To 

The Executive Engineer & ADO, 

M/s. Tamil Nadu Housing Board, 

Anna Nagar Division - Tamil Nadu Housing Board, 

Thirumangalam Shopping Complex, Ansbatur, 

Caennai - 600 101, 

Sir, 

Sub: SEIAA, TN - Environmental Clearance - Proposed Construction of Mixed 

Use Development {Residential & Commercial) at T.$.No.2, Block No.4 of 
Arumbakkam Village, Aminjikkerai Taluk (Earlier Egmore - Nungambakkam 

Valuz} Chennai District, Tamil Nadu by M/s. Tamil Nadu Heusing Board - 
issued - Regarding. 

. Online Proposal Ne, STA/TNYMIS/16193 7/2070 dated 06.07.2020 

. Your application fer Environmental Clearance dated: 10.07.2020 

. Minutes of the 182" SEAC meeting held on 17.16.2020 
. Proponent reply dawd 19.11.2020 

. Minutes of the 188" SEAC meeting held an 18.12.2020 
5. Proponent reply dated 08.01.2021 

7. Minutes of the 418" SEIAA meeting held on 11.01,2621 & 12.01.2021 
bee 

Ref. 

fs
 

J
 

Ly
 

This has reference to vour application I” cited. the proposal is for obtaining 
Environmental Clearance to eslablish a Building and Construction prejects under 
Catgpgury B2 and Schedule, J under the Environment Impact Assessment “ir, ao 2     Notification, 2006, as ; 

ee 

oo 

MEMBER SECRETARY 
SEIAA-TN 
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Letter No. SELAA-TN/F.N0.7627/EC/9(a)/739/2010 dated: 23.01.2021 SEYAA-TN 

  

The Competent Authority and Authorized Signatory furnished the detailed 

information in Form 1, Form 1A and liquidate enclosures are as Annexures: 

Apnexpre t 

PROJECT DETAILS 
“SL f Besevintion ‘ see se se acieneave — 

  

1) Name ofthe Project The Executive Engineer & ATX), a 
_ Proponent and address = -M’s Tamil Nadu Housing Board. 

| Anna Nagar Division - Tamil Nadu Housing Board. 

: Thirumangalarn Shopping Complex. Ambattur. 

| Chennai - 600 101 
2) Proposed Activity Proposed Construction of Mixed Use Development » 

(Residential & Commerciati 3) Reale eae 

4) ___ Project Location 5 

Survey Ne | ‘PS.No.2, Block Nea 

  

  

  

     

! - di)Revenue Village r a ~ Arumbakkam i 

: tT iiTaluk — - al (Farhvr Rensore © Nungambakkam 

Taluk) 

et i Destrict ~ Chennai 

"Vy Latitude & Longitude Tyeagg gan 13°437.74°N 
80°12'13. 26°F 80°12 14,53°E 

! “R440 16° «394'60,32°N “| 
‘ft  BOHD2LS1E 80° 224.78" | | | / ocemeeemrr —“ cost 4 

( ROPI24A OER 

“Area ofthe Land T3000 Sq.m ” 

~Builtup Area ~«44AS0380.138qm OCS” 

“7) Brief description of the | “The project comprises of Commercial Block (Block 

project 1) & 2 Residential Blocks (Block 1] & Black aD 

1PSIRER SECRETARY 
SEIAA-TS 

4 

Page 2 of 24  
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Letter No. SEIAA-TN/P.No. 762 7/EC8(a 7395/2020 dated: 23.01.2021 | SELAA-TN 

  

_ built up area of 1,35,031 13 Sq.m and total land 

_ area aol 3. 000 Sqn 

- Dwelling 
a Block | No. of Floors : 

| units i 

tt meres Se = at 
i ao 2 Basement + Ground ~ “Commercial 

19 Fioors Block 
  

siete fe 

Wo | 2 Basement + Sd 132 

  

  

    
  

  

  

  

  

  

19 Floors 

“TY TS Hesement+ Salis 2 

i 19 Floors , 

~ 8 ; Expected Occupancies / 7,546 Nos 

(including Visitors) 

“oy | Green Belt —_ —  §060Sqm°0—~—CS~S~<CS*s*~S 

“10 Barking facilities. |” ~~ ""4769.70 Sqm {Surface Parking) 
Stile & Basement Parking ~ 4,604.56 Sqn 

“lt > LTILITIES- WATER ee OO 

af Total Water Requirement —S19KiD 

| a) Source from where the | CMWSSB 

| water is proposed to be | 

drawn 
“Domenie Pues aes 304 KLD oda snap a roa pean te eerie acai ES 

ae berm Seore ee 

iRecycied Water} : 
pa ee he gf en Fe ern caar pus x. maeemguNe ae 

Sewage : - Grey Water Generation—272 KLD | 

Sewage Generation « 195 KLD 

_ TT Details of I reatmeat « Grey Water Treatment Plant 280 KLD” : 

! i. Bar screen 

2. Collection tank 

Aeration tank 

| Secondary settling tank 

MEMBER SECRETARY 
be SELAA-TN   Page 3 of 25
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Leiter No. SEIAA-TN/P Ne Th277/EC Bla) 739/2020 dated: 23.01.2021 | SEIAA-TN 

  

1a
 

~ Clear water tank 

6. Pressure sand filter 

7. Activated carbon filter 

&. UY disiniection 

G. Treated water tank 

16. Watering roadside trees and O32 

development 

Sewage Treatment Plant - 200 RTD 

Bar screen 

Po
 

il skiramer 

Collection tank 

Neutralization tank 

Pressure sand filter 

Activated carbon filter 

UV disinfection 

Se 
oh
 

Be
 

fe
 

Treated water tank 

4, Ultra filtration 

«10. UF treated water tank 

iii) Mode of Disposal Treated Grey Water -271 KLD 

with quantity Treated Sewage -- 193 KLD 

Toilet Flushing - 195 KLD 

. Green Beli Development & OSR Area 

| | Maintiinance ~ 20 KED 

Watering roadside trees. Avenue Plantation & OSR 

development ~ excess treated prey water (56 KLD) 

along with sewage generation (193 KLD) 

13)" SOLID WASTE ‘ 
j 

  

|” “f) Municipal Solid Waste 77 

|i) Bio degradabie- "~~ Organic Waste Converter(2.Nos) 

~~ Authorized Recyclers 

MEMBER SECRETARY 
i SEIAA-TN a 
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Letter Ne. SEIAA-TN/F.No.762'/E.C/Mayi739/2020 dated: 23.01.2021 | SELAA-TN 

  
    

  

~ 1 43 Kyday Gdicnsenon mrcmasnneenannamonme ean ee 

___ JD STP stadge 3 glday "Mane Ganong 
‘So see 1 SI scan soc SESON OR 

REQUIREMENT : 

~~ i) Electricity Board 6500 KVA a 
i Details of DG set wit | | -2Nos of 1500RVAE 
| capacity 2 Nos of 2000 kVA 

Hi) Air Pollution Contral 70m from GL 

Measures (Stack) 

OTE) Brajest as R09 BY Crores 
6)  EMPCon Bor Operation Phase: _ a 

: Capital Cost - Rs. 1141.65 Lakhs (including CER} 

Operation cost Rs 39 Lakhs 
se De Nth oom meer ele em a HBL enna ides ie aS AS RN sacra. 

Abtezure ?- Affidavit 

  

The proponent has furnished affidavit in hundred Rupees stamp paper attested by the 

Notary stating that 

I. K. Ravichandran, Executive Engineer & ADO representing M/s. Tamil Nadu 
Housing Board - Anna Nagar Division, having office at Thirumangalam Shopping 
Complex, Chennai - 600191, proposed fo construct a Mixed Use Development 
(Residential & Commercial) project at T.S.No. 2, Block No. 4 of Arumbakkam Village, 
Aminjikerai Taluk (previously Egmore = Nungambakkam Taluk} Chennai District. 

An application submitted by us seeking Environmental Clearance under the SIA 
Notification, 2006 is under scrutiny in the Authority. Im furnishing the following 
undertaking to the Authority. 

CMWSSB has given a letter of commitment to supply fresh water (330 KLD) for our 
project and Chennai Corporation has aureed to utilize our excess treated STP water of 
290 KLD for watering nearby Parks & Avenue Mantation, 

Based on the above commitment we commit te SEIAA that the daily fresh water 
requirement for our apnea, met will be met from CMWSSR Supply and 

iy NG BS 

i) 23 JAM 1805 % 
ae MEMBER SECRETARY 

ef bo SELAA-TN 
Page 4 of 25  
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Leiter Ne. SELAA-TAN/P in. 782 VEC ay T39/2B2) dated: 23.01.2021 SEIAA-TN 

Menem 

necessary provision in this regard will be done by us before handing over of the Mats or 

before obtaining completion certificate from the competent authority, whichever is 

earlier. 

The Total quantity of wealed greywater generated fram the above development is 271 

KLD; out of which 195 KLE will be utilized for flushing, 70 KLD utilized for 

greenbelt development. and for OSR Area maintenance for the entire period of 

operation (Fire treated water used for greenbelt developmen? inside Me project 

premises will net potiuie the soil/graund water/adjacen! candls/lakes/ponds ete). The 

remaining treated grey water 46 KLB and gcneraled treated sewage of 193 KLE will 

be utilised for watering Parks, Averne Plantation and OSR Development. 

The toial quantity of solid waste pencrated from the residential development is 2249 

Ky/Day out of which 896 Ru/Dav Bio-Degradable waste which will be converted inte 

manure using 2 nos of Organic Waste Converter (OWC) & aotilized for greenbelt 

development, and 1343 EpDay Nen Bie-Degradable wasie will be disposed to 

suthorized teeyclers. STP Shidge of 5 KgfDay will be dried & used as manure for 

greenbek area within the premises. 

Greenbelt develapment of our propesed residential development will be 5060.00 Sqm. 

which covers 15.33% of the ictal land area. 

Common facilities including Greenbelt Development, Ram Water Harvesting, Sewage 

Treatment Plant, Treated Sewage Disposal, Solid Waste Disposal and Environmental 

Monitoring will be maintained & monitered for an initial period of ten years by us. 

The excess storm water disposed through extemal sterm drain which will not carry any 

untreated/treated sewage, 

We will ailocate Rs. 569.70 Lakhs (1.5% of the Total Project Cost) towards the heldaw 

CER activity. 

eT os 7 oe ir, Pe —_— pee a 

Activities (in Lakhs) 

me atmemrem aes sieepemmmvetisome et 

| “a Municipal C Corporatio School (Arumbakkam) 
FF Sacer on earner enn aeteede e acme neers P 

| Providing water sugnly. 

Re, uate aa a 

5 & furnmure for library, ‘sanitary | 125 70 

VEE MBER SECRETARY 
Bee GEEAA-P%S 
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Latter No. SELAA-TN/P.No.7627/EC/8(a)/739/2020 dated: 23.01.2021 | SEIAA-TN 

  

  

2h ‘Chennai Corporation Government Sebiool (Koy ambedu) 
  

‘Fees water supply, bales: juertili & furniture lor library, pTUAEY | 135 

aeliidien, computer & tree plantation i ” 

ke Maintenance & ‘Beautification of Coovam iver’ : 
sree ow MBE Peewee awa hae amb   

  

“Bund s St rengthening & Tree Planta tion along. the bund 349 

Toral | 599, 10 

We are aware that we can be re under tre relewatil Act — Rules if we are not 

ensuring the adherence of the above commeament. 

Commitment signed by me on Friday the day of 16" October, 2020 as the project 

proponent before the SEIAA, Tanu!l Nadu. 

SEAC Recommendations: 

  

The proposal was placed in the 188" SEAC Meeting held on 18.12 2020. After detailed 

deliberations, SEAC decided te recommend the proposal for the grant of Environmental 

Clearance to SEIAA sudject to the following conditions in addition to standard 

condiuens stipulated by the MoEFACC: 

be
 

ba
 

Page 7 of 25 

The proponent shal. comply with all the conditions imposed in the NOC cn 

inundation paint of view issued by PWDAWRD vide Lr. No. DB/TS(3VF-NOC- 

Arumbakkanv/2020/dated 03.10.2020. 

The project proponent shall pravide Sewage treatment slant & Grey water 

irentment sysiem as reported and continuously operate and maintain Sewage 

treatment plant & Grey walter treatment system to achieve the standards 

prescribed by the TNPCB/CPCB. ° 

The sludge generated from the Sewage Treatment plant shall be collected and 

dewatered using filter press and the same shall be utilized as manure for green 

belt development afier composting. 

The proponent shall make proper arrangements for the disposal of the exeess 

treaied grey water from the proposed site in Division 100 parks and nearby 

areas as detailed in the EE/Zone VII GCC Lr No.Zo_VIIi Na SPL 2020 dated 

16.11.2020 subject to the conditions stated therein. 

    
The project prapernes jide entry and exit points for ihe OSK area 

ify as as pager: jor the public usage as committed 

G pieum 8 ae 
e ® SECRETARY 

eed SEIAA-TN 
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Letter No. SELAA-TN/F No. 762 7/EC/8(aV 7399/2029 dated: 23.01.2821 | SELAA-TN 
= _ . es . _ sucks : E rz 

& The project proponent shall necessarily comply with the provisions given under 

Consiruction & Demolition Waste Management Rules, 2016 

7. AS reported, the proponent shail treat the Bio-degradable waste generated 

ihrough Dio-methanataa plant Organic Waste Convener & Non-Biodepradable 

wasie shal! be disposed to Authorized Recyclers. 

The Proponent shall provide the dispenser for the disposal of Samtary Napkins. 

9. The proponent shall always ensure no waste of any type shall be disposed of in 

any oiher way than the approved one : 

1G. The heighi of the siacks ef [IG seta shall be provided as per the CPCB roms. 

11. The preponent shall earmark the greenbelt area with dimension and GPS 

coordinates all along the boundary of the project site with at least 3 meters wide 

and the same shall be inc.uded in the layout cut plan te be submitted for 

CMDA/DTC? approval. The total green belt area should be mintmum 14% of 

the total area arid the same shall nat be used for car parking. 

12. Praper drainage facihity should be arovided for the entire above mentioned 

survey fields. 

13. The Prononent shall provide rain weir harvesting sump of adequate capacity 

for collecting the ranRep, paved and unpaved read runcif as committed. 

I4, The proponent shall ensure that. he starm water Nows from the upstream aide 

without any hindrance by designing the storm water drainage arrangement in 

accordance with the contour levels of the proposed project area and considering 

the surrounding development lo avoid the finure flood inundation at the project 

site, 

13. Tapping of selar energy should be at least 10% of total enerpy cansumptian 

Solar energy usage mainiy for the Wlurnination of commen areas. street lighting 

2 a 

lé. Adequate fire protection facilities shall be installed including fire detectors, fire 

alarm ang fire fighting system to guard the building against fire. Atl fire 

protection facilities shall be designed as per the National Building Code 2016. 

According t prospective plans, fire-fighting amangements such aa fire 
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terrace tank. pumps shall be provided considering maximum building height as 

per NBC of Incha, 2016. 

17 All the miigation measures commined by the proponent for the flood 

management, Evacuation plan, Solid waste disposal, Sewage ieatment & 

disparsal ete., shail be fallowed strictly, 

18. As per the MoEFA&CEC Office Memorandum P.No. 22-65/2017-LA.TH dated: 

30.09 2020, and 20/10/2020 the propenent shall fumish the detailed EMP 

mentioning all the activities ag proposed in the CER and furnish the same before 

placing the subiect lo SEIAA 

  

The proposal was placed in the 418" Authority meeting held on 11.01.2021 & 

12012021 After detailed discussion the Authority unanimously accept the 

recammendation of SEAC and deeied to grant Environmental Clearance subject io the 

conditions us recormmended by SEAC & normal condition in addition to the following 

condition, 

} 

tA
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The propanent shall ensure uhat the treated/unireated sewage/Grey water should 

not be disposed directly or indirectly io the nearby Coovum or inside / outside 

their premises. 

The proponerd shall necessarily obtain the Stabilivy Certificate from the reputed 

institutionGievernment lastiution before starting construction activity as the 

proposal is abutting the River Caovum. 

The proponent shail ensure that the Solid waste generated should not be dumped 

in the Coowurm River 

The proponent shall ensure thet ne material should be stored or dumped near the 

Coovum during constructional/operational phase 

As per the McEF & CC affice memorandum F.No.22-65/2017-1A 11D dated: 

30.09.2020 ane 20.10.2020 the proponent shall furnish the detailed EMP to 

PNPCB, mentioning CER activities for Bs.5$99 70 lakhs as committed and the 

CER activities shall be carried out before obtaining CTO from TNPCB. 
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Part - B -Speeifie Conditions -. Pre construction phase 

Part + € ~ Specific Conditions ~ Construction phase 

Part - D - Specific Conditions ~ Operational Phase / Post constructional Phase / 

Bnlire life of the prezect. 

Validity: 
  

The SEIAA hereby accords Envirenmeniel Clearance tu the above propect | 

under the provisions of ELA Notification dated 14" September, 2006 as amended, 

‘with validity for Seven years fram the dale af issue of EE’, sabject te the 

compliance of the terms sed conditions stipulated below: 

  

  

fe-consiruction, Cunsiruction ned 

Gnerational Phases: 
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Any appeal against this Environmental Clearance shall lie with the Hon'ble 

National Green Tobunal, if preferred, within a period of 30 days as preseribed 

under Section 16 of the Natlonal Green Tribunal Act, 2010. 

The construction of STP, Solid Waste Management facility, E-waste 

managernent facility, [9G sets. etc.. should be made in the earmarked area only. 

In any case. the location of these utilities should not be changed later on. 

The Environmental safeguards contained in the application af the proponent 

fmemitoned during ihe presentation before the State Level Environment Inipact 

Assessment Authority / State Level Expert Appraisal Committee should be 

implemented in the tetter and spirit. 

All other statutory cleararees such as the approvals for storage of diesel from 

Chief Controller of Explosives, Fire and Rescue Services Department. Civil 

Aviation Department, Forest Conservation Act, 1980 and Wild Life (Protection) 

Aet, 1972, State / Central Ground Water Authority, Coastal Regulatory Zone 

Authority, other statutory end other authorities as spplicable to the project shail 

be chtained by project proponent from the concerned competent authorities. 

The SEIAA reserves the right ta add additional safeguard measures 

subsequently, if non-compliance of any of the EC conditions is found and to 

be. 

MEMBER SECRETARY 
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6. A proper record showing compllance of ail the canditiens of Environmental 

Ciearanee shall be maintained and made avadable at all the times 

st
 

The environmente! statement for each financial ‘year ending Sist March in 

Form-V as is mandated to be submiued by the project proponent io the 

| concerned State Pollution Contrel Board as prescribed under the Environment 

: (Protection) Rules, 1986, as amended subsequently. shall alsa be put on the 

} website of he company. The status of conpiance of environmental clearance 

y conditions and shall also te sent to the Regional Office of the Ministry of 

Unvironment and Forests, Chennai by enrail 

} ®. The Regional Orfice of the Mimisiry focated at Chennai shall monitor 

3 compliance af the stipulated conditions. The project uuthorities should extend 

3 tull cooperation to the officer (s) of the Regional Office by furnishing the 

$ requisite data / information ¢ monitoring reports. 

5 9. “Cunsent for Establishment” shall be: obtained from ihe Tamil Nadu Pollution 

ay Contrel Board and a copy shall be submitted to the SEIAA, Tamil Nadu. 

. , .@. in the case oF any change(s) in the scope of the project, a itesh appraisal by the 

. SBACISELAA shall be obtained before implementation 

7 11, The conditions will be enforced inter-alia, under the provisions of the Water 

tt {Prevention & Contrel of Pollution) Act. 1974, the Air (Prevention & Control of 

of FolluGen} Act. 1981, the Environment (Protection) Act, 1986, the Public 

i Laabilivy insurance Act, 199), along with their amendments draft Minor 

oO Mineral Conservation & Development Rules , 2010 framed under MMDR Act 

63 1957, National Commission for protection of Child Right Rules 2006 and rules 

oF made there under and also any other orders passed by the Hon'ble Supreme 

by Court of India/Hon’ble High Coun of Madras and any other Couns of Law, 

vy including the Hon'ble National Green Tribunal relating to the subject matter. 

: - (3. ‘The Environmental Ccearanee shall not be cited for relaxing the other applicable 

~ Tues 10 CMIS project, 

~ 13. Failure to comply with any of the conditions mentioned above may result in 

i" withdrawal of this eclegrrce and attract action under the provisions of the 
= Environment (Pr " 
a 

i) OW wt 
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ld4. The proponent shall upload the status of compliance of the stipulated EC 

conditions, meluding results of monitored data on their websiie and shail update 

ihe same periodically, it shall simultaneously be sent io the Regional Office of 

MoEF, Chennai, the respective Zonal Office of CPCB. Bengaluru and the 

TNPCHR. The enteria pollutant levels namely, PMIG, PM2.5, S02, NOx 

(ambient levels as well as stack emissions) or critical seciora! parameters, 

indicated for the project shal] be monitored. 

a
 

aT
 .The SEIAA, TN may cancel the Environmental Clearance granted to this 

project under the provisions of EIA Notification, 2006, if, at any stage of the 

validity of this environmental clearance, if at is Tound or if i comes to the 

knowledge of this SEIAA, TN that the project proponent has deliberately 

concealed and/or submitted Ssise or misleading informaiton er inadequate dala 

for obtaining the Environmental Clearance. 

16.The Environmental Clearance does not imply that the other statutory / 

administrative clearances shall be granted to the project by the concerned 

euthorities. Such authorities would be considering the project on merits and be 

taking decisions independently of the Environmental Clearance. 

17. The SELAA, TR may alter/modify the above canditions or stipulate any further 

condition in the inlerest of environment protection, even during the subsequent 

period. 

18. The Environmental Clearance does not absolve the applicant/propoaent of his 

obligation‘requirement io obtain other statutery and administrative clearances 

trom other statutory and administrative authorilies, 

19. Where ihe trees need to be evi, compensation plantation in the ratio of 1:10 (Le. 

plarting of 10 trees for every one tree that is cut} should be done with the 

obligation to continue maintenance, 

2G_A separate environmental management cell with suitable qualified personnel 

should be set-up under ihe control of a Senior Executive who will report directly 

to the Head of the Organization and the shortfall shall be strictly reviewed and 

EERE AE addressed. fo SEA 

Fy aaa "4 
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21. The EMP cost shall be deposited in a nationalized bank by opening separate 

account and the head wise ¢xperises statement shall be submitted t0 TNPCE 

with a cooy to SEIAA annually, 

22, The Project Proponent has wo provide 29 aos (size 1.2 dia x 3m depth) of 

percolation pils and rain water cuHeclion sump capacity of 3 sump of 100 cum 

capacity to recover end reuse the rain water daring normal rains as reported. 

23. The project acifvity sheuld not cause any disturbance & deterioration of the 

local bie diversity. 

24. The project activity should nat impact the water bodies, A detailed inventary of 

the water bodies and forest should be evalnaied and fact reporied to the Forest 

Department & PWD for monitoring. 

25. All the assessed flora & fauna should be conserved and protected. 

26. The proponent should strictly comply with, Tamil Nadu Goverment Order 

(Ms) No.84 Environment and forests (EC.2) Department dated 25.06.2018 

regarding ban on ene time use and throwaway plastics irrespective of thickness 

with effect from 01.01.2019 under Environment Binladitond Act, 1986. 

27, Mecessary permission shall be obtained from the competent authority for the 

draw] / outsourcing of fresh water before obtaining consent fram TNPCB. 

23. The proponent shell appoint an Environmental Engineer with necessary 

qualification for the operation and maintenance cf STP (Sewage Treatment 

Plant}. 

29. The Proponent shall provide the dispenser for the disposal of Sanitary Napkins. 

30. All the mitigation measures commitied by the proponent for the fleod 

management, Solid waste dispasal, Sewage weaiment & disposal etc.. shall be 

followed strictly, 

31. Ne waste of any type to be disposed of in any watercourse inelucing drains, 

canals and the surrounding environment. 

32. Traffie congestion near the entry and exit points from ihe roads adjoining the 

proposed project site must be avoided, 

33. The safety measures proposed in the report should be strictly followed, 

    AowM APPL. 485762018 and W PAC) 
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The project authorities should odvertise with basic details at least in two local 

aewsoepers widely circulated. one of which shall be in the vernacular language 

af the locality concerned, within 7 days of ihe issue of clearance. The press 

releases also mention that 4 copy of the clearance Jetter is available with the 

Sie Pollutien Control Goard and alse at website of SELAA, TN. The copy of 

ihe press release should be forwarded to the Regional Office of the Ministry of 

Environment and Porests located at Chennai and SEIAA-TN. 

In the case of any change(s) in the scope of the project. a fresh appraisal by the 

SEAC/SEIAA shail be obtained before inyplementation, 

A copy of the clearance letter shall be sent by the proponent io the Local Body. 

The clezrance letter shall also be put on the websuc of the Proponent. 

The approval of the competent authority shall be obtained for structural safety 

of the buildings during earthquake, adequacy of fire fighting equipments, cic as 

per Netonal Building Cade inchiding protection measures from lightning etc 

betore commencement of ihe work, 

All required sanitary and hygsenic measures for (he workers should be in place 

before starting construction activities avid they have to be maintained throughout 

ihe construction paase. 

Desion of buildings should be im conformity with the Seismic Zone 

Classifications. 

The Construction of the simelurcs should be undertaken as per the plans 

approved by the concemed local authoritiés/lecal administration. 

Na construction activity of any kind shall be taken up in the OSE area. 

Consent of the local body coneemed should be obtained for using the treated 

sewage in the OOF ares for gardening purpose. The quality of treated sewage 

shall salisty the bathing quality prescribed by the CPCB 

The height and cov rape wy the constructions shall be in accordance with the 

jal Regulation Zone Notification, 2011. 
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11. The Project Proponem shall provide car parking exclusively for the visiting 

auesl in ihe proposed resicential apariments as per CMDA norms. 

12. The project proponent shall ensure the entry of basement shall be above 

maximum food level. 

13. The proponent shall prepare completion plans showing Separate pipelines 

marked with different calours with the folfowing details 

i. Lecation of STP. composi system, underground sewer line 

i, Pipe Line conveying the treated effluent for green belt 

development. 

iii. Pipe Line conveying the treated effluent for toilet Mushing 

iv. Water supply pipeline 

v. Ges supply pipe line, if proposed 

vi. Telephone cable 

vil, Power cable 

villi. Stram water drains, and 

ix. Rain walter Sarvesting syslem, ele... and u shall be made 

available to the owners 

14.A First Aid Room shall be provided in the projeet site during the entire 

construction and operation phases of the project. 

(5. The present land use surrounding the project site shall not be disturbed at any 

point of time. 

15, The green belt area shall be planted with indigenous native irees. 

17. Natural vegetation Hsted particularly the trees shall not be removed during the 

construction‘cperation phase. in case any trees are likely to be disturbed, shall 

be replanted, 

18. During the construction and operaiion phase, there should be ne disturbance to 

lng aquatic eco-system within and outside the area. 

19. The Provisions of Forest conservation Act 1980, Wild Life Protection Act 1972 

& Bie civersily Act 2602 should net be violated 

20. There should be Fire fightin plan and all required safety plan.    
   24). Regular fire dri ( Creaie awareness among owners! residents. 
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:- Snecific Conditions — Censiruciien phase: 

  

1. Construction Schedule: 

i} The Project proponent shall have to furnish the probable date of 

commissioning of the préject supported with necessary bar charts to 

SEIAA-TN, 

2. Labour Welfare: 

i} All the labourers to be engaged for construction should be screened for 

health and adequately treated before and during their employment on the 

work at the site. 

ii} Personnel warking in dusty areas should wear protective respiratory 

devices arc! they should also be provided with adequate training and 

information on safety and health aspects. Occupational health 

surveillance program of the workers should be undertaken periodically 

in ahserve any contradictions due to exposure te dust and take correclive 

measures, if needed, 

iii} Periodical medical exantination of the workers engaged in the praject 

shall be carried out and records maintained. For the purpose, schedule of 

heaith examination af ihe workers should be drawn and followed 

accordingly. The workers shall be provided with personnel protective 

measures such as masks, cloves, boots etc, 

3. Water Supply: 

i} The entire water requirement during construction phase may be met 

from ground water source from the source with approval of the PWD 

Depariraent of water resources! may be out sourced. 

ii} Provision shall be made for the housing labour within the site with all 

necessary infrastractures and facilities such as fuel for cooking, motile 

toilets, mobile STP, safe drinking water, medical health care, créche etc. 

The housing may be in the form of temporary structures to be removed 

after the a of the project. 

iit) Adequate dati) deigisl eate and sanitary facilities should be provided lor es 

sone ootes Hehei ite. the treaiment and disposal of waste 

EF 73 iRR OMA 
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water shall be ihrough dispersion trench after ircatment through septic 

tank. The MSW generated shall be disposed through Local Body and the 

identified dumpsiie aaly. 

iv) Water demand during construction should be reduced by use of pre- 

mixed concrete, curing agents and other best practices prevalent. 

v) Fixtures for showers, toilet flushing and drinking water should be of low 

flow type by adopting the use of aerators / pressure reducing devises / 

sensor based control, 

4, Solid Waste Management: 

i) In the solid waste management plan. the STP sludge management plan 

for direct use as manure for gardens is not acceptable; it must be co- 

composted with biccegradabies. 

ii} House hold hazardous waste such as balteries, small electronics. CFL 

bulbs, expired medicines and used cleaning selvent bottles should be 

segregated at source, collected once in a month from residences and 

disposed as per ihe SWM Rules 2916. 

ii} Domestic solic wastes to be regularly collected in bins or waste handling 

receptacies and disposed as per the solid waste management rules 2616, 

iv) Ne waste of any type to be disposed of in any watercourse including 

drains, canals and the surrounding environment, 

vy E-waste shall be disposed through Authorized vendor as per E-wasie 

{Management and Handling} Rules, 2016 and subsequeat amendment. 

3. Top 503] Management: 

i} All the top soil excavated during construction activities should be stored 

for use in honieulture/ landscape development within the project site. 

6, Construction Debris disposal: 

i) Disposal of construction debris during construction phase should not 

create any adverse effect on the neighboring commmmities and be 

Wisposed off only in approved sites. with the approval of Competent 

Authority with tectssary precautions for general safer amd health 
ga = 

aspects oF APOE construction and demalition waste shal! be 
a oe eat rh a 
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manaped as per Construction & Demolition Waste Management Rules, 

2016 

i} Construction spalis, including bituminous materials and other hazardous 

muterials, must ool be aliowed to contaminate watercourses. The dump 

sites for such matenals must be secured so that they should not leach 

into the adjacent land/ Jake/ stream wte. 

7. Diesel Generator acts: 

(} Low Sulphur Diesel shall be used for operating diesel generator sets (a 

he used dunng constriction phase. The air and noise emission shall 

conform to the standards prescribed an une Buules ander the Environment 

(Protections Act, 1986, and the Rutes framed thercon. 

4} The diesel required for operating stand by DG sets shall be stored in 

underground tanks fulfilliag the safety norms and if required, clearance 

from Chief Controller of Explosives shall be taken. 

#i} The acoustic enclosures shall be installed ai ail noise generating 

equipments such as Dr sets, air conditioning systems, canling water 

tower els, 

$. Air & Noise Pollution Controk 

i) Vehicies hired for bringing construction materials to the site should be in 

good condition and should conform te air and noise emission standards. 

prescribed by TNPCBACPCB. The vehicles should be operated only 

during non-pewk hours. 

ud Ambient air and noise levels should conform to residential standards 

prescribed by the TNPCB, both during day and night. Incremental 

pollution loads on the ambient air and noise quality should be closely 

monitered during ihe construction phase. The pollution abatement 

tneasures shail be strictly implemented 

iii} Traffic congestion near the entry and exit points from the roads 

adjoining the proposed project site shall be avoided, Parking shall be 
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iy cost effective traffic regulative facility shail be met before 

commussioning. ; 

iv) The buildings should Lave adequate distance between them to allow free 

moventent of fresh air and passage of natural lizht, air and ventilation. 

v1 The project proponent should ensure that adequate Air Pollution Control 

measures shall be provided from buses and other vehicles, which wiil be 

entering the bus terminal. Further, water sprinkling system shall be 

provided and same shali be used at regular interval te control the dust 

emission within the project site. 

S, Building material: 

i} Fiy-ash blocks should be used as building material in the construction as 

per the provision of Fly ash Nolitication of September, 5999 and 

amended as on 27th August, 2003 and Notification No. $.0. 2807 cE) 

dated: 03.11.2009. 

li) Ready-mix cenecrete shall alone be used in building construction and 

necessary cube-tests should be conducted to ascertain their quality. 

in) Use of glass shall be reduced up to 40% to reduce the electricity 

consumption and wad on air conditioning. If necessary, high quality 

double glass with special reflecting coating shall be used in windows, 

iO. Storm Water Drainage: 

i} Storm water management around the site and on site shall be established 

by following the guidelines Jaid dawn by the storm water manual, 

ii} Storm waier management plan shall be obtained by engaging the 

services of Anna University/LIT. 

It. Energy Conservation Meusures: 

1) Roaf should meet prescriptive requirement as per Energy Conservation 

Building Cede by using appropriale thermal insulation material, to fulfill 

the requirement. 

ii) Opaque wall should meet prescribed requirernent as per Energy 

Conservation Buy ale which is mandatory for all air conditioned     
MEMBER SECRETARY 

ke SEIAA-TN 
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spaces by use of appropriate drermal insulation material to fulfill the 

requirement, 

iii) All norms of Energy Conservation Building Cade (ECBC) and National 

Building Code, 2005 as energy conservation have to be adopted Solar 

lights shail be provicied for illumination of common areas 

iv) Application of solar energy should be incorporated for luminanon of 

common areas, lighting for gercens and street Hghting. A hybrids system 

or fully solar system for a portion of the apartments shall be provided. 

¥) A report on the energy conservation measures conforming to energy 

conservation norms prescribed by the Bureau of Energy Efficiency shalt 

be prepared incorporating details about building materials & technology: 

R & U factors ete and submitted to the SELAA tp (hree month's time. 

vi) Energy conservation measures like installation of CPFLs/IFLs for 

lighting the areas cutstde the building should be integral part of the 

protect design and should be in place before project commissioning 

12, Fire Safety: 

i} Adequate fire protection equipments and rescue arrangements should be 

made as per the prescribed standards. 

ii} Proper and free approach road for fire-fighting vehicles upte the 

buiidings and for rescug operations in the event of emergency shail be 

male. 

13. Green Beli Development: 

i} The Project Proponent shall plant tree species with large potenlial for 

carbon capture in the proposed green bell area based on the 

recommendation of the Foresi depariment well before the project is 

completed. 

ii} The propenent has to earmark the greenbelt area with dimension and 

GPS coordinates for the green belt area all along the boundary of the 

project site with atleast 3 meter wide and the same shall be included in 

the layont 7 Feros for CMDA/DTCP approval. 

awe 
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il) The proponent shall develop the green belt as per the plan furnished and 

area earmarked for the greenbelt shall not be alter at any poimt of time 

for any other purpose. 

#4, Sewage Treatment Plant: 

i) 

ii) 

The Sewage Treatnent Plant (STF) installed should be certified by an 

independent expert/ reputed Academic institutions for its adequacy and a 

reper in this regard should be submitted to the SEIAA, TN before the 

Broject is commissioned for operation. Explore the less power 

consuming systems viz baffle reactor, etc., for the treatment of sewage. 

The Proponant shall install STP as furnished, Any alteration to satisfy 

the bathing quality shall ae informed to SEIAA-TN. 

iii) The profect proponent shal! operate and maintain the Sewage treatment 

Plant and grey walter treatment plant effectively to meet out the 

standards prescribed by the CPCB. 

iv} The project proponent shal! continuously operaie and maintain the 

¥) 

vi) 

Sewage treatment plant and Grey water treatment plant to achieve the 

standards preseribed by the CPCB. 

The project proponent has to ensure the complete recycling of treated 

sewage & Grey waler after achieving the standards prescribed by the 

CPCE. 

The project proponent hus to provide separate standby DG set for the 

STP for the cortinuous operation of the STP in case of power failure. 

15. Rain Water Harvesting: 

i 

il) 

Page 21 of 25 

The proponent’ Owner of the Flats shall ensure that roof rain water 

collected from the covered roof of the buildings, ete shalt be hurvested 

sO a5 fo ensure the maximum beneficiation of rain water harvesting by 

constructing adequate sumps so that 100% of the harvested water shall 

be reused. 

Rain water harvesting for surface run-off, ag per plan submitted should 

he implemented. Before recharging the surface run off, pre-treatment 

with scrcens, delilers ete. must be done to remove suspended matter, cil 

    and reuse. ele, 
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iii} The Project Praponent has to provide 29 nos (size 1.2 dia x 3m depth) of 

percolation pits and rain water collection sump capacity of 3 sump of 

700 eum capacily to recover and reuse the rain water during normal 

rains as reporied. . 

iv} The project activity should not cause any disturbance & deterioration cf 

ihe local bie diversity. 

iG, Building Safer: 

Part 

Lightning arrester shail te properly designed and installed at top of the 

building and where ever ig necessary. 

~_—) - Sneeific Comittions - (neratowal Phase/Post constructional 

ghese/intire lite af the protect: 

L 

bs 

3; 

There should be Fire ighting plan and all required safery plan. 

Regular fire drilis should be held to creaie awareness among owners/ residenis. 

House hold hazardous waste such as batteries, arnall clectronics, TFL. bulbs, 

expired medicines and used cleaning solvent botiles should be segregated al 

source, collected once in a month from residences and disposed as per the SWM 

Rules 2076. 

. The building should not spoil the green views and aesthetics of surroundings 

and should provide enough clean air space. 

5. Solar energy saving shall be increased to atleast 10% of total enerpy utilization 

ee
t 

a>
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The Project proponent has to spend the CER as committed in the affidavit The 

above activity shall be carried out before obtaining CTO ftom TMPCB. 

The EMP cost shall be deposited in a nationalized bank by opening separate 

account ard the head wise expenses statement shall be submitted io TNPCB 

with a copy to SETAA annually 

The EMP cost shali be printed in the Brochure / Pamphlet for the preparation of 

the sala af the property and shauld siso montion the component involved. 

The Praject proponent shall get due permission from the wetland Authority 

betore the commencement of the work. if appticabie. 

. The Project piyeniniadiaadd discuss with the wer jand Authority, Tamil Nadu 
  eek PARES are iy ! : 

Forest Depan OPT Rigepport iake restoration cum improvemient, 
a ot te DR gee 1 ea 

awareness ee ation prophiias. 

‘ ; 
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The project activities should in no way disturb the manmade structures. 

The Propcnent shall do affcrestation/ restoration programme contemplated to 

strengthen the open spaces shall preferably include native species along with the 

fmancial forecast for planting and maintenance far 5 vears. 

te” “Consent to Operaie” should be obtained [rom the Tamil Nadu pollution 

Control Bord before the start of the operation of the project and copy shail be 

suomitied to the SEIAA-TN. 

4. Rew water quality to be checked for portability and if necessary RO plant shail 

be provided. 

The Proponent should be responsible fox the maintenance of common facilites 

including greening, rain water harvesting. sewage treatment and disposal, solid 

waste disposal and environmental monitoring including terrace gardening for a 

period of 3 years. Within one year after handing over the flats ie all allottees a 

viable society or an association among the allottees shall be formed to take 

responsibility of continuons maintenance of all facilities with required 

agrcemeats for compliance af all conditions furnished in Environment 

Clearance (EC) order issued by the SEIAA-TN or the Proponent himself shall 

mamtain all the above facilities for the entire period. The copy of MOU 

between the buyers Association and proponent shall be communicated to 

SEIAA-TN. 

. The ground water level and its quality should be monitored and recorded 

tegularly in consuliation with Ground Water Authority. 

. Treated cfffuent emarating fram STP shall be recyeled / reused to the maximum 

extent possible. The treated sewage shall conform to the norms and standards 

for bathing quality laid dawn by CPCB imespective of any use, Necessary 

measures should be made io mitigate the odour and mosquito problem from 

STP, 

. The Proponent shall operate STP continuously by providing stand by DG set in 

case of power failnre, 

it is the sole respons “atest. the proponent that the treated sewage valer 
aa modes 

disposed for greet Wer develajrigh avenue plantation should not pollute the 

soil/ ground wa —_ ent canals/ Lill’ ponds, ete 

ig 
FURR ED, 

pret Ch 
re MEMBER SECRETARY 
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? E. 

Adequate measures should he taken te prevent adour emanating iram solic 

waste processing plant and STP. 

. The € - waste generated should be collected and disposed to ¢ nearby authanized 

e-waste cenfre as per E- waste (Management & Handling), Rules 2016 as 

amended, 2 

Diesel power generating sets proposed as source of back-up power during 

operation phase should be of enclosed type and conform to rules made under the 

Environment (Protection) Act, 1986, The height of siack of DG sets showld be 

equal to the height needed for the combined capaciiy of all proposed Dstt seis. 

.The noise level shall be maintained as per MoEF/CPCE/TNPCR 

guidelines/norms both during day and night i:me. 

Spent otf from D-G sets should be stored in HDPE drums in an isolated covered 

facility and dispesed as per the Hazardous & other Wastes (Management & 

Transboundary Movementi Rules 2016. Spent oi! from OG sets should be 

disposed off through regisiered recyeicrs. 

. The propenent is required to provide a house hold hazardous waste / 

E-waste collection and disposal mechanism. 

. The proponent’ Gwner of the Flats shall ensure that storm water drain provided 

at the project site shall be maintained without choking or without causing 

slagnation and should also ensure that the storm water shall be properly 

disposed off in the natural drainage / channels withoul disrupting the adjacent 

public. Adequate harvesting of fhe sterm water should also be ensured. 

27. Used CFLs and TFLs should be properly collected and disposed affisent for 

Page 24 of 23 

. The Environmental ¢ 

recycling as per the prevailing guidelines‘rules of the regulatory autherily 1 

avoid mercury contamination, 

. A cepy of the Environmental clearance (FC) setter shall be made available to all 

ac ajlotiees along with the allotment order / sale deed. 

29. Failure ta comply wiih any of the conditions mentioned above may result in 

withdrawal of this clearance and attraci action under the provisions of the 

Environment (Protection) Act, 1986. 

    Wau based on the documents fumished by the 
‘ a ce ‘ ‘ 

preject proponent Afvease any docempthns found to be incorrect/net in order al 4 z 
my 
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i 

later date the Environmental Clearance issued to the project will be deemed ta 

be revcked/ cancelled. 

ae 

A " — 

MEMIPER SECRETARY 
p SEIAA-TN SP 

Copy fe: 

1 The Additional Chief Scerctary <a Government, Environment & Forests Dept, 

Govt, of Tamil Nadu, Fort 5:, George, Chennai - 9, 

2. The Chairman, Central Pollution Control Board, Parivesh Bhavan, 

CBD Cum-Office Complex, East Arun Nagar, New Delhi - L1G 032. 

St
d . The Member Secretary. Tami! Nadu Pollution Control Board, 

75, Mount Salai, Gmindy, Chennai ~ 600 032. 

4 The APCCF (C), Regional Office. Ministry of Envirenment & Forest ($7), 

34, HEPC Building, i" & 2 Floor, Cathedral Garden Road, Nungambakkam, 
Chennai - 34. 

5. Monitoring Cell, 1A Division, Ministry of Environment & Forests, 

Paryavaran Bhavan, CGO Complex, New Delhi - 110003, 

6. The Commissioner, Chennai Metropolitan Developmen! Authority, Chennai 

7 Stack File. 
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ROJECT LA 
[. SITE LAYOUT 

il, WATER SUPPLY AND SEWER LINE 

LAYOUT 

Hl. RAIN WATER HARVESTING LAYOUT 

iV. GREEN BELT LAYOUT 

V. CMDA LAND USE MAP 

Vi. VILLAGE MAP 
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